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BEFORE THE 1HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIFAL BENCH AT NEA DELII

ORIGINAL APPLICATION NOL 202022

Megh Singh & hers
Applicant

Viersus

Siate of Rajasthan & Ors.

Respondent

ACTION TAKENREPORT OF THE HON'BLE TRIBUNAL ORDER
DATED 03.04.2023 ON REIAIL RAJASTHAN STATE

POLLUTION CONTROL BOARD

MAY IT PLEASE THIS HON'BLE TRIBUMAL:

The humble answering-respondent most respectfilly submit this reply cum

compliance report as underi-

That the Hon'hle Tribunal by order dated 03.04 2023 has directed, infer-alia as

ol Bowvwss 1=

“30. RSPCR is direcied to file Action Taken Report mentioning in devail acvion
faken against fhe defunfing stone crusiers, present status of all the stowe
crishers and alse dividual complianee siatis of all the stone croshers regarding
obtaining of € TECTO and also compliance withconsent conditions. "

That in compliance of the directions passed by the Hon'ble Tribunal, the answering
respondent inspeeted nll 45 stone crushers located a1 Randhisar Hill, Tehsil
Sujangarh, Distriet Churw on 06.06.2023. The copy of the individual inspection
cum CTO compliance report is annexed herewith and marked as Amnexure-1.

That during inspection dated 06.06.2023 out of 45 stone erushers, electricity was
found disconnected in 06 stone erushers, and therelore, only status of plantetion was
verified in (hese stome crushers. The list of 06 stone crushers s annexed herewith
and! morked as Anmexure-2. Oul of the remaiming 39 stone crushers, 01 stone

crusher was found having imedeguate pollution control measures and 04 stone

crushers were found with inadequale plantation. E'
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That the State Board issued Show Cause Notices to all (5 defaulter stone crushers
found during inspection dated 06/06/2023. These 05 defaulter units have submitted
their reply. The replies were verilied nnd were found satisfactory, The photo copy
of the show cause notice and reply submitted by the stone crusher operators are

annexed herewith and marked as Annexure-3,

That earlicr a joint inspection dated 06/06/2022 and 07/)6/2022 was conducted of
all stone crushers in compliance of Hon'ble Tribunal order dated 20/04/2022.
During the course of joint inspection. 08 Stone crushers were found operational
without installing adequate pollution control measures, therefore, environmental
compensation was imposed on these 08 stone crushers 10 the tune ol Rs. 1455000/
(Fourteen lacs lifty-five thousand). Out of 08 stone crushers, (7 stone crushers’
operators have deposited the environmental compensation. Punitive action including
closure directions has been initiated against 01 stone crusher who has failed to
deposit the environmental compensation. The details of environmental

compensation is annexed herewith and marked as Annexure-4.

That the ambient air quality monitoring was carried out by the officials of the State
Pollution Control Board in Sept 2022, Feb 2023 and June 2023. Ambient air quality
in 37 Stone crushers has been found within prescribed limit of SPM. Fresh air
monitoring of 03 stone crushers could not be done due to electricity disconnection,
while in remaining 03 stone crushers, air quality monitoring could not be done due
to dust storms and bad weather conditions and is scheduled to be conducted in July

2023. The copy of the ambient air monitoring reports is annexed herewith and

marked as Annexure-5

Praver
It is, therefore, most humbly prayed that in view of submission made herein

above the action taken report on behall of Rajasthan State Pollution Control Board

may kindly be taken on record.

{Savita)

Regional Officer,

Rajasthan State Pellution Control
Board, Nagaur
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INSPECTION REPORTS OF ALL 45 NO. OF STONE CRUSHERS LOCATED IN VILLAGE
RANDHISAR, TEHSIL SUJANGARH, DISTRICT CHURU IN THE MATTER OF NGT OA 209/2022

S.No. Name of the unit Unit ID Page.No
1 Amar Grit Udyog 28049 1-7
2 Angira Stone 37977 8-18
3 Anjani Crusher Udyog 42808 18-30
4 Annapurna Stone Crusher 48310 30-40
5 Ashirwad Stone Crusher 48724 40-48
6 Ashopa Ind 29864 48-54
7 Bagri Bajari Udyog 36002 54-64
8 Bhagwati Stone Crushing Ind 52208 64-73
9 Bhairav Grit Udyog 38123 73-85
10 Bhawani Grit Udyog 41370 85-94
11 Choudhary Infra 102282 94-103
12 Choudhary Stone Crusher 81848 103-112
13 G.S. Stone Crusher 28044 112-119
14 Ganpati Stone Crushing Industries 450 119-129
15 Godara Stone Crusher 20609 129-136
16 Gurukripa Stone Crusher 80963 136-148
17 Hari Om Grit Udyog 44113 148-158
18 Hari Om Stone Crusher 36709 158-168
19 Harsawal Stone Crushing Industries 28059 168-173
20 J.S.C. Works 28050 173-179
21 Jai Jagdamba Stone Crushing Industries 48277 179-190
22 Jai Shree Ram Industry 30282 190-197
23 Jain Stone Crushing Works 47215 197-205
24 Keshav Grit Udyog 29865 205-214
25 Krishna Naresh Kanhiya Industries 12324 214223
2% Hari Om Crusher Udyog (Old-Anjani Stone 20858 223-229

Crusher)

27 Maa Durga Stone Crushing Industries 29906 229-237
28 Mahalaxmi Crusher Udyog 48445 237-243
29 Maruti Mangal Stone Ind. 456 243-252
30 Mateshwari Stone Crusher 23055 252265
31 Om Grit Udyog 37321 265-276
32 Partap Singh 8074 276-285
33 Pashupati Nath Stone Crusher 28057 285-295
34 R.K. Crushing Udyog 30281 295-302
35 R.K. Industry 29860 302-311
36 Randhisar Stone Crushing Industries 29862 311-319
37 Shree Balaji Stone Supplier 458 319-327
38 Shree Maa Devi Crushing Industries 30968 327-337
39 Shri Devi Ind. 28060 337-343
40 Shri ganesh grit ugyog 43901 343-351
41 Shri Jagdamba Stone Crusher 22041 351-358
42 Shri Krishna Stone Dust Udhyog 47173 358-368
43 Shri Maa Veshno Devi Stone Crusher 82833 368-377
44 Shri Shakti Stone Crushing Industries 22039 377-385
45 Uma Grit Udyog 11531 385-392
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(Linder Section 24 of the Air At i9g1

andd Untder Section 10 of EP Act, 1986}

o, Mams of s Inchisiry

M Amar Grit Udyog
(Ulawid 1012- 2R049)

] b. Address af the Inddusiry

1{1u|~:r|;ll~:ln. 343
Willage- Randhisar
Tehsil- Sujangarh
Distriel- Churu

c, Eamail =
il Mohile Q413361814
e. Telephome 5
=T o232
2 | Date of Inspection “}E'rl'
3 | Tvpe of Indusiry Stone Crushing unit
d | Natwmz of '[nd:u.th':,' Air FI:I"HIIII‘IE
5 | Size of Indlusiry: Lagge/ Mediuny Small Srmall
Cotegory of Industry: Red! Orange/ Creens
& Crhers Crange
Status  of  Operavon  during  inspeciion; "
7 | Oparationald  Monsoperotionald Clessd!  Any | Operational ! Non-Operational
nther
CTO was jssued for 1 nc LY
o 5t pil which is_walid til
B | Srates of consem under Air Aci, 1981 31/12/2032
Details of Plant & Machi s
5. Mo, Machinery Diescription

i Jawe Crusier

Primary Jaw Crushec- @
Secondary Jow Crusher- W&
Buajrid Duat Plant- p 04

2 ‘u’-lbraim}l Screen

d]&é

Warer Tankers_— /| Borewell
3 Source of water M g i
4 | DG set (if any) Yes | No=—"

If Wes, then capacity EVA

( Lomd conV ~ ng‘u;‘;.,,-,?r)

Status of Polluti

tion at th

5N,

Deseription of non- complisnee

Ohservation

Whether Jaw crosher was foumd covered?

Covered w—"1{
Uncoversd

Partially Covered

I
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i\TﬂluTl.i;;.l.l"'hl.lilH‘ T nfcriillﬁr}' jow craslier was fanind
L e el !

6

ﬁ._l_l 5wl Sides were frmind envered
s PR Bl ol Sadles were femgracl g avvereal
covered

1
\

Tr\-|| wan foapne] nesssz e il !

o

f Partially Covered [
rJh

covered

1.7 Whethet Yibratory Sereen was found covered? Cavered ! Partially Covered |
Uncovereil
E,H Mos, of Sides were found eovered
_Ena D Nes. of Sides were found uncovered. |
Top was found wremveresd f covered i
33 | Whether Chakki/Dust Machine was Tound covered? Covilped f Partially Covered [
Uncow i NH
_ Nos. of Sides were found covered.
. of Sides were found uncovered.
Top was found uncovered  f  coversd |
I
3 Whether mechanical chute was provided with the drop [ Yes W f Ho
point of dust conveyor?
4 Whether waler storage facility has siorage Tecility of | Yest= / Mo
atleast 300Liwes?
5 Whether hard surface pathimuroom road was provided in | Yest= f Mo
the premises? J
[ Whether there is provision of regular eleaning and welling | Yes L / Mo ar
of ihe ground within the premiszs? Flexible pips for sprinkling providsd? Yies
i Mo
7 Plantatéon Approx, |
Trees I Nos | 245 m2]|
Mewly a5 Mos, G .1:5_‘ e
Plansed
& Whether wind breaking wall is provided? Yes i Mo
e AdLque

ke
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demarcated
10 Whether water sprinklers were provided ai the sirategic
lncations:
Jaw Crusher
Inlet Yes ! ﬁ’ﬂ
Qutlel h { ' 0
Secondary jaw crusher/Granalator /ﬁ
[rlet L// Yies ! Mo
Dhtler Yes ! Ma
Cutlet of vibratory screcn Yes ! No
=

1 Whether Sign Board (including name, address, product and E.-js//’ ]

production capacity} is provided?

s W S ——

J’@é :

/rq;}p

o6 |06

o g
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Latitude: 27.891409
llmgltude 74,509875

Y NoteCam @ iOS
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27801387

& 74.500248 e
Eleva 0.328341:2AO o ‘_-
Accuracy'S‘3 '
iTime: 08-06- 3 10 51305
Note: Anjani .~

ot .

Latitude. 27.801542

: - BN
Longltude: 70510280 —~ -~ Sst
Elevation: 32937337 m  © . Su% *oiage
|Accuracy: 4.74 m - e ?:.- x

Time: 06-06-2023 10:48:29 & =5 = e
[Mote: Anjani e =
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= A A

Latitude. 27.891392

Longitude: 74.510568 e
FElevation- 332942443 m ¥
Accuracy: 91T m . - B
gome: 06-06-2023 1014645 &

ote: Anjani
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Time: 06-06-2023 10:4748 SLARE
Nate: Anjani s T - o |

»

=9
~

ptitude: 27.891964 &
Longltudg: 70510782
tio

leva
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Photos of more plantation done by unit on 09/06/2023 (photographs provided by project proponent)
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Anj3dr383sher Udyog
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[NSPECTION REPMORT

M/s A nnapurng Stone Crusher
a Mame of the Indusiry (Uit M0x- SE3 100
S a _|"'ru1mu Mo G344 ;
| Village- Raindhisa o ' Cye ﬂ
I | b, sdddress ol e Industry Tehsil- Bujanparh
| Distriet Chur {:; 5"1 5 A9
| e —— e ——— =
[ E- > E-mail = - -
Im == _ | B09aIane6 "
¢ Telephone - - iy —
T_“I}uwnl’lfqn::lun DE[E“.LE
¥ | Typeof Indusiry __ Slone ;I':!hnut-'n' g-_--ﬁ._ |
4 | Mature of Industiy | Aur Polluting
t § | Size of Industry L.an.e.er:m'Jme_-_m_:II = Emﬂll A—
Category of Industry: Fedd Orangel Grecnl
-E--- m‘ﬁ w;t = e

Sz of Opemuon  duning inspectmn:l
7 | Operstional!  Non-operational! Closedd Any ﬂpl‘l‘h::lt

| was Issned
| TFD I whi ¥
B | Swztos of corserl ender Adr Act, 98] | AL/10/2023.
Datails of Plant & Machinery: -
8. No. M achinery ' __ Deseription

Primary Jaw Crusher- @
| Secondary Jaw Crusher- B0

1 Jaw Crusher Hajrif Dust Plani- 0]

- - =

2 | Vibeatory Screcn ol S -
| Wateg Tankers ! Beorewell
i Source of waler _ \_.;-‘SI 2]
[.. - = —L.r.'._'_q —_— —
4 G sen (if any) | Yes Mo
| If ¥es, then capacily KVA
Lir Eid nd dun ] on ul the site:
B.o | Deseri uu-l:rl'mn ecampllamee IDHH'HH;I ) B _|
| - 5 | Covered o Partially Covered /|

1 Whether Jaw crusher was found covered?
Uncovered
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Whether ;;,r-alullt-ur ar secondary jiw crusher was fonend

covered?

36

Tﬁﬂ_ Nos. of Sides were found covered. |
Mos, of Sides were found uncovered

Toge waas Tound wesenseasecl [ covered,
Coered | Partially Covered

Uneoveread

—E"_u._”ﬂ‘-:-‘- o Sides were found coversd.

RRL MNos of Sides were found uncovered

Top was found waeevered [/ covered,
o o gl
| i | Whether Vibratory Screen was found covered? Covered f Partially Covered /|
Uncovered

| Hu Moz, of Sides were found coversd. |
_Eng Nos. of Sides were found uncovered.

Top was found uscevered [ covered.

-

e

P S e ey — N it
13 | Whether ChakkiMust Machine was found covered! Covered ! Partially Covered |
Uncovered
Al Nos. of Sides were found covered
Zenp Mos of Sides were found uncovered.
Top was found weswered | covered,
|3 | Whether mechanical chute was provided with the drop | Yes b= /  No
point of dust conveyor?
4| Whether water storage facility has storage facility of | Yes o/ No
atleast HHOhitres?
85 | Whether hard surface pn&uhwmc-lm rowd was provided in | Yes L:,I' Wi
the premises?
6 Whether there is provision of regular cleaning and weiting | Yes — | Mo
| of the ground within the premises? flutbl;rnpipe for sponkling provided? 'l"l.'::
|
7 | Plantation h Approx. __
| Trees (1B Nes | 25 "1“2
Newly ' Mos.
| Pamed | §° 150 U,} :j.
| Saplings | 15
Aol 24 Yoy .;L, e =
= - TR, 'l-.--"' ]
B Whether wind breaking wall is provided? Yes
B 2850 ML,
| .j i = —
g Whether boundary of the unit was demarcared? Al Phfs. oy silex wore Teng
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production capaeity) is provided?

| et catead
10 Whether water sprinklers were provided at the strategic
| locations:
Jaw Crusber
Inlet Yeou e [ 3]
Chatlet Yes b= | M
Secondary jaw crusher/ Granulator
Imfen Yesp—~ [ LT
Chatlet Yes .~ / i
| Onutlet of vibratory screen e L Mo
1 | Whether Sign Board (including name, address, product and | ‘:’:5 w/ No

37

_memmmwﬂ M"H—“j {

- —
e
L\p -
A
-
-
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‘Accuracy: 474 m :
Time: 08-06-2023 09‘4725 e
te: Adnapuma Q,




Annap1|388tone Crusher 39

Lamudo 27.894147 [
ll.ongltude 74510940
2328, 51:‘3.3? h
FAccuracy' 474 m "
lTlme:OB- -20

: 278937 9
gl!udc.:?d%‘lo 0&
2valic ~32&32z33? m
yv:4.74 m*

09:46: 03
e Aonapas
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Annapﬁaﬂttone Crusher

Accuracy'll»?‘l 14
Tun AC A
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mudo 2789 649
gitude: 74.510492
vation: 330.50+3.37 m
: n474.m.
: tmecos 06~ 2023.09:49; 10
Note. Aqnapuma -

27, 898536"

mm 74510313
Elevation: 33!)35:337 m
hcouracy: 4.74 m

Fime: 06-06-2023 095
Note: Anapuma R e AR A

-x ;
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stituda: 27.80

. i
Lo !{.ﬁ e
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INSTECTION RETORT

{Under Section 24 of the Air Act, 1981

il Under Section 10 of BF Acl, 1986}

45

s Ashirwad Stone Crusher i
a. Mame of ihe Industry {Useht 103 4B724) ( | S0 ef Carn : ‘;IEU ™
. K linsei Mo, 406 (New I2ErT 4}
Villnge- Ranchisar
I | b Address of the Indosiry Telheil- Sujangarh
Tstrct- Chure
€. E-nwiil *
il. Mabile 0414202713
e, Telepho -
N AR
2 | Dade ol h:pcl:ll.ﬂ-llu
1 | Type of Indusiry Stone Crushing unit
4 | Matwre of Tndustry Aar Polluting
§ | Size of Indusiry: Larpe! Medivrmd Smakl Smuall
Categary of Industry: Red! Omangef Green!
6 thiers Orange
States  of Opersilon  doring  inspection: ;
7 | Operstionalf Mon-operstionalf Closed!  Any | Operational ! Mon-Orperational
other
CTO was is for it uction cit
0 sl wih is walid_till
§ | S1ats of consent under Air Act, 1981 31/07/2033.
Detalls of Plant & -
5. No. il nchinery Description
Primary Jaw Crusher- 8|
Secondary Tow Crusher- o j
1 Jaw Crusher Bajril Dust Plant- ol
Vibratory Screen O, ey
Water Tankers [ _—Forewell
3 Source of water
——
4 DG set (if any) Yes / Mo
If Y'es, then capacity EVA

Statuz of Pollution Comirol

pasuTes [

the inspection ot (h £

5. No.

Description of non- compliance

Observation

Whether Jaw crusher was found covered?

Covered v [
Uncovered

Partiglly Covered [
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46

Tt Tos, of Sides were found covered.
Zoald MNos, of Sides were found uncovered.
Top was found uncesesed /| covered,
2.1 Whether granulator or seconulary jaw crusher was fouml Covered / Partially Covered {
covered? Uncovered

AL ros. of Sides were found covered.

2 0 Mo, of Sides were found uncaoversd,

Top was found uncavaesd [/ covered.
. -l -
2.2 | Whether Vibratory Screen was found covered? Covered ! Partially Covered  /
Uncavered
H “ Wos. of Sides were found covered.
2.0 3 @ Nos. of Sides were found uncavered.,
Top was found usesered= [ covered,
o _1.__.-r""‘.'..
2.3 | Whether ChakkiDust Machine was found covered? Covered ! Partially Covered  /
Uncovered
os, of Sides were found coversd.
7. 84 1 MNos of Sides were found uncovered.
Top was found mmcovrered [/ covered.
'l.____.-l"'
3 Whether mechanical chute was provided with the drop | Yes f No
point of dust conveyor?
% o
4 Whether waler storage facility has sworage facility of | Y5 ! No
atleast 30000ires?
-__rl'.-‘
2 Whether hard surface path/murcom read was provided in | Yes ! No
the premises?
& Whether there is provizion of regular cleaning and wetting | Yei g Mo [
of the pround within the premises? Flexible pipe for sprinkling provided? Yes
! Mo
7 “Plantation Approx.
Trecs of Nos. | .00 ma
MNewly nf MNos | w2
Planted GA5
Saplings ] .
flaequg sy OS5 N L
| e
3 Whether wind breaking wall is providad? Y5 ! Mo
0 Whether houndary of the unit was demarcated 7 Thitit.  Nos of sides were found
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47

demarcated
10| Whether water sprinklers were provided at the strategic
loeatinmne:
Taw Crusher
Inlet Yes "/ Mo
Clutlet Yes —"" | No
Secondary jaw crusher/Granulator
Inlet Yes L Mo
Ourlet Yes e/ N
Outlet of vibratory screen Yes - ! e
11 | Whether Sign Board Gneluding name, address, product and | Yes — /1  NO

production capacily) is provided?

A

DLFBE[}E’
568

— DWW T Reobion Uik Low) meme.u/’



Ashirda@®3Fusher U yog

Accuracy: 475 m. -
Time 06-06-2023094236
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‘;’.f£7~L l"a-{'*:




Lamudo 22 892969
'I.ongltude 74.5107
[Elevation: 328.50

Accuracy: 479 m

Time: 08-06-2023 0940. 2
Note: Ashrwad

Ashirda@Qusher Udyog
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T

. - - e NS

e
ngitude:

Elevation: 330, 32:33&

‘Accuracy:473m o 5

Time: 06-06-2023 09:4747
INote: Ashirwad
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INSPE REPORT
{Under Section 24 of the Adr Act, 1981 and Under Sectiop 10 of EP Act, 1986,
s Ashopa Ind
2. Mame of the Industry (Unit TD- 29864}
) K hasra Mo, 79 W e
Village- Randhizar {M Hm.-"' ""I-?'. gﬂ Tﬁj
|| b Address of the Indusiry Tehsil- Suj angarh
Diisirict- Chisru
. B-mail
|4 Pinhile
| = Telephone -
1 | Date of Inspection Z o6 )o6/1003
3 | Type of Indusiry | Stone Crushing unit S
4 | Nawre of Indusiy _{AirPollating = S
5 | Size of Industry: Larpe/f Mediumy Small Small —
[‘amgur;r of Indusiry; Red! Crange’ Green/
| © ohens ” iy Snlisgcs =
Swmio: ol Operation rlunng mspﬂ.d'-rl'l
7 | Operationald Non-operational!  Closed! Any | Operational / Non-Operational
| steey = | = 1
| El‘ﬂ '-_u_lmuai_[mmuudmﬂm_l!mln |
| @f 500 TPFD siong gril which is valid IIIII
R | Seatus of consent under Air Act, 19K1 I 28/02/2033

[Ee ] Mochinery | i
LB - T Primary Jow Crusher- a1
Secoadary Jaw Crusher- &
1 Jaw Crusher Bajn Dst Flusl- AL
-2 | Vibratory Screen . "Hmrw § __—Botewl|
3 Source of war -
L |
4 DG set (if any) Tl MR —KVA ]
| i IF Yes. then capagity— KEVA

| Desc = | Observation Tt =
!i.hl-. escription of nan- ﬂI_plnlnf:E 19e ; —
|- Whether Jaw crusher was found covered” Coversd L—"/ Partially Covered  f |
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Bt

==

ﬂﬂ Nox. of Sides were found cn'-'n:r'l.-d |

—Qfy MNos of Sides were found wicoy
Top was lound sncowersT— | cov

“Whether | granulntor or secondery Jaw crusher wis found |
coverpd'?

 Covered [——r
l.fnru!-'ﬂqd

Mos, of Sides were [ound covered, |
Mos. of Sides were found unc d.

Tc-p was [“"M / W

Partially Covered | |

12 | Whether Vibratory Serven was found covered? | Covered w—7 Partially Covered /
[ Unecavered [
MNos. of Sides were found covered.
Mos. of Subes were found tncoversd, |
[ Top was found uncovered 5:3}'_:1&1 |
—— T = == |
L3 Whether ChakkiMhist Machine wus foond coverad? Covered =" Fartially Covered /|
Uncovered
Y Nes, of Sides were found covered.
I BT Mos. of Sides wers found um:m-:md
Top was found uncoversd  / I.E:-paﬂ
3 Whether mechanical chute was provided with the dm |"|'4.-5 L— o =
point of dust conveyor?
| d Whether water storuge l’acil]t;.' has & storage faciliny of | Yes+ f 1o .
dtleast 3000ktres |
5 | Whether hard surface path/muracm read was provided in | Yes o )
| the premises? .
l_ﬁ- Whether there is pmwsmn of regular clraumg and wetting | Yes — 0
of the ground within the premises? Flexsble pipe for prinkling provided? Yes
! Mo e
7 [ Plantation - Approx.
Trees [ 1] | Hus“'l f’ 2 |
| Newly -E,,ﬁ. Mos, -:H‘;g m*Z
F"Ianted
Ih'l 5
Lo _ T8 m—....
| Whether wind breaking wall is provided? "|"1::. — ;m uhqm
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"4 | Whether boundary of the unit wis demircated? TR  Nos of sides were found |
| demare ated
10| Whether water sprinklers were provided at the strategic - 1
i locations:
| Jaw Crusher ‘
Trile Yes e iy Mo
Cutler Yes v No
Secondary jaw erusher/Granulator
Inlet Yes L |/ No
Outlet Yes L / No
Ciutlel of vibratory screen Yes L No ‘
[I | Whether Sign Bowrd (including name, address, product and | Yes / No - |
| production capacity) is provided? o -

~unik wed deund ﬂmwﬁwmﬁ,w WMPH
A
%y

“ob

oo SO
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(Dust Machine under installation)

(Photograph of covered Plant machinery provided by PP on 07/06/2023)
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Scanned with CamScanner
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1S
{Under Section 24 of the Air Act, 1981

RET
and Under Section 10 of EF Act, L9386}
Alfs Bhingwnti Stone Crushing Ind

o, Mame of the Tndusiey {Unit 113 5220K)
——— K hasrn Mo, A0 _w-ﬂ ﬂ
Wilkngre- Roancthinar
_ Aubdress ol the lsdu sy Telwil- Bujnngark %
2 b IHsirel- Chur O WL ;r‘n':ﬂ
=, E-mail = s - £ )
d. Motale HITR4THTSY )
e, Telephoae .
GEog (2024
2 [ Dpte of Inspoclaemn
3 | Twpe of Indusiry Stone Crushing unit
4 | Naturc ol Indusiry Air Polluting
% | Size of Industry: Larged Medium’ Small Small
6 Category of Industry: Red/ Crange’ Oreend Ocange
Cthers : — :
Stae of Operation duning  inspection: -
7 | Operationald  Non-opermional’ Closed!  Any Opermtional / Non-Operational
other
[ was isg the aci
of 400 TPD stone grit which is valid till
& | Status of consent under Air Act, 1981 31/01/2033.
nt & ErY: =
| 5. No. Machinery Description
Primary Jaw Crusher- @
Secondary Jaw Crusher- @
A Crashos Bajrif Dust Plant- of
Vibratory Screen &,
Water Tankers ! Borewell

Source of water

Yesz [ Mo W

4 DG ser (il any)
If Yes, then capacity KWaA
Status af Pollution Ca ures fionnd du
Eﬂn. fh—.su'ipli:nu of non- compliance Ohservalion ~
Coveredy_— [ Partially Covered /

Whether Jaw erizsher was found covered 7

Uncovered



Dell
Textbox
31/01/2033.
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_B]:E_Hm. of Sides were found coversd.

24a8  Nos. of Sides were Tound unsaversd.
Top was found uacevared  /  covered,
ST | Wihether grannintor or secandary Jaw crusher was foundl | Covered ="/ Partially Covered  /
; 74 Uneavered
coverel ]
B UE  Nos. of Sides were found covered.
_Aenn Mos, of Sides were found uncovered,
Top was found uncevered [ covered,
torv Serech was found covered? Covercd ¥ |/ Partially Covered [
2.2 Whether Vibrator Une d
ﬂ“ Mos, of Sides were found covered.
_Zaad Mos of Sides were found uncoversd.
Top was found weeevercd  / covered.
33 | Whether Chakki/Dust Machine was found covered? Covered ™ [ Partially Covered  /
: Uncovered
Moz, of Sides were found covered,
Moz, of Sides were found uncovered.
Top was found sacevesed  f coverad.
3 Whether mechaniczl chule was provided with the drop | Yes 1/ L]
point of dust conveyor?
4 Whether water ctorage facility has storage facility of | Yesy_~ /
atleast I00Mitre="?
g Whether hard surface path/mursom road was provided in | Yes L f N
the premises?
& Whether there is provision of regular cleaning and wetting Yes _‘-.-'" _-r Mo o . T
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
r Ho
7 Plantation Approx, =
Trees 12 Noes | (OO0 m2
Hewly 2R Nos m2

Plar:fd [&2 ‘_"‘)

Saplings ;F':
D ol2Qua k. NESMT
B Whether wind breaking wall is provided? Yes W= [ Mo
9 Whether boundary of the unit was demarcated? M Moz, of sides were Found
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demarcated
10 Whether water sprinklers were provided at the strateghe
locations:
Jaw Crushes
g.t.:: Yes W Mo
uitlet Yes-. | ]
Secondury jaw crusherfGranulator ;
Inler Yes L ‘
Ouilet es e I‘r:‘-lg
Onatlet of vibratory sersen Yes s Mo
i "|'|"I1|:1l1-:_r Sign Board {including name, address, product and | Yes v— | Ma
prodaction capacity) is provided?

~PWung Bebfoskion, umik Loss toung nm-ﬁp.um,ﬂma[.

06|06 |23 v
N
73
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: 629
ayation: 32971 336'm |
£a

- *r.} S .V"F‘

-

328401-387 m

: o
Emgltudo. 74,510048
P ATAR o :
me:OB -06-2023 10:5866
Note. w7 ke
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Lavtude: 27.802362
’Longltude. 74.509878
‘ 330 05t32 58 m

Ele hdri*33028t3~37m
B e
ime: 06-06-

‘Note: Bhagwati .7~ =




Bhagﬂléeﬁone crusher 74

{1 »¥,
T TR

o i

oy

'utnudo 392126
Longitude: 74.51001¢
Elevation: 329.48+3.37 m
Accuracy: 474 | M

Recurs racva‘l()m B A
ime: 06-06-2023 10-58?1&: i
lNote'. g




Bhag\'/lléeéone crusher 75

5 '

-

iLatitode: 27.892657.
iLongitude: 74.50986
:'Elevalicn: 33000£337 m
Accuracy: 474 m .
iTime: 06-06-2023 105827
INote: Bhagwati
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Bhagﬂléﬂﬁone crusher

Longitude: 74.510085
Elevation: 330 46+338 m 7

racy:4.74 m
M Time: 06-06-2023 10:56:49

[Note: Bhagwati =3

‘Accuracy: 4.74 m
Time: 06-06-2023 10:59'1 3
‘Note; Bhagwati




Bhagdd€one crusher 77

l.amudc 2?892077\ =
Longltude: 74.510044
Elevation:331.00£3.37 m -~
Accuracy: 474 m- 2
Time: 06-06-2023 10:56: 37
Note: Bhagwati

716
e 74.509973
*396 67+337 m
uracy 474 m
iTime: 06-06-2023 105847
Note: Bnagwati
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¥ A Y

—— L T o

INSPECTION REFORT

| Khasra Mo 6397344

(Under Section 24 of the Air Act, 19K aned inider Seetion 10af [ Act, 1984

M/s Bhalrav Grit ﬂll};lig
(Undt 11 38123

Uncovered

¥illage- Banchisar Lﬂ V1, Hre e
I | b Address of the Indusiry Tehsil- Sujangarh "1]
T]I Irict- l:h =
o 506y
£ E-mail =
id. Mphile
o Telephone =
2 | Date of Inspection ’ ﬂi"j ﬂEl 213
3 | Type of Indusiry Stone Crushing unit
4| Nature of Indusiry Air Folluting
J | Size of Industry: Larged Medisim/ Smal) Small
Category of Industry: Red’ Orange/ Green!
6 Others Oranpe
Status  of Operation during  inspection: L
7 | Operationald  Non-cperational!  Closed!  Any | Operational ! Non-O perational
other
LT0 was issued for the production capacity
of 1 il_which is walid till
B | Stams of consent under Alr Act, 1981 I0/D62024,
elails Tachinerv: -
. No. Machinery IMseription
Primary Jaw Crusher- s 1
Secondary Jaw Crosher- D
I Jaw Crusher Bajrif Dust Plant- 3
2 Vibratory Screen O]  Liss
3 = E— Water Tankers [ Borewell ___
4 DG zen (il any) Yez [ Ho
If Yes, then capacity KVA
taluzs of Pollution Control Measures foand dur inspection 5
| 5.No. | Description of non- compllnnee Dbservation
1 Whether Jaw crusher was found covered? Covered L—"1 Partially Covered  /




1428

79

i

e Ty P e m——— T
Wiciher pranulator ar secondar¥ Jnw !

covered !

-

_PJJ__.NM- of Sides were found povered.
_Mos, ol Sides were [oumid uncoversd.
Taapy wrs fenanel wnowarsd | covered.

Covered ) Partially Covered i

Unenwered

Mas, of Sides were found covered.
5. of Shdes were found uncaveredd,

rd
LE=]

Whether Vibralory Screem with Tound covered?

Top was foundemovered [ covered.
Covered f Partially Covered [
Uncavered

Moz, of 5ides were [ound envered.
Moc. of Sides were found yacovered.

23

Top was found uncovered | covercd,
e —— - reﬂ
Whether ChakkiDust Machine was found covered? Covired ] Partially Cove /

Uncovered

pg. of Sides were found eoverad.
Tos, of Sides were [ound uncovered.

Tnpwasfuund.uaemﬂni /  covered

Whether mechanical chute was provided willi the dop
point of dust conveyor?

YVesL—" [ T

of the pround within the premises?

| |
Wheiher water storage facility has storage facility of | Yesy— ! No
atleast I000litre?
Whether hard surface pathimuroom road was provided in| Yes v/ No
the premizes? -
Whether there is provision of regular cleaning and welling | Yes L 0 Mo —

Flexible pipe for sprinkling provided? Yes
/ No

Plantation

ADQToR.

Whether wind hreaking wall is provided?

Yei | Mo

Trees A5 MNos. | 118 L': -
Mewly 1]a) Mos. | ¢ mA2
Planted —
Saplings ﬁ g.’:r 2 YR ~

DoleWon, - S§I S

Y
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1.
ﬁ Whether boandary of the unil was demarcated? [0 Mes. of sxles were foupd
demancated
I Whether water sprinklers were Provided af ihe stralegic
loctions:
Jaw Crsher
Tnleq Yes 7 Mo
Chik Yes i Pa
secoelary jaw crusherGromulator
Inba Yed oo |/ Mo
Ohtbed Yes -1 { Mo
Outbet ol vibratory screen Yes | _of Mo

Whether Sign Board (including name, sddross, peodluctand | Yes |7 Mo
production eapacity) is provided T

...D‘lJl:l'ﬂ-\“i mwm’ Umnid Low mww

F
il

Qi
|
Qo f\*‘ﬂ%\m

ug’u& |'J*3'
¢
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lLongItudq 74 509693
[Elevation: 3319542 40 m
iAccuracy: 483 m

Time: 06-06-2023 09'56: 40
Note' Bhairav

BhAdked Frit udyog




Bhided4rit udyog

4“' .
Lamude' 27394122
Longltude: 74.509632

[Elevation: 331.63+3.39 m

'Accuracy 472 m
Time: 06-06-2023 096&48

Note: Bhairay.

itude: 27894370

gitude: 74.510678
Elevation: 32072337 m.
Accuracy: 4.74 m %
Time: (8-06-2023 095349
{Note: Bhairav. - Y




Lamude 27893960
'Longltude 74.606933
{Elevation: 333354337 m
Accuracy 474'm -
Time: 06-06-2023 09:55:27
iNote: Bharav

BhAked Trit udyog
'H m.

£

86



BhAdedGrit udyog

- -
Lauty

Saleihedle

N opthdiind : T e et e | \oﬁ“

-\/ ll.'v
Uracy: 4.92 m-
Time: 06-06-2023 09:56:55
Note: Bharav  ~
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..\,.’

ILats udrﬂ,sm =
ILongitude: 74.509818
'‘Elevation: 322 78+24 59 m
‘Accuracy: 17359 m

[Time: 06-06-2023 09 56 32
Note: Bharay

-Latﬁ’udc— 804474
Longitude: 74 S‘fOB?O
Elevation®328.21:336 fh
Accuracy; 4765 m .
Time: 08-06-2023 09.
Note: Bharay

4
8
II,.
R
3
E .




BhAdked&rit udyog

aitude: 74.510863
Elavation: 329.81+3.37 m
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IMSrSCT

(Uneler Section 24 of the Air Acl, _I_':Jil

&, Name ol the Tty

b Adibress of e Indusiry

90

NIRRT

Unider Section 10 of EF Act, 1986)
forlt Udyog {Unit ID- 41370)

winf Unict S8
Mix Blwanl
Kiansrn Mo, 176 iNew Khnsra Pen. TIRFIT0)
Willnge- Randhise

Tehsil- Bujangarh
[3isarict- Clar

(ond comV: -;1.55;::-1.?’5 r

¢, Eamail r
[ . Mohile 4 14402 2640
e, Telephiste -
2 | Dwte of Inspection PE IGE,L’H
3 | Type of Indesiry Slone Crushing unfl
4 | Mature of Industry Air Polluling
5 | Size of Industry: Large/ Medium/ Small Emall
& E:I:zgr:ry of Indwstry; Red! Owange’ Creen/ Crange
Stams  of Opermtion  during  inspection: —"
7 | Operational! Mon-operationall Closeds Any | Operational ! Non-Operational
ol fesr
CTO was kssued for the production capacity
of 400 TPD stene grit which Is valid til
& | Staws of consent under Adr Act, 1981 300142024,
Details of Plant & Machinery: -
5. No. Machinery Description |
Primary Jaw Crusher- &2
Secondary Jaw Crusher- At
L. [aicanbe Bairi/ Dust Flant- A7L
2 VTb_;a.mr_'r Screen i, H-H - _
1 Biree bl wulet Waber W i Borewell
s
4 | DG set (if any) | Yer T L_Né./
| If Yes, then capacity EVA
Status of Pollution Conl L H
5.No. | Description of non- compliance Observation
1 Whether Jaw crusher was found covered? Covered ™ | Partially Covered |

Unecovered
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_BY  Mos of Sides wers found mwrc:.
_p MNos of Sides were found red,
Top was found uncovered——(  coyefed.

Whether granulator or

coversd? Eccandlary jove erusher was found

| B+
[ |

N

Covered " Partially Covered  /

Ueeovered

DY MNos. of Sides were found covered,
L) Mos of Sides were found un ;
Tomp was found uncoyered—F ed.

Whether Vibratory Screem was found covered?

Covercd — |/ Partially Covered  /
Uncovered

:&LL'_:}M. of Sides were found coversd,
o, of Sides were Tound uncoveped,
Top was found unpevered™ E}«é{

Whether ChakkiDust Machine wos found covered?

Covered v— | Parlially Covered
Uncovered

H. of Sides were found covered.
o, of Sides werafound u red,
Top was found uncovVered  / }E:

f

Whether mechanical chute was
point of dust conveyor?

Whether water storage facility has storage facili
atleast 3000l tres? ! m i

Whether hard sorface path/muroom road was provided in
the prenises?

provided with the :[rnE-J';u” / HNo
r’% ! M

il
;’,é f Mo

Whether there iz provision of regular cleaning and welting
of the ground within the premises?

Y5t |/ \".,H":" T
:Tlcxibl-c pipe for sprinkling provided? Yes
Mo

Plantation

Approx.,

Trees 68 WMos. [ L OD w2

I;r]wl:,r OF Nos, m*2
anted

Saplings = ’{ 55 B

Acllamg e P50 ML

L

1

Whether wind breaking wall is provided?

Yes L |/ No

Whether boundary of the unit was demarcated?

ML

e Doz, of sides were found
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demarcated
Jaw Crusher
[nlet Yez f— [ Mo
Outlet Yes L~ |/ Mo
Secondary jaw ervshenfGranulates
Inlet Yep = | Ne
Cutlet Yes =/ Mo
Outlet of vibratory screen Yes L No
11 "'h"h.-e‘lhnr_ﬁi_gu Board (inctuding name, address, product and | Yes L- / Mo
production capacity) is provided?

—PUrng Drdperkion , it wd g v openadionad
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Scanned with CamScanner




Scanned with CamScanner




Scanned with CamScanner



Cﬂdﬁﬂlary Infra 102
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CHMary Infra 104
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[Umli:_r Section 24 of the Ajr Act, 1981 and

Under Section 10 of BP Act, 1986)
3. Name of the Industy E:a;lsﬂ?umlllmﬁr Stome Crusher (Unit 11-
Fhasra Mo, 837430
1 b. Address af the Indust v'llh_g,l’:- Fandhisae ?’ 'hé
¥ Tehsil- Sujanparh {Lﬂﬂd" Lﬂnurj-?&
P Dhisirict- Churu
., BE-mail i
d. Mobile 06601 73387
e. Telephone . "
2 | Date of Inspection 0é& ‘f bé }33 *
3 | Type of Industry Stone Crushing wnit
4 ”.mm of Indusiry Alr Polluting
3 Scl'F.E of Indusiry: Large/ Medium/ Small Smull
megory of Industry: Red! Oranped Greens
(i Orhens g Oranpe .
2 gg:us of  Operation  during  inspection:
rational’ Mon-operational! (O An -
Ol per asegl ¥ | Oper. al :L.___,.-: an-0perational
TO w far diclion capacity
of S00 e alid till
& | States of consent under Alr Act, 198] 31 1.

Details of Plant & Machinery: -

5. No. Machinery Description
Primary Jaw Crusher= g
Sccondary Jaw Crusher-/
ke | e Bajrif Dust Plant-eo
Vibratory Screen ol  Bes
S [ walter Wﬂtc\r'ﬁm ! Borewell
QUee 0 Wa
4 | DG set (ifanyd ey | .}?/
| If Yes, thearapacity P
e
us of Poll rol heasures found durin
Description of non- compliance ﬂhﬁﬂﬁtiﬂ;ﬁ Ii
Whether Jaw crusher was found covered? Covgrpd ! Parsly Covered

Ull_ﬂgﬂ#

QY4 Mos of Sides wers found covered, |
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B} MNes. of Sides were F:mnd nd red.
Top was f[:llll'ld._.__'[hl:.ﬂnl-'rd red.

Whetler granulubor or secondary jaw crusher was Tound
covercd?

f
Lnﬁ;;d’ f I_‘_.']rﬂuﬁr Covered  /
Unitvtred

Db Mos. of Sides were faund covered,
Ofy  MNos. of Sides were found une red.
Top was found uncovered /€0 d.

o
2.2 | Whether Vibratory Screen was found covered? Caypred ! Partially Covired [
Uncatered
os, of Sides were found mw:r:d
sy Mos. of Sides were fuun:l i
Top was Em/r:_d_:l_:_;m-‘ufd‘ r{'ﬂ
23 | Whether ChakkiDust Machine was fownd covered! Cov { Tartially Covered
U ered
Y Nos, of Sides were found coversd
oe, of Sides were found uncovered.
Top was found ancovered /  coyered.
3 Whether mechanical chute wus provided with the drop | Yes: i He
point of dust conveyor?
4 Whether waler slm'sgt Facility has storage facilicy of )’Es ! i
oot SO0 MEtres?
i
5 Whether liard sarface palh/mureom road was proveded in r‘}:rx" ! )
the premises?
[ Whether (here 15 provision of regular cleaning and wetfing gu_:é, / iil:r
of the pround within the premises? tible pape for Spankiing provided? 355_,
/ Mo
7 Flantation Approx,
ﬁrci:-s 1T Noe | Y iy
B Whether wind breaking wall is provided?
9 Whether houndary of the unit was demarcared? A Nos. of sides were found

demarcaned




|
§ pasdany Ly

=
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1o Whether waler sprinklers were provided ol il stralegic
locatinns:
Faw Crusher
bl Yew ) 1
Chatlzt Yes ! 1]
Secomliry jaw cruclee Gramil sios /
[nlei ¥es ) a
Chatler Yes I Mo
Chutlet of vibraiory serecn Wes ! M
i Whether Sipn Roard fincluiding name. address, produc nﬂu}ﬁf / Pf'
praduction copacity) is provided?

Hh::}im

/




Choud’lné@@tone Crusher 111




Choudlné@'l;tone Crusher 112

fLatrude: 27.0927

iLongitude: 74.

Elevaton: 351 488100 m
a :

Time mﬁ 213322




Choucﬁné@ztone Crusher 1 13




Choucﬁné@3tone Crusher 1 14




| -
(]
£
[%2]
>
—
|
(]
c
O
o+
m'
>
®]
<
|




Choud’lnérﬁstone Crusher 116

74.500237

356.492100 m
Accumcy. 7.0m ¥
{Time 06-06-2023 13 18
(Notechaudhary '
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i Under Section 24 af the A’ Act, I'-EI amil Unaler Section 10 of EP Act, I'ﬁrﬁﬁ;
T s G.S. Stone Crusher (Unit ID- 28044)

a1, Name of the Indusiry
| F - Khasta Mo, S91/34K A
Villnge- Randhisar {.L&ﬂk ~ 100 [
[ . Address af glw Indusiry Tehsil- Sl.llllﬂjﬂfh A
| | [nstnct- Chum
= — ~—
d. Mohile | Up36361 109
I e Tebephare = - g ——"
;| | Bt hi Otjet 202
3 [ Type of Industry Stone Crushing uail
(2 ! hlu.nl!ul'[rrduslrt __________ Air Polluting
E3 5 | Size of Industry: Licgel Mediom' Small - Sl _
| Category of Industry: Red’ Orangef Greenl | -
| & | outers Orange ||
| [States oF Operation durimg  inspection’
.l Operational’  Noa-operalional!  Closed! Any illpk;;uml { M- Dperational
[ other =
WiIE lar
5 I stone ¥
B | Sistus of consent umder Air Act, 1981 | 3170172024
ant inery; =
[ 5. No. | Machinery ) Description g
| Frimary Jaw Crusher- &)
Secondury Taw Cousher-
! I! Jaw Crisher Biajeid Dust Plant- o
1 | Vibrory Screen e e ) =
| i ﬁ;
i Sowrce ol warcr Watcr Tankers il
i
o
DG set (il any) Yes ! Mo
If Yes, then capacity KVA |

S.MNo. | Deseription of mon- compliance — Observagjon |
1 Whether Jaw ermsher was foond coversd? Covered ! Partially Covered /

Uneovered
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[ - GAd  Noz pf Sides mere found covered
| Rh il Nos ol Sides wers found uncovered
i Top was fvind weessceppd | covered

21| Whether granalator or secondary jaw crusher was foand | Covired /' Partially Covered |

i covered? Uncovered

[ _HLN:H. of Sides were found covered

Sy Nos. of Sides were found uncoversd

Top was found uncovered | siviered
=] . 55— T - "

22| Wheter Vibratory Screen was found coversd?  Covered ! Partially Covered

oM Srtin Coutiay il Sthuy s nen-

MNos. of Sides were found covered, CRuly,
Mas. of Sides were found oncovered
Top was found weeevercd  /  coverad

43 | Whethes ChakkiMust Machine was found covered? Covered ! Partially Covered |

Uﬂmﬂ 'E 'ﬂ:” s

Hhrge,Nos. of Sides were found covered. |
_eml, Mos of Sides were found COvered.
Top was found uaeesesed | coveredy.— |

3 | Whether mechanical chute was provided with the drop | Yeeo ) Ng ]
point of dus conveyae? |
|

| 4 Wheiher water llnrﬂr_ranm}' has m;:g;.r_ﬁqm-??? F; W
atleast AN Hjires? |
x Whether hard surface path/miroom road was provided in | Yos ! Mo —
Lhe premuses? |
- TRy e — LI T —— L
fy Whether there is provision of regular elesming wnd welling | Yes i Mo
of the ground within the premises? Flexible pipe for grinkling provided? Yoy |
/ M {
7 | Plantation Appres.

rﬁ:}-‘i D Ne: (S35 m*2 j
| Newly YE Nos ni1s nr‘!!

| Planied
Saplings | i
:Lf"ﬁﬂ"&f_ﬁfﬂm!]!ﬁ]& bg—wﬂi LJL'H
_ =, = B = |
& i Whether wind breaking wall i provided? | Yeq ! Mo

L
L tuv.mpn_ﬂ Losl] Prowy t'-’h.!‘af
I tuwo comerecs, nor 4o alf, |
radequaty |

T

Mg of_sudes were Found |

9 ' 'Mmh:*r houndury of Ei—le_uﬁnas demarcaied ? |
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[ Whether water sprinkbers were provided sl the sirategie I

locations
Jaw Crushws
Inlet Ye= Mo
Ohutlet Yesp [ No
Recondary jaw crushen/Uiranulator
Inlet Yes s ! Mo
Uhutlet Yes — ! Wi
Chutlel of vibratory screen Yes — / No

11 Whether Sign Board (ncluding name, address, product and | Yes |~ /
| pristuction capacity ) is provided? ]

- Dw-d-n..ﬁ MMM, umit Wwud gt«ﬂ-lmﬁf men- ﬂw*-\nk ULk
hod b M ch,)\m,.ua add o. |
e UJTUI/ l-@l,. Mﬁ;’u JﬂMUD)Xj‘ PU“"t A }:l-;.l_ )
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G.44#0e crusher 121

Agitude. 74513028
aton: 319492100 m




G.44wbhe crusher 122

Latitude: 27 802550
Longitude. 74.502671
Elevaton: 241.49:100 m
Accuracy 5.7 m

Time 06-06-M023 11103
Nate gs stone
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{Uneler Section 24 ol 1!!5'__.-"||il_ ACL TR and Usiber Secteon 10 af B Adi, 1044)

a. Mame of the Iy

b. Auldress of the Indastry

& -mail

YT Ganpatl Stone Croshing Industries
{Undt 113 450)

Khasra Mo 63 daM
Willope - Banclhivar
Tehsil- Sagmpart
Ihstpict - Chane

Cur . Qre

ah'

A529mA

ol Mohile QU281 94501 B
¢. Telephone -
| Dhate of Tnspeciion o8 |I of jlj 3
-'__3'_ Type of Indwstry Stone Crushing uni
¢ | Nomure of Indusiry Air Fodluling
3 | Sizeof Industry: Large! Medium/! Sl Srmeall
5 | Edtegory of Industry: Red! Oranpel Green/
Others Chrange
Status  of Operation during inspection:
7 '::ﬁﬂ:llﬁnnlf Non-uperational! Clased’ Any | OpeFiional /  Nen-Operational
nther
CTO wasissued to the unit for the production
capacity of 200 TPD which isvalid till
8 | Staus of consent under Air Act, 1981 31/12/2031.
Diei hincry: -
5. Mo, Machinery Dieseriplion
Primary Jaw Crusher- o)
Becandary Jaw Crusher-
1 Jaw Crusher Sl AL
Bajrf Duslt Plandt- &)
Vibratory Screcn O, Lies
3 St o Walk Wairler Tonkers / Borewell
4 | DG set (if any) Yes /N
IT Yes, then capacity kWA

Btatus of Pollution Control Measures found during the inspection ol the site:

S.No. | Drescription of non- compliance Ohbscrvation
1 Whether Jaw crusher was found covered? Covered =/ Parlially Covered
Uncovered

ﬂlll_[’-[l:-a- af Sides were found covered,



Dell
Textbox
CTO was issued to the unit for the production capacity of 200 TPD which is valid till 31/12/2031.
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Zhn D Mos of Sides were found uncovered.
Top was found vacovered covered,

71 | Whether granulatar or seenmlnry Jaw crusher was fomnel | Coveredd ! Partially Covered  /
covenced? Hncovervil
_r:} ”_Hu'-. of Sudes were found covercd.
I‘-‘f‘r—l-l-\—-“”“- nd Sitles were foand uncoversd,
Top was fomanal umceneered f covered,
22 Whether ‘r'illrnl.;r_y.m'};r.un was Fanml covered? | Covered ! Partially Covered [
Lncovered
1) :
Bos. of Sides werg found eoversd,
o%, oof Sides were found wncovered,
Eiiup 1::15 found uncovered [/ covered
23 Whether ChakkiMust Machine was found covered Covered ! Partially Covered  /
Uncovered

r:H 1 Mos. of Sides were found eovered.
s of Sides were found upcovered.

Top found upcoversd [ covered.
3 Whether mechamical chate was provided with the drop | Yes vt / No
point of dost conveyor?
b Whether waler storage facility has storage facility of | Yes ‘o / Mo
atleast J00Mitres?
5 Whether hard surface path/muroom road wis provided in | Yes b= No
the premises?
& Whether there is provision of reguler cleaning and wetling | Yes gl | No s
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
/ Mo
7 Plantation APpEDR. =
Trees 15 Nos. |.5 40 m2
Newly 504 Nos m"2
Planted
Saplings rQSG 3\—
Dol@ara. |LREmM
B Whether wind breaking wall is provided? Yes "/ Mo
Whether boundary of the unit was demarcared? Al Mos. of sides were found

demarcated
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production capacity) is provided?

[ 10 Whether water sprinklers were provided al the siratepic
locations:
Jaw Crusher
Inlea b i L Mo
Ohatler Weg e Mo
Secondary jaw crusher Granulator
Inlet Yeg b= |/ Mo
Ortley Yes e [ No
Onnlet of vibroory sereen Yes v [ Ma
T [ Whether Sign Toard (inciading name, address, product and | Yessr  /  No
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10603 . . 4
atian: 349.49*.69, - L
B
10
fime 25

S T

Latitudo 27802179

mgnuder 4.510766
jaticn: 328703194 m

%cch;a?cy‘moa
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. "‘:r\\, o,
Il.aﬂtudo 27802415
Lengitude: 74510665 e , :
[Elevabon: 32870+6141 m 00 SR X T -
#’mrg?ggzz%zgaoazog o _ A

ime: - o - 5
‘Note: Ganpati PR : b eCain .

stitude: 27.892236

ongitude: 74.510401
Elevation: 388 01+165.96 m.
lI’«r:curacy 7269 m .
Time: 08-06-202310:43'44
'Note' Ganpati
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iLatitude: 27.8
lLongitude: 74.510:
[Elevation: 328.
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{Lat udo-27 = -vc ‘
Longitude: ~ -
[Elevlliun %ﬁ?ﬁti& 22‘11 .
iAccuracy: m :
Time: 06-06-202370'36:42.
Note:Gangati

S s el

27.892’100 =z
Longlhﬂe 74.50998 '
‘Elevation: 3311&3
Accura B¢
Time: OOBL D6- 2023 05
fNole Bhagwati :




Ganpati Stdd8&ushing Industries 131

iu:ngnude 74.511020
Elevation: 327 88+336 m
Accuracy: 476 m

ime: 06-06-2023 10:3717
Note: Ganpati

ot ie
mzézaawsm m




Ganpati StEM@drushing Industries

8112101 ' k
22 m L h
ti2023 1042:05

Bk
Elvatidny328 5642776
Accuracy: 769 m L
"Sgnezos- -2023 103867
INot G 5

ot 28
UK
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Scanned with CamScanner
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Godara Stone Crusher
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Godara Stone Crusher
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Godara Stone Crusher
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Godara Stone Crusher




Scanned with CamScanner




Scanned with CamScanner




Scanned with CamScanner
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Guruk1i494tone Crusher 145
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Guruk1i497tone Crusher 148
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Guruk1i499tone Crusher 150
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{Under Section 24 of the Air Act, 1981 and Under Secuen 1ol EP Act, 1986

T | MU Hari Om Grit Udyog
I AL Mamee of the hadusity 0 Imbe T1%- 44013%
= = Khasra Mo U220 19 ' .1-)
| | | villge- Rondnsar | Lomd, Caw/ - = BODOM /-
[ | b, Adddress of the Industry Tehsil- Sujangarh
Dristrict- Churw
L& E-|I1:|;t__ = — ! - - N :
. Muobube = | 24499834 |
| e Telephoiie - !
| 2 | Dake of Inspection DE{“LJ’}_{JE:%
3 | Typeafindusiy ‘Stone Crushingumit
| 4 | Natre of Ingusir, | AirPolluting = eSS
5 | Size of Industry: Largel Medvrnd Small | Small -
| Category of Industry: Red! Orange! Green/
_ b Oihers - Orangr
Swpius o  Operalion  during  inspection:
7 | Operstionall  Non-operational’ Closed!  Any Operai ! Non=Bperational
| | oher
I
r the (i} i
| | P rii ¥ il
£ | Status of concent under Air Act, 1981 | A0
5 ol e i
S.Ne.|  Muachinery | - __Description
[ Primary Jaw Crusher- @3-
Secondary Jaw Crusher-Sd.
S b Bajri/ Dust Plant- e
2 | Vibeatory Sereen | of, Yu i
' ——Hrrrwet-,
3 Source af water \ S Tmb.:.F“' 4
| i Y P ]
|
4 DG set (if any) Yer-/ [
If ¥ es, ithen copatrte— RYA

of Polluti ontrol M i disring th tion ml 2!

5.No. Description of non- complianee = | Observation

I "Whether Jaw crusher was found covered? Cow
Uneaverer

ey

T _Partilly Cayered

L
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Ly Mos of Sides were found coversd

g0 Mos of Sides were found wncoyered.
| Top was foyndewervered  / E’tyé!

Whether pramulaior or secondary jaw crusher was found Covered / iilrt“"fﬁ;'ﬂ-'.lﬁ /
coversdt Lincovered

_D_I;"._N-DB. of Sides were found covered.
Mas of Sides were [ound uncoyered.

Top was found-encovered  / cob

Whether Vibratory Sereen was found covered? Coygt:" 7 THaraliygonced |
| Uncavered

ﬂ_l-‘f_ﬂnl‘., of Sides were found covercd,
A0 Nos of Sides were found ered.
Top was found useovered—, / &;E:d

Whether Chakki/Dusi Machine was found covered? Covered
Uncovered

Partially Covered  /

(M

Mos, of WSides were found covered.

oz, of 5 weere found unoovered.
Top wis found uncovered f covered.
Whether mechanical chute was provided with the drop ;!1’5,5_.-"’ f Fo
point of dust conveyor?
Whether water il_nrimt facility has siwrage faciliny of ':‘:-’::}/’ f iy
atleast 3000Lores?

Whether hard surface plli-"mummﬁ road was provided in ':"I"j‘) ol Yo

the premises”

Whether there 15 provision of regular cleaning and weiting L:%‘/ ! T“

| of the ground within the premises? exible pipe for dsprinkling provided ! E_’_‘_.-'
| ! Mo
7 | Plantatio Approx. . .
U Tiees |30 New | 500 wd]

N:'-:'I-j-_ 160 Bos. (RS0 m*2

| |-1"1inl:=41 I
Sapli | I

ot aonam et By Plomiallov
: — B 1/} 6 1+ Lo
Whether wind breaking wall is provided® Yies [ ﬁd_j ll.ru ﬁif
|
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4 | Whether houndary of the uinil was demarcated ! | GM

Mt of sides were Towumd
e el

10 Whether water sprinklers were provided sl the strategc |

locations.
Jaw Crusher
lket Yes ! a{h
| Chutbet Yes ! 0 [
Gecondary jaw critsherfGranulal or
[l Yes / 0
Chntled Yes i w0l
Cutlet of vibratory screen Yes / 0

f1i Whether Sign Board (including name, address, product and ﬁ}"
prostuction capaciiy) is provided? v
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Harl B@Grit Udyog

i Gv«. ..ﬁ-

.Tcl.l.
b et

e e
-~




| Ha159|83 rit Udyog 159

o

Latude 27 BOSTS50
Longitude: 74,5004
Elevaton 24048211 m.
Accumcy 3.0m %
Time 06-06-2021 7611
Note hangrit
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L nude 27 105763
Longitude: 74.5003%8
Elevaton 340.48:10m.
Accuracy 3.0m O
Time 06-06-2023 7611
Note harigrit 2
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1512
D)LL&T\’HEJJW

INSPECTION REPORT

{Llnl:ltc-r Section 24 of the A Act, IE]‘h'J and Under Secteon 10 of EF Act. 1986)

u, Mume of the Tnduscry

‘MUs Hard Om Stnne Crusher
(Unit 113- 36709}

Khasra Mo, 90 1/E0
[ | Village- Randhisas uM]L, r_‘mﬂr rﬁ"}'ﬂ '“"'25 ,
I | b, Address of the Indusiry Tehsil- Sujangorh
District- Charu
c. E-mail 3 S
| d. Mobile Ity kY - :
e Telephone 5 3
3 ﬂﬂ-ll:' af [nzpection nﬁ/ [ Elfj-ﬂ,.?.-a
. 1 T:*I"-‘_”f Industry | Stone Crushing wnit —
4| Nawse of Tndusiry | Air Polluting i
5 | Size of Indusiry; Lorge/ Medium/ Small | Small
& Catggory of Indusiry; Red! Oranped Greens P—

| other

B Starus of consent under Abr Act. 194

Tieiails of Plani & Mochinery: -

5 Nl]‘

Stws of Operation  during  inspecian. |
7 | Operational/  Non-operationnl/  Closed! a'm:.- _.__EI:I:INH'J'EI‘_H‘—

Mon

| LTO was issued for the production capacity
of 458 TPD stone grit which is valid till
| SLG2031,

I Taw Crosher

2 Vibratory Screen

3 Source of water

I _

_Huhintr_m' [ Duu:ripﬁnn =

Primary Jaw Crusher- o

Secondary Jaw Crusher- fufé

Bagri! Dust Plant-a)

ol gea --""' _

Waler Te ___J__._E-nle-ma-l-l.

. i

4 DG ozen (i amy |

M

res found during the ins

If Yes, thew capaenty __——KWA

tiom @i ihe sile:

Whether Jaw crusher was found covered”?

‘ S.No, | l}m@___nn of non- complinnce
1

Obzervati
CS:/»(‘M /_ Pastaity Covered /
Unipsesred
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ﬁH MNos ol Sides were found covered, |

gy New ol Sides were found ungdvered |
Top was found uncaveTéd  / red. |

21 Wl'-tlhef granulator or ail.'l'!'-ilf]’ juw crusher was found | ['u.l-gr.l(/ ! ﬁnrﬂa“r Covered [
covered ! Ew&d ,,-l?
DY Nos. of Sides were found cu'-:.‘::d jﬂ
fald} Nos. of Sides were found uncowlred™

- Top was found unc ! coverkd
‘..ﬁ I —— R el
23 ther ¥ibratory Screen was found covered? Cove ! Partialty Covered /
Unebfered

| Nos. of Sides were found covered
Mes, of Sides were found uncoetred

Top was found uncoveretT™  / red.
23 Whether Chakkiust Machine was found covered? Cnlpad' / Partially Covered / |
Uncavered

| Top was found unco 7

ﬁaﬂm ol Sides were found covered.

s, ol Sides were found wn ed,
ﬂ-._.-

™

| 3 Whether mechanical chute was provided with the drop /"r'p{ f o —
| point of dust conveyar? Y
= === / '
4 Whether water storage facility has sweape facility of /','Pg’ / = |
| atleasy 30000res? \l
I---S . Whether hard surface path/muroom road was provided in - Ye, . / [
the premises? i
6 Whether there is provision of regular cleaning and welting | Yo/ No )4
of the ground within the premuses? exible pipe for sprnkhng provided? :’yr

/ J_‘,.Nr— |

7 | Paation [ —— |
Trees | [ Nes I_’S-_uJ
Newly Nos | ) SO0 a2 | |

Flm!:d | tt_"lﬁ
et aArm CotT gl en

S .= 6385
8 Whether wind breaking wall is provided? V\;é' I Nn ll-ﬂqm ':lL{Jutl




| Whether hnundlﬁ- of the unit was demarcated'|
I

1

10

11

Whether water sprinklers were provided at the strategic

| locations:

Jaw Crusher
Inbet
Outlet

Secondary jaw crusher/Gramulator
Inlet
Ciutlet

Ohutlet of vibralory screen

1514 165

) DH MNos of sides were found |
de marcated

Yes ) b
}r-. / i
- Yes ! o
L,,// Yes / o
-Yes ) (3]

Whether Sign Board {including name, address, product ﬂd Yes !

production capacity) is provided?

=
]

I\
ﬁg(ui(z.a

Jee
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T +Hopu O Bloma Gushor, .
NNLFEI‘H'IHD-E‘E
A\ No. 01 Heswr bio,._ se9p F.g
JODHPUR VIDHYUT VivRay migan o "

AM LTD.

[ . 1k “.j'n_];.rllf. =

Office { Assistant Engineer (g Ty el 4 Mg |y
LLLLN W

DISCONNECTY UM ORDER

o1l .
Datg: < W' 29 2 4

',j A '« Name ||'- \LI 1. T i';' L‘.-Jr"".- .Ir(.-"';u".J,JJJ/]_E_.?_F
[N e 2. 2 VL = N
T ... Account Mo, . ﬁ*' an 53 -&0n ]
; L e LAt o et L L .l""'td'h'lﬂﬂtﬂ Jen . 'E-"'Ei' i‘F f{"ﬂrﬁ*’}‘?{{ﬁ_ﬂ:j&;
|ease Change meter on premises of the above consumer dueto 51.5.,,_. - L:;nd report 2s unday-
P lie s
AEn.lAR
= REPORT
— Meter No. | Make | Constani Amps, Volts Phase| Fuse Siz H&ading
@jw?ﬂfﬂff z/ﬁ’,’;w }ﬁ :.[ 533.;. B
o ) B3I APy
\ieler Removed | S 1 7 : o bt PR
S2syub
\ Ber—— I_Eclé-&lérm_

L 5"
Tﬂmlu;ﬁh(}ﬁfg
v S B
npliance Date ......... ﬁ’b-jf”“ ...... 5 é\'}’ﬁ\ ,-f?

I-J/jﬂ'ﬂﬂfE“ Sign 1

ployee Sign. o e
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B e e
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Scanned with CamScanner



Scanned with CamScanner



Scanned with CamScanner
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INSPECTION REPORT

{Under Section 24 of the Air Act, 1941 snd Under Section 10 of P Ac, 1986}

a. Mame of the Induastry

MUs 1.5.C. Warks (Unit 1D- 28050)

b. Address of the Industry

Yillape- Randhisar =
Tehsil- Sujangarh = '1-'5’4 Lm

Dristrsei- Churu

Khasra Mo. 343 WIS I Y] o

11—

. E-mail 2
. Mobile D413T61R 14
e. Telephone -
2 | Date of Inspection ob|otlre23
3 | Tvpe of Indusiry Stunugmﬂﬂngulﬂl
4 | Malure of Indostry Adr Polluling
5 | Size of Industry: Large! Medium/ Small Simall
Caiepory of Industry: Red/ Cranged Crreend
¢ Dihers ’ “'g Qrange
Stalus  of Operation  during  inspeetion: N
7 | Operationalf Non-operational!  Closed! Any Operational ! Non-Operational
ather
wias issued for roduction
of TP rit ich is valid il
% | Staws of consent under Air Act, 1981 31/01/2033.

Details of Plant & Machinery: -

5. No. Machinery

Deseription

i Jaw Crusher

Primary Jaw Crosher- p@k
Secondary Jaw Crusher- rilk
Bajri/ Dust Flant-n)

i Vibratory Screen B, Meg
3 Source of water Water TE':EFJ'S‘ / Borewell
4 | DG secqif any) Yes | N

I Yes, then capacity EVA

Status of Pollution Conirol Measures found during the inspection at the site:

Ohservation

§.Ne. | Deseription of non- compliance
h 1 \ Whether Jaw crusher was found covered?

Uncovered

Covered "/ Partially Covered

f
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nf.
ol Sides i'nn.md COVETE
Hm ‘h:lﬁ W :’mmd un-:i.'l'-fcrfd
I um-;‘l weredl

rnp u.-.u ﬁ:ul:m

;7 Partially Covercd

71 | Whether granulater lrl‘]-ﬂm\ﬂ;i'j'_ﬂl' crushier wis found | Covercel
& eredd? Uneovered]
ELVETT M s ,
Mas, of WSides Were faumnd E""‘"d
— Mo, of Shics were found uncovere
Tuap was found -mmvrn:d [ covered
' - mﬂj-"t'ﬁm:d !
33 [ Whewher Vibratory Sereen was found covered? LM /
Uncovercd
nu plos. of Sides were found covered.
_op Mos. of Skdes were found umen ered.
Top was found uncue red d.
..-"‘"’-. __—-——-_-"'
55 [ Wihether ChakkiDust Machine was found covered? Coyerdi i Fartfatly Covered
ciri g
_nY Mo of Sides were found coversd.
"GO0 Mos. of Sides were found oncg ed.
Top was found grpeovergd 40 @0 ;
3 Whether mechanical chute was pravided with the drop [ Vs ] o
podnt of dust conveyor? -
4 Whether water storage focility has storage facility of | FEs 7 Ho
atbeast 30000 res?
b} Whether hard surface path/muroom road was provided gt Yes 7 o
the premises?T
o
[ Whethes there is provision of regular cleaning and wetling Yes / MNp
of the ground within the premises? Flexible pipc for sprinkling provided?” Yes
f Ma
7 Plantation A .
[ Trees 15 Mo [S45 m2
My 20 Nes [Eoo w2
Planted
Saplin
T
= ™
] Whelher wind breaking wall is provided? Yes ] H Pﬁi
(e - M

hether bwndn'l_'l__," of the unit was demarcated?

Moz, of sides were Foumd




,y hetheT walcl :prilm:u
Locatbons:
T Cpashet
Einled
Chatlet
gecondary MSMIFEMuhmT
nket
ket
cyatlet of B
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Tatnudo 27.805534

Lengitude: 74: :

'Ebevahon. 333 59t3 S{m
uracy: 4 74 m

Latitude: 27895615
Longitude: 61
Elevation: 336 725337 m "
Accuracy: 474 m - *
Time: 06-06-2023 10:27:10 |

INo(e' Jsw
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Latitude: 27895497 7] y

glmde74509285 A E
33487+337 m .L

uracy; 4.74 m
ime: 08-06-2028 10 26 32

1532works
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10N HEMIRET
(Urnder Section 24 ol the Air Act, 1981 and Uneer Secnon 10 of EP A, 19%6)
Mfs  Jani Jupdamba  Stone Crushing
Industries

a. Mame ol e [ndusiry

b, Address of the Induwitry

(Unit TD- 482771 (-.':--L?T"I- Q Tﬁ-ﬁﬁ a"ffl“'}
Khnsra No_ 344

Village- Randhisar

Tehsil- Sujangarh

Dhnstried- Char
o E-mudl = 2 = B
d. Mohile 54 14086481 ==
E. Tl!|r|:||.'rﬂd'||1 | ) o
I | Date of Ingpection I 86 I' &E h"-]
3 | Type of Indusiry = ~ Stone Crushing unit —
4 | Nature of Indusiey _ Aur Polluting — ——
"5 | Size of Indusiry: Larges h Medium/ Small | Small .
6 Category of | mduslr:. Red! Orange! Cireend | Unrlg:
Oihers -y
Status of Operation  during  inspecton: | e ol
7 | Operationali  Non-operathonald Closed! Any Operational ! Non-Operational
other
WS i ur 1 an |
E1L1] slisne il ill
E | Suus of consent under Alr Act, 1981 30/04/2033.
il nt e
5. No. Machinery _ Description _|
— Primery Jaw Crusher- ©F
Secondary Jaw Crusher- &%
1 Jaw Crusher Bajn/ Dwust Pland- &f
Wibratary Seree I -
i e . == Water Tankers  / Efewell
3 Boafee of water
4 DG et (if any) Yes | hﬁ{f
If Yes, then capacily KvA

K- mml_ll.lam;ll
crusher was found cov ered]

Description o uI'
T Whether Jaw ¢

'i.Nn.
[T

Partkally Covered |
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l
Jg!-!__h‘m o Kides were found covered |
Zonp Wos of Sides were fownd ucovered.

| Topwis found weeaseeed 7 covered, J
& | Whether gramlator or secondary jaw crasher wos found Covered \— ..Fl.rliﬂh' Covered  /
coversd? Uncovered
_.EjJ_Hn;- of Sides were lound covered,
| Laa g Mus, of Sides were found uncovered.
| Top was foond waesversd- [ coverad
TF — —_— e — s
2.3 | Whether Vibratory Sereen was foand covered? Covered L—"/ Partinlly Covered /|
, Uncovered
_AM  Nos. of Sides were found covered.
Zoew Mos of Sides were found encovered.
| Top was Mound uoeaseged / cowered
13 | Whether ChakkiMust Machine was found covered? Covered ! Partially Covered  /
| Uncovered
E”_Nﬂ.‘-. of Sides were found covered.
| 12 Paas Noo. of Sides were found uncovered
Top was found uncovered  /  coversd
3 Whether mechanical chute was provided with (e drop | Yesw— | Mo
| poimt of dust copveyor?
1 | Whether water storage facility has storuge fucility of | Yes %— / Mo |
aflecast J0001ires?
|
| 5 Whether hard sorface path/muronm road was provided i | Yes \— | Mo
Ihe premises?
é Whether there is provision of regular cleaning and welting | Yess__— | Ne o
of the growad within dwe premises? Flexible pipe for speinkling  provaded? ’ﬁ'.f
| I M
7 Mantatien Aporox., ) :
| || Trees 15 Nos. T m*2 |
|| Newly E Mg, m*21 |
| | Saplings 9 _
oeetar. 1735 )
8 Whether wind breaking wall is provided? :Ef_" I Mo
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| Whether hﬂﬂ'ﬂﬂl‘j Of the unit was deare ased! FLU,
| demar ated

10 hi'l"hﬂh;r waler

| 4

Mo of wiles were  Joqmd

sprinklers were proviided al ilie strafegic

| loeations:
| law Crusher
' Inet Yes " | N
| Ouitlet Yes—= ! N
I Secondary jaw crusheriGranulator
| Il Yool | M
| Crinthet Yesy v | No
L Daglen of \'|ls|—,||_ur1- SEICEN ‘rl':j'\__...-ﬂ- ! ]

- | — . in -
11 Whether Sign Board (including mame. address, product and ' Yes o/ N

I production capacity) is provided?
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e 1 o S S,
ILatitude: 27.893722
iLongitude: 74.509633
Elevation: 332121332 m _
iAccuracy: 477 m Rr
Time: 06-06-202310:0262 .
Note: Jai Jagdamba -~ e

jevation: 333 45+337 m  f s
ccuracy: 4.74 m , ? N
me: 06-06-2023 10:04:00 ,% ;

= 3 1
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-~

Elevalm,?ﬁ“ BD:&SB ‘m-?
‘Accuracy: 477 m - !
iTime: 06-06-2023 10:03: 00
Note: Jai Jagdamba

32 71:&3 37 m
474 m
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Latitude: 27.893793
Longitude: 74.509477
Elevation:333.44+337 m
Accuracy: 4.74 m

Time: 06-06-202310:04:24 . s ; o e
Note: Jai Jagdamba R M%_@J@S_
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P
'G%m"i‘n

Longitude: 74, 5‘!
'Eféi/a'lmrF 8290123
‘Accuracy: 476 m
Time: 06-06-2023
INote: Annapurna -

e Arnang, _0-‘-4*‘713(.4“
c 2o AT

‘ mzuosno
gltude: 74.509737
2vatic 370.78:109.82 m |
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yo- s ¥

Latitude: 27.893776 ~
:Longitpd;::? &

Latitudo: 27.893713
iLongitude: 74.509628
[Elevation: 332744337 m "
‘Accuracy: 474 m X e
iTime: 06-06-2023 10:04:37 Ny — T
Note: Jai Jagdamba A e A v e b
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l.al!tudo 27 893643 8
Longitude: 74.809917. 4 Pt
[Elevation: 332, 03+75, QQ m -.‘» L
Accuracy: 220696 m %
Time: 06-06-2023 10:0740 ;

Note: Jai Jagdamba y

'f

‘l
lh L
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-
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g
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INSPECTION REPORT

{Under Section 24 of the Air Act, 19RT and Under Secion 160 of EP Ac, 1986)

| a Mamee ol the Indusiry

|| b Address of the Industry

M/s Jui Shree Ram Industry
(Unit TD- 30262

Hl'lﬂi.r.l b PRI 1|

Willage- Randhisir [LM&T w pas J-:LEJ ';’;.l"l?,g

Tehsil- Supnngarh

Distnet- Chin .
' L& . E-mnil = -
1.! Mobale ?3%33“!#"!
¢. Telephone )
1 | Date of Inspection ﬂé[ﬂﬁfﬂ_ﬁ
4 'T'upr.' of Ind'u iy B Stone Crushimg wnit :
4 | Narure of lm:Lunn. — Air Polluting
| 5 | Size of Industry: Lurge-" I'k'lﬁd]umi Small | Small
'Cale ory of Industry: Redi O 4 Creen |
6 | mﬁs” ¥ el Crange - -
| Staws  of Operation  during  inspecton:
7 | Operationall Non-operational/ Closed/ Any | Operational f Nen-Uperational
| other ;
L. ] = iy

§ | Stams of consent under Adr Act, [9R]

[ 5. No. | Machinery , __ Deseription
i Primary Jaw Crusher- ©f
Secondary Jaw Crusher o
1 Jaw Crusher Bajri/ Dust Plant- ML
2 Vibratory Screen o, Fe
Waler Tarkera f Baorewell
3 | Source of water e
o
4 MG = (o amvy Yes / 1
I Yes. then capacity KVA
Slatus of Conltro rimg the i tiom ai the site:
| 5.No. | Descripfion of non- compliance _ | Dbzervation |
Whether Jaw crushor was foand coverad? Covered ! Partially Covered  f |
| Uncovered

Tn Mmm cenl_ -
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| ' ~
| Nos. of “Kides were found covered.
| _ L Nog. of Sidedwere found uncovered.
| Top was found uncovered ™/  covered. |
21 Whether granulator or secondary jaw erusher was found | Covered f Fll'ﬂli]'j.n'";lv:'m':red /
covered? Uneovered
I
1’-”; ko Nos. ob. Sudes were found covered,
Nos. of Qﬁdﬂm found uncovered.
Top was found uncovered | covered,
S — e SIt—
Whether Vibratory Screen was found coversd? | Covered Partially Covered /|
Uncove ]
i | :
| m e Mos, wf Sides were found covered.
| '}}" d‘}'& 5. of Gides were found uncovered |
Top was Tound uncéwered  /  covered,
13 | Whether ChakkiDust Machine was found covered? Covercd / Partially Covered |
Uncovered
Mas. Eidtt!m:rﬂ: found covered.
Mas. of Sjdes were found uncovered.
|Tﬂp was found uncovered [/ covered.
3 Whether mechanical chute was provided with the driip i Yes / Mo -
| paint of dust conveyor? | /7 |
(4 [ Whether water storage facility has atlﬁgl:—l'u:i.lﬂl uTl"l"es ' =
atleast 30000iires? ﬂ'ﬂf'
5 | Whether hard surf h/murcom ro ol | " No Lsm l‘ﬂ
er ace path/murcom road was provided in | Yes I Mo Lk o
the premises™ o
b Whether there is provision of regular cleaning and wetting | Yes { Mo d'/ -
of the ground within the premises? Flezible pipe for sprinkling protided? Yes
| ! Mo
- _“l"‘-h_l'utn'l:inr. - - __A_H:ut-_:g._ I
| | Trees Fe hlgs_l_':-l m*2
Mewly "'E} Moz, | 0 mhl
|| Plamed |
Saplings
| oo AN CowTd s
(B | Whether wind breaking wall is provided] Nes 7 | ——paasm

e M P taunte
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9 [ Whether boundary of the wnil ws demarcated? D 5 Mis of sides were Tound
hemarcalbid
10 Whether water sprinklers were provided at the sirategic
locations:
Juw Crusher
Tnlet Yes / Mer
Clutlet Yes / Mo
Secomdary jaw crosher®Granu lator .
Inlet Yis ! No | : . ] Jf
Ot l= Yes | Mo 1;1) Mﬂ ¥
Clualer of vibratory screen Yes / [ EWi
11| Whether Sign Board fincluding name, address, product and | Yes / No l
production capacity) is provided?

0 M commgiion ok fpund. ditconmgddsh
() Unil 0o sbloveh ww dismorh o comd Eu»um\ mpi;-achﬁﬂf
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217' ']‘1" Lhu Rom jf-'iu-';]"ui

i nu'l.l'--.I.-.IlJ‘I ] m‘hm-q
g N i Page by
- JODHPUR VIDHYUT VITRAN Nigam L1p. 00F
- Ottt Assislant Enginner (OMM) Jd v Migam Lid CHMAPAR

DISCONNECTION ORDER

” Diate J..ﬂlﬁ.’ii: 1.

B e s Name rﬁhﬁ%ﬂ‘bﬁ?ﬂa LMy Q ,;_:n.,"'::_,‘ﬂ_-, oy s

.......................................

B e . oo Account No. .0 555 \orsay ,
B oo Pondhiday.. . Adicotoden.. .
¥ ,.:_."l’_ -c.;. Change Mﬂhff on rﬂw Ihe above consumer due tg d i Fﬁw'qaﬁd rapam a5 Lt 5"'_
B - =1 .
> *-Wf_ﬁ fﬂ_,‘]r L-f?__r 0 Z '1'
g A AEn. I RFRD ‘h
REPORT | ~i
. Meter No. | Make | Constan Hmps.'[ ‘*.!’uilsl Fhasa] Fuse 51:3\: Reading .I
. - "*'\‘3]' 13294 n.,-.ij ;
:"Oj\i Fﬁ‘ \ | b i m%\ !
ﬂﬂ rg"‘ -] I:!-.ﬁl.l hh.

SATPR |

y:ter Removed —
Nige |ousls
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evston
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2313
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]EE[EL‘TEDH REFORT
mrui:r Section 24 -:1 the -"m Act, |98 1 and Under Section 10 of EP Aci, 19861

202

HCDw )

PO [[PP— .
1 | Vibralory Soreen

Biajnd Dust Plani- Lo

6 e

Mfs Jain Stone Crushing Works
4. Name of the Industry (Uit ID- 47215)
5 = = Khusra No. 364 " g
| Village- Randhisar U..EWIL com! - €
1 | b Address of the Incdustry Tehsil- Sujangarh
[ristrict- Chaoru
. E-mail - |
d. Maokbile D5490000
S L6 R = = 7
2 | Dane of Inspection ok J oEl2e
3 | Type of Indusiry Stone Crushing unit
4 _NLI.IHE n-t' [ndu.sLn Aar Fni_l.u_l.l:gﬂ_ —
5 | Sizeof hdugln 1__'n.|'E|:-.|' Mediwm/! §mall | Small
Category of Ir-duxlry Red! Orangel Greeal |
» (Rhers Eage
Stsms of Cperalion  dunng  inspeclion it
7 | Operationall  Non-operotionald Closed! Any | Operational ! Non-Chperalional
ather S—
CTO wus issued for the production capacity
stone prit which i i
B | Siatas of consent under Air Act, 1981 D103,
S.No. | Machinery | | Description —
RS |"':|'|.1'I'|J.I'_'|' Jaw Crusher- =
Secomdary Juw Crusher- &
i Jaw Cpusher ¥ f

T Walcr Tankers  / Borewell
3 Bouree al waler
4 DG et (il anv) | Yes | Mo
B 1] | If Yes. then capacity KWVA
Stathus ol Poll nirnl M md d i ihe
S.Nn No. | Description of non- compliance Dhservation i |
Whether Jaw crusher was found covered” Covered / Pertintty Covered [

a2 vl
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w. M wf Sades wrre lraind covered
| lH--lb Mo of Sades were losmmd unicinvered

Tinge wenvs losunal L piaaas % Eraered
21 | Wheter pramulaior or secindary jn-r; erusher was found | ['.w'rr':d_ i Partially Cavered |
covered I'ncimvered

Fa
L]

| Whether Vibratory Screen was found covered ?

_uﬂ_ Non o of Sides were Tound covered
I ZLnl Now of Sides were found URCIvEred

Top was found eeseusssd | couesed
I T.'nz’i'rz.d ) Partially Covered |
| Uneovered

ol pes o Swdes were found covened
| Zealn Nos of Sides were Found uncovered
Top was found ssessersl [ coversd

23| Whether ChakkiDust Machine was found covereg? Co r Partially Covered |
U red rnJg
Wos of Sides were found covered
Mps. of Swdes were found uneovered
Top was foug wscovered | covered.
L i . . R it
3 Whether mechanical chute was prowvided with the drep | Yes / o
point of dust copveyar?
4 | Whether water storage facility has storsge faciliy of | Yes ' No
atheast 300N res?
| o = |
| 5 | Whether hard surface path/muroom road was provided in | Yes !
| | the premises?”
] Pl
| & | Whesher there is provision of regular cleaning and wetting = Yes ! Nao ol
| of the ground within the promeses? Flexible pipe for sprinkling provided” Yes
! By |
| .
7| Pt — Appros =
|' Trees 15 Nos --?,'T( 2
Mewly Bo Mo - m*2
Planted [ I3 o8
| Saplings | i
IR7€ %
E .:'_..-F" i \
K Whether wind breaking wall is provided? Yes / No BBIE'_
but root adeg
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9 | Wheiher houndary

of the una wan et | | all Mas. of sides were Tound |
| demarcased
W | Whether water sprinklers were Provided at the sirategic = N
locations:
Jaw Crusher
8y
et Yeu i M
Chatler Testr= | o
Secondiry pw crushes/Granulatar
[mlet Tes - | K
Citlel Tes =" [ Mo
Oules of vibealory screen Yea, ! Mo
|11 Whether Sign Beard (including name, address, procuct and | Yes ! Mo o
I | production capacity) L& proyded? e
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Jain St3|555ushing works
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=
; <

432100 m
64m
Time 06-06-2023 0910
IINUTE g stone

Lt ?%ﬂ&??
Longitide. 74.518934
- Elevat
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Jain St3|55(8ushing works




| 4 | Natare of Indusiny

1559

SPECTL

i, Mame of the Inedisstry

b Aubibress of 1 Inclusiry

Dhate of Inspection
;‘_r_uuﬂ Imimtr_u:

e L Sl

tUnder Section 24 of the Adr Ao, (U

| Bsinict- Chur

210

RE T

il llmlcn__l'-iruimu Iresl P At | Ussy
M5 Kealiy Grie Usdyog (Unit ID- 29845,

Kb Mo, V76 iMew Kl Mo ¥R |

Vilkige- Ha -
T;ib:lfﬁujn::;h::r Clomd. ¢ omp- mnﬁm"}.

o&[oE[ 201

Stome Crushing unit |

_Adr Polluting

(2| St2e of Industry: Largel Medium Snall | Sroai] -
Caegory of Indusiry: Redy Orange! Green/ '
LS O ] Orange
Stz of  Operation dunng  inspection: | =
¥ | Operationals Non-operationald  Clogeds Any | Oiperationsl / Mon-Cperational
| | other o
W, ued the tiom
which
| B | Btlus of consem ynder Air Act, 98] 31/01/2033.
L L .
ol Machinerv: -
S, No. Machinery Description ]
Primury Jaw Crusher- ¢f
Secordury Jaw Crusher- &
I Jaw Crusher | Bajelf Dust Plant- o
7| Vibratory Screen S ] % 72 3
PR s Waler Ty Epﬁ Bossuet
3 Source of water :
4 DG oset {1f any} Yes—t M }
1 Yes. apacity —— KVYK
St Pall | Measn the § fiom at [
SNo. Description of non- compliance Dbservation I
1 Whether Jaw crusher was foumd covered? Elftr:iﬂ':ﬂ""_nr Partially Coversd [
‘ Uncow

| DY Nos of Sides were found covered.


Dell
Textbox
31/01/2033.
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| DO Miw. ol Sudes were found uncogered |
| Toapr s fiumd url.ﬂ].'l'ﬂtﬂ" / C vl
EX Whether granulator or secondury jaw crusher was lound | Cavered -/ Partially Covered |
covered? Ungovered
oy Wos. of Sides were found covered
g D- Niw, af Sides were found uncoyered.
I | Tnp was found unggyesed =/ coveeted |
22 | Whether Vibratory Screen was foond covered? Covered o= |/ Parthally Covered  /
| Uncovered
| |
Moz, of Sides were found covered
(1] Nos. of Sides were found uncowvered.
Top was found uncoversd -/ epired,
I___ i | =
|23 | Whether Chakkiust Machine was found covered? Covered " / Partially Covered [
Uncovered
oYy Mos, of Sides were found covered.
Mos, of Sides were fownd uncovered.
a0 |
Top was found yncevered ed
s : |
3 | Whether mechanical chute was provided with the drop | Yes " 0
point of dust conveyor? |
. i > p—— |
4 Whether waler storage facility has storage faciliy of | Y / 0 \
atleast 3000litres? ‘
5 | Whether hard surface path/murcom road was provided in Lﬁ;r i |
the premises? |
] Whether there is provision of regular cleaning and welling | Yes a7 N . I
of the ground within the premises? “HExitle pipe for sprinkhing provided? E;,
/ Mo
T Plantation - ) _ 3 Approx.
| Trees IGS- Nlj_l v il
Newly ok Nos |
Planied
Iim Iﬂ
TW BonEN T &
I
] Whether wind breaking wall is provided? :I:'I;-S, / No
|
Fi . i um
Y Whether boundary of the unit was demarcated Nos. of sides were fa
; | demarcated =
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| 11 | Whother water sprinklers were provided ai the strafegle o _‘
locations:
Jaw Crasher |
| Inlel Yes b N
Chatlet Yeu - i’ o {11
| Secondary jaw crusher!Granalmor
Inlet Yes— [ Mo
| Crutlet Yes o / Ny
Cuatler of vibeatory screen Yes— / Mo

I_l I Whether Sign Board (including name, address, product and "I'.E.a-" / No
|__ prodisction capacity} is provided?

_ punind) traecki o, unide wod Jound von-afunsdimel
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INSPECTI

219

] T

 {Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1K)

Ms Krishna Naresh Kanhiys Industries
(U mid T0- 12324) |

‘ a. Mame of the Industry

I b Address of the Dnduary

Khasra No, BOOV790, 8277791

Village- Randhasar {_LM&; [:g:h"' fﬁﬁﬂ"ﬂ%{)

Tehsil- Sujangarh

T | Operational!  Non-operationall  Chised! .I"l-l!l}
ofier

Ciistrict= Chisru
. Eemail : )  —
d. Mobile GUIROI4INT
e. Tele phone -
2 | Date of Inspection T ﬂE{'ﬂﬁ(L.l}'
3 | Twpe of Indusiry Et_nm['_mddng unit
4 N:.I.ur: nl Irlduun AT P'Iﬂll.ﬂll'lln_,
5 Suﬂ af [nduwr;.. | arE-r.u' I'.'Hduurmf Sl Small B
f.ulr.'gl:lr}' af Industry: Red! ﬂrul.gt—l' Greenf
i | Others Orange i
States  of Operation  during  inspection:

O perational r T?Héﬂiuni

as issoed £ i |
LEIHD W is walid i
| Stams of consent under Aa Act, 1981 M04/2033

1 I Jaw Crusher

T Vibsatory Screen

i Source of water

| Primary Jaw Crusher- of
Secondary Jaw Crusher-od

4 DG st il anv i

Bajr/ Dust Plan- =
| ol i |
Water Typkers  / Borewel
Yeu ! }Pd’
If Yes. therf capacity.———KVA

."L\n. lln'-mpl:lun of mon- complisnce

| Whelher Jaw crusher was found covered”
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-I

il Mew. of Sides were found covered,
oo Mos. off Sides were Touwnd un red.

Wihether gramulator or secondury jaw erusher was found
covered?

Top was found uncovered 7 cgefered.
= T e A

Coypfed ! Partially Covered [
Iimemered

UY  Nos of Sides were found eoversd

o Mos, of Sidez were found useovered,
Top was Im"lld uncowersd ﬁpmr_rcd.
12 Whether Vibratory Sereen was found covered | Cmuprﬁ;/ / —Partiatty €overed /|
_ L Uacovered
oY Mos, of Sides were found covered.
el Mos. of Sides were found un ,
Top was found unesvered= [/ cpafred
23| Whether Chakki/Dust Machine was found covered? Coyepet] ! —Parmally Covered /[
Uncoxered
0Y  Nos. of Sides were found covered.
B} MNos of Sides were found uncoybred.
Top was foynd uncosesed— / TJ
3 Whetlser mechanical chute was provided with the drop | ¥es f o
point of dust conveyar? -
4 Whether water storage fucility has siorage facility of | Yee I Ne
atleast 30000res? 1
5 Whether hard surface path/muroom road was provded 1'11_;’:' &5 ! o
Lhe premises? ;
= T W P o — "‘-—-’ e
i Whether there is proviston of regalar cleaning and welling | ¥Cs / o
of the grotnd within the premises? | Flexilde pipe for sprinkling provided? ¥ex
) Mo
7 Plantation - | Appox_
| Trees g MNos [HO0  me2 ]
Newly Nos. | |Tlg®  m*2
Planted [ -;:2- !
Saplimpes
o Tidf e sl b
= & "1-
(8 Whether wind hreaking wall is provided” J;f F T No 4]
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L] -“Ticlhﬂ haundary of the ani wos demacsed ? D LL
demnreaed

10 Whether water sprinklers were provided ot the strategic

locathomns:

Jaww Craslher
L=t Yen
Dhatlet | Yea

Sewondary jaw crusherfGramilao

nkel L™
: Oiutles L/ Yes

| Chatl=t ol vibrastory screen Yes

o

221

M oof sades were fnuﬂi'

| proxduction eapacity) is provided?

1| Whether Sign Board (including name. address, product snd S A

pﬂg’?f%

:%
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R Hrl,.tl.l'lll Habowl The Nar Act, Y81 sl UesBer Secinom 100 of FE Aad 18R

A Ssanse of e Lndasir

| MUs Harl (v Crusher Udyog (0% Anjani
Stone O rusher b
(1Tnit TI2- 298EK)

[ Khasen No. 320

| 8 T o
I Yillage- Ramilhisa Lowrd Cpmil= 271
b Auddiess ol the Imaluistny I'ehesil - .'-'.|||.u1;:rl'|
Dstrict- Chure
| ¢ E-mad |
d h-'lvutull.' | P40
e Telephone
2 Dhane of Ispection - tIE' fﬂﬁf;?-':'-'
1| |'111. ol hldu:-l::,' E-'uln: 'I'. nﬂlﬂhg il
{41 "'ilnl;urr of Industr _.:’_|._|_1'_E:|_I_I_|._ll1u'
5 | Sizeof |.|'||lu-1|1 1J!_¢.I' f||'||:|:|||||'|'l.|I Siviall Small =
I:alcg.l:lr,l.l af Industry: Redf ﬂrunpﬂ' Cireap)
" | Others : -
| Slams  of Operation  during  inspeclion,
1 | Operationald Nom-operationalf Closed!  Any | Operiliossd—T Hfmﬂm
oufer
CTO i u (4] f
TPD st ) [E11]
# | Sistus of consent ander A Act, |98] MWILI03T.
al’ Plani & i T
| 5.No. Machinery | Description
. | Primary law Crusher. Of
Sccondary Jaw Crasher- AL
1 | Jaw Crusher Bajr Dust Plant-o|
7| Vibratary Sereen o, -
T i Wascr T ! cweh—
1 | Sowrce of water e =]
4 | DG seiilany) L¥eT 'ﬁﬂ/’
IT ¥es, thelroamieiny o KR
Lus all aniral Mea o L :
| Obser Liwn :
.o Ihl-ﬂ'{g'llun ol - nm_Elju-ﬂ | ﬂhunl —
| || Whethier Jaw crusher wis found covercd ? | l“‘:"l';sﬂ_ ol _FJ.!:E-"“'“I L5
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Urecoovered
r oYy Mew of Sides were found covered
OO N of Sides were | uncowered
| Top was I:u.uulM_fﬂu:: el
EI m:[h;igmnulnlnr ar m“ﬂ_ﬂ-’ lI.'“I rru.d'ltr Wk [lJlIII;] [ o -F / E P&mm"'ﬂ J i
red’ U ered
|
A
| Mox obSides were foumd covered
muj Sidgs were found uncevered
I ! Top was o (Hale et ! cowered
| 22 Whether Vibratory Screen h;imnd.;n';'ﬂed_"‘ Coverest il m I
| UW
L MNos. of Sides were found covered
| By Mos of Sides were found wncovgred.
| Top was found uncovered  / ‘E?J
13 | Whether ChakkiDust Muchine was found covered ! Coyeped  / Partially Covered |
I Uncovered
II 4 o5, of Sides were found coversd,
| Mos. of Sides were found uncovered,
I op was [ound uoeeered  /
. | ’ S
3 | Wheiher mechanical chute was provided with the drop | Yes ! 0 |
| point of dust conveyer ol
| : ==
4 | Whether water storage facility has storage faeility of | Yes / a |
|| atleast HHMires? i
3 |i Whether hard surface path/muronm road was provided in | Yes i o B
II the premises? o+
f :l Whether there is FH'D\":MHJI‘E Url":glllll'_'ﬂﬂ-!l.'l.'l:l'lg"ﬁh welling | "I"_c; I Mo
of the ground within the premises’! LFlexible pipe Tor sprinkling provided? :!}i
/ Mo
F J
7 Plantation | Approx.
| Trees 10 Nos [250 m*2
Mewly | Nos. | B FE mM2
| Pamed |23 | |
' Saplin L
" e = ‘
Whether wind breaking wall is provided? Yes ! o
ll-
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| S P e o e =y
T Whether boundary of the unit was demarcated”!  Nos. of sdes were found
| demarcatied
" Whether waler sprinklers were provided ut the strategic |
locations:
| | Jaw Crusher |
' [nlet Yes i a |
' Outlet ¥is f o _
| Secondary jaw crushen/Granul mor 1// |
Lnlet Yes { o
Chaelet Yes ! ke
Cullet of vibratory screen Yes / n
Kl Whether Sign Board (including name, address, product and | ¥es / o
~ production eapacity) is provided? . |

g
( // Q{E&ﬂﬁj y
5 gg[ﬂﬂ{lﬁ g‘g,ﬂ“ﬁ"‘“

Jeb
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Lovgitude: 74500400
Eleyaton: 356.53100 m
e f‘:-‘m ;
Time 06-06-2073 1257
"'-‘L.l" crusler u
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'ECT

 Clder Sevebnn 2wl 1 e Alr Art, [UKI m#llu‘ﬂ Feclian ﬂlllfl'l'l'u.i 1538}

A Mae Dirgs Stone {rushing Ilhlrim

234

3"

4. Moere ol ihe finikiey iUl 100 20
= | i N R R
Villape- Fandhiat {,LamL cirrad - 'M"l'lﬂ‘“
[ 11 ||||H-|nt*.ulll'||'|'.']u|nll:r 1'ﬂ3ujl“.l.l‘|l
[isricl- Chura
t. Bl .
4 Mrisle 13754 | ki
c. Telplwne .
3 | e o baspection bfof {1013
| 3 | Type of Indugiry Stone Crushing wald
d | Moo of Idusry Ar Pellutian
5 [ Size of Indesiry: Medine! Small Sanall
: Eur:f:qﬂ'hﬂmr Red Orangel Gused |
Stabis of Operafon  diring  mepectior "
7 | Opersierall Neaeperiondl Cloind Ay | Operstinal [ NoseDperalianal
ether —
on i
o 3 valld
B | Slphes of comsant under Air Act, 1981 31/12/2032.
Dtails of THant & Machinery: -
| 5 N Machimery _ Deseriptian
Primary Jaw Crusber- <)
Secoudary Juw Crusher-tf
I | Jow Crasher ——
1 | Vibrocry Sepsen of da s -
| 'i'lh::'TEyB’ / E-nﬁ'lﬂ
4 | DGl {ifany) s l'-bw
IF Yes, then caparily KA
5o, v of on- nge Dibservafion
I | Whether Jaw eresher was feund coverzd? Covered Y | Partially Covefed |
Uncorered _~ i

P


Dell
Textbox
31/12/2032.
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U Nov. of Sides were found covered,

Mas. of Rides were found uncovered.
Top wns Toand uncovered [ covered,

WITHMI, pranulator or sccandiny Jaw crusher was found | (mrered =1 Parilally Covered  /
vovered Vncovered

Mes, 0f Sules were (ound covered
Mos. of Hides were [ound uncoversd,
Top was I'uumlll.ﬂr__t_rutrﬂ'l" I Ccovpted

P

Whetlher Vibratory Screem was found covered? L’-cts,pe'ﬁ J Parlially Covered

Untovered

ﬂ_- H Moz, of Sides were found covered \

,_ﬂ_ﬂq_,_ﬂm. of Sides were found uncoy /
Top was Tound uneovered ! c

Whether Chakki/Dust Machine was found covered?

Covered ! Partially Covered )
Uncovered i

—_— Mos. of
e Fos, of 53

% wert found coversd,
were foond uncoversd.

Top was found une I eovered.
Whether mechanical chute was provided with the drop | Yes = [ o
point of dust conveyar?
Whether water storage facility haz siorage facility of | Yes — ¢
atleast 3000%ieres?

Pl

Whether hard surface path/muroom road was provided in L‘!:’:;.w"’ i No
the premises?
Whether there Is provision of regular dleaning and wotting | Yes ~— | ™

of the ground within the premises? Flexible pipe for sprinkling provided? Yes+—

|/ HNo-
Plantation Approx.
Trees D5 MNos.| | , 2
Mewly 2.0 Hos. SO0 me
Planted
Seplings 1 10 € 25mH
[Dole axg e
Whether wind breaking wall is provided? Yes ! No

Whether boundary of the unit was demarcated? &[,J Mos. of sides were found
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# Whether baundary of (he unit wis demareated | Moz, of sides were fownd
demmarcated
P
] Whether water sprinklers were provided ot the siralegic
locations:
Taw Crusher
[l'llE‘I _;I":-_’.. I LT 4]
Outles G ,'-;ar / J
Secondary jaw erushen/Geanulator B
Inlet s / |
LR e !
Quilet of vibralory screen | Yes /
I Whether Sign Baard {inclizding name, oddress, product und | Yes f
production copacity) is provided? R

= burung Erdpigkion, Unid wosd Fotnd ﬂm«-nw"“&i’
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-

e

- “\‘
oW B

e n 'éy;‘&“.at:
| | < =

—— :
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Lanude 27 837589
Longipde: 74 5065674
Elevation: 336 30¢4 m
Accunacy 3.1 m

Latrude 27 87560
Longitucie: 74 50521
ENvaton, 331,990 m
Acrusnev 3.2 m
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Lntude 27 8382756
Longitude: 74 506179
Elevation: 337,294 m
Accuracy 3Tm
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IESEEETIQH REFORT

{LInder Section 24 of the Air Act, 1981

arel Under Section | of BP Act, 1988)

a. Name ol the Tndusiey

Mis Mahalaxmi Crusher Udyog
(Unit TD- 45445)

Khasra No. 5770315 (7500571}
Vilkage- Randhizar

1 | b. Address of the [ndustry Tehsil- Sujangarh
Distrbct- Churu
<. E-maz| )
. Mobile PohT51 3824
2 Tel=phope _
2 | Date of Inspection M;nigﬁii:!:au
3 | Type of Industry Stone Crushing unit
4 | Nasurc of Industry Aur Polluling
3 | Size of Industry: Large! Mediup/ Small Bl
Category of Industry: Red! Orangel Greerd |
f Others Drange
Status  of  Operation  during  inzpection:
7| Operatiorald. Noa-operationalf Closed! Any | Operational ! &pﬁ:&mlfnﬂﬂl
ather
CTO wat iesued for the produoction capgel
of 700 TPD stone grit which is valid till
B | Slatug of consent under Air Act, 198] J00452032,

Dednils of Plunt & Mackinery: -

_S. Mo,

Machinery

Description

Primary Jaw Crusher- 4
Secomdary Jaw Crusher- g2

Jaw Crusher Bajrif Dust Flant.
Y ibratooy Screen i i :
R v Water W: Borewell

4 DG set (if any)

Yes /

If Yes. 1hen%b/g§it}'..—-—-'—'—%

Status of Mollution und during the i ticn at the gie:
8. | Deseriplion of non- compliance Observatifn e
1 Whether Jaw crasher was found covered? Cq:grﬁl / Partiatfy Covered f
W
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W Mos. of Sides were found coversd.
D ﬂ NDE- of Sides were fm_md l.lnl:ﬂ'ﬁ"l'."l"l!d1
Top wit:!l;uulld uncovered 4 eprered,
2.1 Whether granulalor or secondary jaw erusher was found | Cosefed I Partinlly Covered [/
coversd? Uncovered
OU  ™Nos. of Sides were found covered,
A0 Mos of Sides were found uncovered.
Top was found uncovered  f ::ytfed.
e Fa
2.2 | Whether Vibratery Screen was found covered? l:.'n}v?c’d f Partially Covered [
Untdwvered
33 MNos. of Sides were found covered,
os, of Sides were found uncovered.
Top was found uncavered  / M
23 Whether ChakkiDust Machine was found covered? Cavere ! Parlially Covered  /
Uncovere
Sides were found covered.
Mos. of s wene found uncovered.
Top was found uncove { covered.
3 Whether mechanical chule was provided with the drop | Yes ! ¥]
potnit of dusdt conveyor? 'l..//
4 Whether waler slornge Tacilily has siorage facility of :;:_y ! (Mo
atlenst I000kEres?
5 Whether hard surface path/muraam road was provided in | Yes, ! M
B p'rEmi.._-:Eﬁ‘? = il
6 | Wihether there is provision of regular eleankngs amd well ing: \}eﬁ r Wi
of the pround within the premises? r-']:xihlc pipe for] sprinkling provided? VYes
Mo
LY
! Tlantation Appros.
Trees 19  MNos. | 47 w2
Newly MNas. “n mAZ
Planted 6O an Q=
Saplings
o Whether wind breaking wall is provided 7 y y T
7] Whether hmundary of the unit was demarcated? I Y MNos. of uades Welr ol
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demarcabel
10 Whether water sprinklers were provided of the strafegic
lacnfions:
Jaw Crusher
Inl=t Yex ! 1
Claid 1t Yes ) ?
Secondary jaw eneher'Granulator
Inlet |/ Yies / o
Clutlet Yeos / o
Outlet of vibratory gcreen Yex !
i1 Whether Sign Board (including name, address, product and }n’ ! Mo
production capacity) i& providsd? L|

Al

R, ragaor’
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Scanned with CamScanner




-

T .
[ Whiihr grrammlaise or seonndiry j“" ""f“i"'

| diiprisjgal ™
|

| W hsiher YVilienlory Sereci wils “'II.I]'II:] L‘m';r:q'll

[ LU
0| Whether ChakkiMust Mauchine Ws loupd coversd?
|
|
|
i Whethe: mechanical chote was provided with the diop
kst of dliist cobnyiyin”
4 Whetber waler storage facility bay storage Tacility of
' Bllewt A0 e 7
s Whether hrd surface pathimuroom road was provided in | ¥
Ui premmises?
i Whether there i provision of regular cleaning and wetting
of the ground within the prentises” :
7 PMlantation
B Whether wind breaking wall is p:qv{dﬂd'?

Scanned with CamScanner



Scanned with CamScanner
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L .,.t -‘"h. At ¥
mszgtazum :

Accuracy: 476 m

m08-06-202309.32'-48




Marufl ﬁﬂﬂgal Stone Ind 252
b

'f‘ “‘l 'll 4
i’ “”"
il( (&"

m 4 N r
ngitude: 74.511266
32778:3 37 m . e
lAccuracy'A 4m-—

06-06- 2023 09:36:37 &
e: Maruti :
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lLengituds: 74511073
[Elevation: 3291623.37 m

m::;rawa Jam
06-06-2023 09 34 29
Note: Maruti




Marufl ©Bdgal Stone Ind

: ~'L"(‘SZ‘}_

—

19

Time: 06-06-2023
iNote: Maruti-
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INSPECTION REPORT

iUnder Sectwon

g Name of the Indostey

| | b Alddress ol e Tiwluasiry

bl the An Act. 1981 il Ui Sewction 1000l EP A, |86

A 1/s Muateshwart Stone Crusher
(0 ipdd 1. 28058

| Khisri Mo K700
Wollape- Bandhisar
Tielual- Sujargarh
[pstrict- Chuart

|"_ F__r,.-m}_ P

¢ F-nul |
o Muble | win0aas 100
e Tc!n:'i_'hlml-r-' = | =
2 Dane of Imgpatciion eé 'r o6 ! 13
3 | Tape of Indusiry == ' Stone Crushing unit I
4 Nature af Tnduisicy * Adr Pollusing e
[[5 Size of Industry: Larges ) Madium/! Small ‘imull = - N .
Category of Indusiry Red/ Orange! Gireen! |
“'.'1 I{'HI'L::Th _ = Qrange o =
Siatus  of Operation  during  inspection:
7 | Operationall Nos-operatonal/ Closesd!  Any [th"riflgnﬂ { Nom-Operational
| wther ————
|
CTO wax i I r tiom
| ol L whi ¥ i
& | States of consent under Air Act, 1581 | 3122031
Details of Plant & Maghinery: -
| _'_'_' i | I Description

Primary law Crusher- 61
Secondary Jaw Crasher- 0}

I
| 1 |JawCrusher Bajn/ Dust Plani- |
3| Vibraiary Screcn = ol 9o -~ '
W :.Ji_pr\ 5 i
3 Sourge of waler ! . e \
. - ¢ A .
4 DG set il uny) | Yes f M
If ‘E_l:_uhm"‘?;unlr KVA -
Liom at the site:
SN, | Description of non- compliance [ Observation S el
" Covered v~ [ Partiphy-tovered

| Whﬂh&r Jaw crusher was found coversed!
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|_ =t _ﬂ_l-l[__hrm ol Sades were Tound covered.
B Bos of Sides were found uncoversd

I Top wits . fonind wpcovered 1 cqupseth |

]:m' erusher was found merlr i Partlally Covered |/

| Uneovered
| Oy MNos of Giddes were found covered

I i1 Mot of Sides were found un red.
Tup WaS tnun:l_gmumd ! :Dﬁ

Tl ther grunuliter or secondary

cowered !

S e i

l 12 j Wheiber Yihratory Screen was found covered ! | Covered ! ~ Partially Covered [ |
| | Uncovered |

| | ol Nos, of Sides were found covered. |

ﬂﬂ Mos. of Sides were found uncovened.
Tap was found oncovered | d.

33| Whether Chakiki/Dust Machine was found covered? "Covered = {  Partially Covered  /
| Uncovered

| |. Wos, of Sides were found covered I
I Mos, of Sides were found un wined. |
| ]Tnp was found uncpeeer®d Jyzd

] '|W'h-:|}-'e'r”'_u'r:ﬁih_iu:'il chute was prowided with the drop | Yes L=/ Mo I
| paint of dust comveyor?

(4 Tiﬁ:l!‘er waler storage facility has storage faciliy of | Yex el Mo
pileas 3000 res? | |

b & TWhether hard surface pathimuroom road was provided in | Yes .~ /  No
the premises?

1] Wiether there is provision of re;ulu: cleaning “and wetti _[ Yia e e
of the ground within the premisesT I F|“,|:,|,_. e Tor: cprinkling provided? Yos
Mo

EE——— o ———

7 | Plantation
[Trn:u —_I_EE._ 'N_-nsi —+ Y m*2 |

Mewly |30 Mas | 2|

Planted
[ [ | Sap;;_g_s_ | I QE o |
.y Adeguare 2545 P‘)'Q
"® | Whether wind breaking wall is provied! “I¥es /4 HNe

| v |




1608 259

|T Whether boundary of the unin was lemiaicatel! j-‘gii_ Bos of sules were found |

dhermnare e

| 1ap Whether water sprinklers were provided af the n.lrulrglu

locutions.
Taw Crttsleen
Inlen I Yer ™/ i
Chit et Yes " f No
Secondary jaw crashen Gl
Inler Yer == )
Ll'lull.c: Yes e/ Baas
Chutlet af vibratory sereen Yes b Na
11 Whether Sign Board (lmlmhhg name, address, product and | Yes e f No

production capacily} is provided”?

DY rhelien ok wosd on-aftonalind B hay i)
Prod Umdk Was non- et Klom ot -y Monidhd  diue
t» &W"’ﬁ@}_wt Ruvt —males el -
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| PR
o T ] B




Mateshwarildd crusher - Pending 26 1




Mateshwarilddit Crusher - Pending 262




Mateshwarildd Crusher - Pending 263




Mateshwarilddhd Crusher - Pending 264




Mateshwarilod Crusher - Pending 265

Longitude: 74.506348
|Elevaton: 337.492100 m
|Accumcy 4.2m
[ Time 06-06-2023 1135
[Nole franashwsn




Mateshwarildd® crusher - Pending 266




Mateshwarildd® Crusher - Pending 267




Mateshwarildhé Crusher - Pending 268




Mateshwaril0d® crusher - Pending 269
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INSPECT LM REPORT

__tll nd51_-_§|_.-|:_l_i4.1n 4 _n_[ the Arr Act,

a. Nime of the Indusiry |
|

—

I'J-E.‘_J wnel Uniler Secion 1ol P Act 1986

270

Mis Om Gril Udyog
(Umie ID- 373213

Khasra Ko B67/28

(L;'I‘tl. Cemal. =11

| Yillage- Bandhi -
b | b Address of the Indusiiy T;h:ﬁ_rs.,;,,,;::r ULE* ) -
I Drstrict- Chum
o E-mmil - I
| d. Mobile — | ewi%om2mi0 .
= Telephone =
2 | Date of Inspeciion , ﬂ'ﬂf#‘}}.‘a
3 | Type gi'_lnﬁusu:a_ Stone Croshing unit ]
| 4 | Nuwre of Industry Air Polleting |
3 Siae of Indusiry: Largel Medior/ Small | Smoall |
¢ | Category of Industry: Red! Orangel Greony |
Others Change
| Swux  of  Operation during  imspection: :
1 | Dperational!  Mon-operational/  Claseds Any | Operatiomal— |/ rational
|| other
LT was issued for the production capacity
of 7 FD i
K | Starus of consent upder Air Act, [98] I0aSa023,
I
Details of Plant & Machinery; -
8. No. | Machinery Description -
= Primary Jaw Crusher- ®L
Secondary Jaw Crusher- o2
1 Jaw Crusher Bajril Duest Plant- gy
SV TR e ar, i
2 Vibratory Sereen . #ed
Watcr T 1 f Barewell
1 Source of watcr LW
4 DG sed (3f any) et
If Yes, then capacity WA

Dhservation-

Whether Jaw crusher was found coversd?

Coyeped— |

Partially Covered .IJ




271

I s T '_"'—|—-- —_—
! Nos, of Sides were found covered.
! Mo, of Sides were found uncovered,
| Top was found uncavescd ¢ eovered,
21 Whether granulator or secondary jaw crusher was found | Caee T — e
s ¥l was found | Coyersd ! Parttaity€evered 7
Uneivered -
_P_H___I."-rﬂs of Sides were found covere
T Nos. of Sides were found uncoversd
op was found uncevered cg:;m:l.
(37 | Woether Vibeaions Seremm v e e —— TP e,
ax Tound covered? Covereil / PartiallyCoxered ¢
Uneovored
BU__ Nos. of Sides were found coversd,
_O0 Mo of Sides were found uncovered,
inq:l'-l.ml'l:h.lrldun:u'r'ﬂ'L'ﬂ'_.n' ey
2.3 | Whether Chakki/Dust Machine was found coversg? Covered) Partially Covered /|
Uneover
VA
Mos. of 8 were foond covered.
Muoa. of Sides Were found uncovered
I Top was found uncoversd™ | covered,
! Whether mechanical chute was provided with the drop | Yes  J h.'i‘l. '
point of dust conveyor? L"Jg
F Whether water storage facilily has storge facility of | Yey ; o -
anbeast I0000res? i
5 Whether hard surface path/murcom rosd was provided in | Yes ! Mo
the premises? '\; |.
F3 “Whether there is provision of regular cleaning and welling . _'r - ;
of the pround within the premises? "Flexible pipe for sprinkling provided? JF
AT Ma- |
. e A_PEuI.. -
7 Plantation | Trees & Nos [TS0 m:ﬂ
Heu_'lh' firs Nm- E?ED iy |
|| Planted 150 ‘
s s rewmad by
[
| = ys o=
B Whether wind breaking wall is provided? :;'j}' IR s Ad 14

don
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Whether "Tlld'-ll'r of the unit was demarcined* | ﬂ!-l Mos, of sides were fownd
| demarcited
Whether water sprinklers were provided sl ihe siralegic |
b trims:
low Crusher
Inlel | Wes ¢ i
Dnitlen A Yes 4 3
El!'cnrﬂnr'_vjn.w crdshe e mnalnior
Inley Ve ! 0
Datied Yer ! i
Chatlet of wibratory scovcen Tes I (i}
Whether Sign Board (including name, address, product and

}:'/"{ ! 3
prostuction capacily ) is provided?

-




4622 Udyog 2173




4623t Udyog 274




4624t Udyog 275

F aritide: 17 OO,

Ju/wﬁ,\.’
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46261 Udyog 2177




B2t Udyog 278




4628t Udyog 2179




4629t Udyog 280
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INSPECTION REPORT
(Under EE’C__“DTI E'i of the Air Act, 1981 and Uneber 5|:v|:|i._|'!|_'!__lgi_1:|f EP .ﬂc[ﬁl‘ﬁj

| Mis Partap Singh
a1, Mame of the Indasiry (Unit TD- BT4)
o Kharra No. 699373
| | Village- Ranchioar . Lowds cow’ = |7 o0 wﬂ
| L | b Address of the Ingdusiey Tehzal- Sujsnparh ’
| DHstriet- Chur |
‘ cEmall 000000 s ~ —
. Mobtle | Y9BIGIBARY
| & Telcphone ————— | .
i S6leé (102
[__1 Type of Indusiry - | Swone Crushing umit
| 4 | Malure of Indusiry Air Polluting
3 | Size of Industry Large’ Medium/ Small Sl
Category of Industry. Red/ Orange/ Green! | '
i Dthers Drange
States  of Operstion  during inspection. |
7 | Operasionali Non-operationalf Closed! Acy | OpSaonal /  Non-Operational
oither
£
of K ich is w il
| B | Status of consent under Adr Act, 1951 JOMZ0ZT.
|
Deetails of Plant & Machinery: -
j;__u. T _eriEr} - Diescription

Jasw Crusher

Primary Jaw Crusher- g
Sccondary Jaw Crusher- [ 2-
Bajrif Dust Plant. f |

Yibratory Screen

| o)

3 Sowrce of water

| Water Tyniers __ Bomwrll

4 DG set (if any)

Yot |
| If Yes. then capacity _———KVA

| S.No. _Description of non- compliance

" Ohservation |

1 | Whether Jaw crusher was found covered?

Covered o | Partially Covered [ |
Uncovered
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|

" Whether granulater or secondary jaw crusher was found

| covered !

| Whether Vibratory Screen was found covered?

282

= ]

b L’ Mog of Sides were found covered.
_f.L.D  Mos. ol Sides were found uncovered; |
Tap wis el v oversd ! civered:
Coprd 1 Partielly €overed /|
Uncpyered—

1] H Nos of Sides were [ound covered

ok, nf Sides were found uncoyered.
Top was found uncovered [/

."-. —— —_—
Coye gid [ Partishy €nvered |/
Uneoversd

it | Moz of Sides were found covered.
0 & Mos. of Sides were found uncovered,
Top was found upcewercd [/ ﬂrﬁd

|___=:|__

23| Whether Chakki/Dust Machine was found covered? Covegetl I Partialiy Tovered /|
| Uncosererd—
Mos. of Sides were found covered. |
Mos. of Sides wone immd uncovered. |
Top was found uneovEred d.
I o | L
3 | Whether mechanical chute was provided with the drop :;v /
| point of dust conveyvor”?
4 Whether water storage facility has storage faciluy of ..!.-):ﬂ !
afleast W Mires" '
_T Whether hard surface path/murcom road was provided in ,;:"_'r-;x —
the premises?
& Whether there 15 pm\'la.:'u:m of regular cleaning and wetting |_¥e: ! No
|-unl' the ground within the premises? Flexible pipe for sprinkling provided? Yes
/ Mo
7 | Planmtation - Approx.
Treee [ JE Nes l_w"‘ﬁ 2 |
Mewly Moz, | ]
Planted | 130 c0 |I
[ Saplings ! l
_ 1200 ™
Whether wind I]I‘r.n_h_h_gwlll is Pfﬂ";&d? Yes / No

'v""'"

5“““‘1,
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g | Whether boundary of the unin was demarcoed! | .q_l,h Nos, of sides were found |
demarcated
10 Whether water sprinklers were provided at the strateglc 1
locations:
Jaw Crusher
Inley Yes L | Mo
Outlet Yes o Mo
| Secondary jaw crusher/Granuiator
[ Inlet Yesw ! Mo
Ohitlen Ves L= [ M
Outlet of vibralory screehn Yes — N
K1 Whether Sign Board (including name. address, product and | Yes / Mo

| production capacity) is provided?
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— -

" 'ii!»\:-'}.@‘. W
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[ L nude 27 BROS2F
|Lengitude: 74.507475
Elevaton: 326.494100 m
|Accuracy 5.3 1h

[ Time 06-06-2073 1121

[Nole: pratap

|
|




1’5r33p Singh
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INSPRECTION REPORT

(Under Section 24 of the Air Act, 1981 and Uniler Seetion 10 of EF Act, 1956)

———

i, Name of the Indusiry

/s Pashupati Nath Stone - Crusher (Unit ID- |
2E0ST)

I | b Address of e Tndustry

Khasrn Mo, 6487374
Yillape- Ramdhisar
Tehsil- Sujangarh

7 | Operationald Mon-operational! Closed! Amy
cher

Distzict- Chury

e, E-mail -

d. Moty e Q468712725

= Telephone i
2 [ Date of Inspeetion ﬂ'ﬂlnﬁ.l'],,ﬂ-:!
3 | Type of Tndusiry Stone Crushing unil
4 _| Mature of Indusiry Air Polhating
5 | Size of Industry: Largel Me@iumy Srall Small

Cotegory of Industry: Redd Orangel Groend
& Others Drange

Status  of Operation  during  inspectiona:

ﬂp‘-'ir";l.lmal ) Non-Operational

E | Status of consent under Adr Act, 1981

CTO was issued for the production c ¥
of 700 TID stone i
31/06/2033.

Details of Plant & Machinery: -

5. No. hiachinery

Description

i Jaw Crusher

Frimary Jow Cnesher- af
Secondary Jaw Crusher- &
Bagrf Thast Flant- of

2 Vibratory Screen of  Hea

Water Tankers | __BotEwell
1 Source af watsr
4 4G zet (if =my) Yot f Ko

Yes, then capacity W

\
(Lond coml* 24009

5.Mo.

Uneovered

Etatus of Pollution Cont ound during ihe iom at the site:
Description of nen- compliance Observation
Whether Jaw crusher was found covered? Covered v | Partially Covered [



Dell
Textbox
31/06/2033.
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~d
=3

e
wered,
U s, of Sides were found €0

[ % ﬂ_lil}_ﬂm of Sides were found gneovered.

Whether gronulntor ar secomdary [aw erasher was o

cowverod T

Tarpn wens feminy ! o
]

Partinlly Covered /

Covered v/
neovered

.&_Nm nil Sites were found coverad,
0L Mo, of Sides weee (ownd vered,

Top wis Louned wncy ped.
7.2 Whether Vibratory Sereen was found covered 7 Covered L= / Fartially Covered  /
Uncevered

Mos. of Sides were found coversd.

[u] Mos. of Sides were found uncpvered,
Top was found unc £ Fi cred.

33 | Whether ChakkiDust Machine was found covered? Covered L= [ Pariially Covered f
Uncovercd
o of Sides were found coversd.
of Sides were found ered,
Top was found uncovered— / \}:‘?r‘:ﬂ
3 “Whether mechanical chute was provided with the drop | Yes L=~ / o
point of duit conveyor?
4 Whether water storape Tactlity haz storape faciliey of “V ! o
atleast 3000 ires?
5 Whether hard surface pathfmuroom road was provided in | Yes |~ o
he premises?
i Whether there is provision of regular cleaning and wetting J;:./-{.l" Mo
of the ground within the premises? miblz pipe for sprinkling Pfﬂﬁdfd';lf"gi’
i Mo
Flantation Approx.
Trees 1] Nos | L4 m"2
Mewly ?_ Nos. m*2
Flanted & 'I 9 ﬂﬂ'
Saplings P
A0 R Bonng_ 1D
e e
Whether wind breaking wall is provided? Tes / Mo
-

Mos. of sides were found |

Whether boundary of the unil was demarcated?
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demarcated
10 Whether water sprinklers were provided at the sirategic
localipns,
Jaw Crusher
[ralet Yex L |/ Mo
(rudlet Yeg 7} Mo
S':l:ml.lr}r_iuw m:hﬂmqnhlﬂll‘lr
Inlet Yee ™ Mo
Dkt L“%";r’ ! 0
Cuailet of vihratory screen ‘/r,i-” / Mo
11 Whether Sign Board {incloding same, addsess, product and | Yese— f Mo
production capacity) is pravided!
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LovgitLde .-.%..' @ —tl s
n«amﬂ.&mom v

- m >
MOogos-mu.nsf -
Note: pashupst




Pashupaﬂiﬁm& Stone Crusher
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6 ’ ‘u ' - %
H0om | .

"y
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1

INSP

. Mame of the Lvdustry

|| b, Address of the Indusiry

300

649

Ero

. M.u's R.K. Crushing Udyng
| AUmil TD- 302815

Khisra Mo 65340 (Mew Khasra Mo, 695404

| Willage- Kanabasr J
Tahstl- Sugnngark rLﬁmf} C-l!il""""-’f- Lolr Rt

| Disirics- Chur |
< Em = |
| | 4 Mohile 701 4842808 ==
| e, Telephone | = .
2| Dae of Inspection H-E'JI'EIETHLE
[ 3 [ Type of Indusiry ' Stone Crushing unit
4 | Mature of Industry | Air Polluting —
3| Size of Indusiey: Larged Medium/ Small | Small =
Catepory of Imiuslr} Ffaf_ﬁ'{r;;:ﬁ'rccw -
| oty o Rt Ol G g —
Stals  of Opeeatlon  during  inspection:
T | Operanonall  Monoperseonalf  Closedd Any |ﬂptrlliu-ml f
hey

& | Siatus of consem under Adr Act, 19E]

CTO was issued for the production capacity
I

~ Machinery

| 1 Jave Crusher

Description
Pﬂnﬂry]m Cnsher- &
Secondary Jaw Cmosher- &
Baprtf Dt Plami- of

1 | Vibratory Screen - o), he
[ Hoer s or Weor Tankere  f Borawsl]
| 3 Source of waler L
4 DG goa (i amy) Yes f ]“}h"-
| | I Wes, then capacity EVA
hution Conirol i the i ]
| .80, | Description of non- complisnes B _ﬂigl!“m |
Coversd "/ Fartially Covered [

1 | Whether Jaw erusher was (ound covered?

Uncovered

]"'.
.-’



|
i
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R L Now ol Sides were Tound i.‘r;l;l-'trﬁ.-:

- _ i . ‘
T L {{3' i, off Sides werd found wncoyered. |
Top was fou il uum'lﬁf [l ; |

Partially an_rad__n'"

Y  MNos of Sides were found covered |

.0 Mos ol Sides were found un .
'ln-p was found uneovered -/ |

TCoveredr— |

or or secondury jaw crusher was found
Uncovered

“Whether granulat

covered”?

cmn,-d i Partlally Covered /|

~Whether Vibratory Screen was found covered? |
l.]nr:nmad ,

'M Mos, of Sides were found covered. |
_,;LENM of Sides were found uncovered. |
Top was found poeevered  / coyered. i

found covered ? | Covered = [ " Partially Covered 7]

Whether Chakhi/Thast Machine was
|

| Er';j Nos. of Sides were found covered, i
0 Nos. of Sides were found uncovered
: Top was found unctvered | [ equpred |

3 ,E‘i'!’hulh:r “mechanical chute was . provided with the drop | 'h')/ ~— 7 o
| point of dust comveyor”
o T e Lt s _ |
4 Whether waler starage Tacility has storage facility nl‘iy/ / i
| giheast 0000 resT !
% | Whether hard surface P-Iﬂlfm—ll-ﬂ;:;rn::d ‘was peovided in ‘_'h'y/_ J ML |
the premises? i ‘
I_i"r Whether there is provision of regular cleaning and welting | Yeu . | —To i - 1
af the greund within the premises’ lexible pipe for sprinkling pmu’idrﬂUsp’I
[f Mo
| I
7| Plantation Approx. =~
| Trees 18 Nos i Egﬂ n'r‘“ |
Mewiy WE MNo:
I | Planicd
IS lins |
| Uer
iT " Whelher wind breaking wall i provided ! \_/J l_cqu
H_,-"
|
| | Z
I 9 Whether houndary of the unit was domarcaled ! I Mo, of sides “were found |
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[ il rriate atedd

10 Whether water sprinkiers werr provided st the drategh

Taeralinm
Taw L rusdwe
Inker Yee L
hullet Tre L
Secondary paw crishen Caranailaton
e Yeu
i it et Yeu =
Dpzics of svibwalon soreen Ve

11 Whether Sign Board iincluding name, address. product and  Yes e
prosdaiction capacaty | is plll'l-'ludi‘l.l !

302

Ro PPH



R.K.1(5531ing Udyog

aci

4 fior
[ /| 3
~

s -~
iLatitude: 27.802780
Longitude: 74.511508
‘Elevation: 306.23+£19.70 m
‘Accuracy:8.83 m .
Ttme: 06-06-202310:32:22 °
INote: Rk crushing 5




! udo 2?.892199
iLongitude: 74. 511095
Elevation: 32816143 m
lAcchracy 6879 m ;
nTme: 06-06-202310:33:39
INote: Rk crushing '

4 A2

R.K.1(555'31ing Udyog
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-y

=

eyl
= —
D ad

Latitude: 27.892406
Longitude: 74.511023
Elevation: 329.04+337 m
iAccuracy: 474 m

Time: 06-06-2023 10:3500 §

Latitude: 27892331
Longltude: 74511033
Elevation: 328.86+3.36 m
Accuracy: 474 m '
Mime: 06-06-2023 10:34:44
Note: Rk crushing
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INSPECT

307

HED

Irndc-r Secnion 14 ol the Adr At !‘:IHI amid Uaber Section 10068 EP Aot 19865;

. Mitme of the Indusiry

D ati BUK. Industry (Unit 11 298680

(Lol rowe = 1000w )

B husra Mo, 71 W74
Willage: Kandlibsar

| b Address of the Indudiry Tehsil- Sujangarh
Disinet- Chura
| o Email e
['d Mobile | upsD01413 e B
| e Telephone = = B i N
? | Dute of Inspection ok | pe | 2215
3| Twpe of Industry N | Stone Crushing unit = , N
4 | Mamre of Industry Adr Pol Juting Fe
s | Size of Industry: Large/ Medium! Small Small i e
Category of Indusiry: Red/ Orange! Green/
o ohes ks, S
Status of Opersion dunng  inspection
7 | Operationall Non-operationald  Closed! Any Operational i -Uperational |
| other — o [ — — I
CTO was issued for the production capacity
of 5510 st il which_is_vali i
& | Staws of consent under Air Act, 198] 31082032,
ils af B =
5. Ne. — Machinens Deseription
= Primary Jaw Crugher- @]
| Secondary Jow Crusher- @ -
I Jaw Crusher Bajr/ Dust Plat- ©f

2 | Vibratory Screen

k] Bource of water

| W uwrcﬁ( { Borgwell

DG et (iFany)

Description of non- compliance

I_:’;;Hn.

Whether Jaw crusher was found covered?

_rl:ﬂm:'
| Cgve !
| Untfovered™

-

Yes |

bm e i

Partially ['m:tt'eli
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| T - s . . e
| f:-'_l-1 Mo ol Swles were foumd covered, |
(00 Nos. of Sides were Found upcovered

Top was lound wicivered

i | cowerel
o] Tmnh_:::rnn:lhltnrnrmrmdiwjunm Cavered TN T T—
| A 1 rusher was found | Cevered / Partishytovered |
| covertd | un“"mera’
| |
| | , ﬁg Mos. of Sides were Faund civered.
| | Mo of Sides were louned n sered,
=] 3
[

| Top was Eﬂﬂ'ﬂm | enelred I
| &1 | Whether Vibratory Screen w?[ﬁcu'ﬂ!rud? i Cysered I I-El;llull; Covered [
Uncovered

| |ﬂu NmufEiduntr:Fuuml:umuJ'
|

P Mo of Sides ware found uncovered,
Top wis anrli_lsw ) _E_EI}DZc

Whether ChakkiThast Machine ws fommid covered ! 1 Covered — | Pil'l.l-IfI_}' Covered ||
[
| .

| _ﬂ_':l_m of Sides were found eovered l
00 . of Sidex Tound ume
| Top was found uncu'i‘F'm'%:m.l' ‘_Eyrzﬂ

(3 | Whether mechanical chute was peavided

]
Tl

with the drop | es !
|I poimt af dust conveyor? : | R =
4 | Wheter water storage Tacility has storage facllity of (Yes | f o —
dlleast ke |

5 | Wheather hard surface path/murcom rosd was provided in 'I Yeu 2
| the premises? |

6 | Whethes there i pravision of regulur cleaning and wetting | Yer — 7

iul"lh-zpmmd within e preiruses? Fleable pips for s renkling provided? Yer™
o N |
7 | Plantation | Aporar. - . =
i || Trees | O New | 8 m2
|| Mewly 5O Nos. | m‘E—]
|| Planted | IREw
Saplnps | |
g
| - - Noeavof . 1435m%
| % Whesher wimd breaking wall iz provided? o T'|"|:: f w
o
|

s |

Whether boundary of the uni was demarcated ? Pl Nos. of sides were found
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i _| - = | demarcated |
I “Whether nmr'iﬁﬁnuﬁ were pmrl-dg at the strategic o == o |
| hIHIiIH 1
[ Jww Crusher
Inlet yes\o”"/  No |
‘ ﬂu“:‘| \'E‘_'A-L'..-l- | e te)
Sesondary jaw crusher/Granulator )
Inlet Yes |- { o
Chutlet [ You L ! :H:U
| Ctlel af vibrstary screcn Yes i~ ! No
! e
11| Whether Sign Board (including name. address, prochct and | Ye | Ko |
production capacity) is provided® _—— —
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Latide 27 BARTSHA
Lovgitude. 74.505268
Elevason: 334492100 m
Accumcy 3. 8m

Time 06-06-2023 1143
Note: 1k induttry

'kﬁﬁﬂdustry
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B "'k';i‘,

- Y
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tﬁ@ﬁndustry




o
FLanide 27 886757
Longitude: 74.505267
(Elevaton: 335492100 m
LAccumcy 3.4m
[Time 06062023 1143
INOTe rk industey

1(66I4|dustry
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inNS rOR
(Under Section 24 af the A Act, 1981 and Linder Secion 10 of EP Act, 19K6)
M/s Handhisar Stonc I.‘ru.ﬂling Industries
o Mame of the Industry (Undt T 29862 )
o Khasra No. EiL] i
Village- Randhisar {.Lﬂ"ll'..l/ CEame - Eﬁh-”&;)_
I | b Address of the Industry Tehsil- Sujangarh |
Disidrict- Churu |
. y
| c. Bl = T ——=—|
i Mohile = | GRIBRTO0NE ]
e Telephone - —— |
2 | Date of Inspection Of|og|rar
= L |
L3 | Typeof Industry | Stone Crushing unit
4 | Matwre of Industry | Air Polluting —
3 | Size of Industry; Larges Medium/ Small | Small
Cate of Indus Redd O
L m_‘?:n ol rangef Green’ Change
Staws  of Operstion  during inspection: —
T | Operational! Non-operationald  Closedy Any | Dperational ! Non-Operational
ather
was issued [ i
T ANNUM stone grit whi
‘ B | Siams of consant under Air Act, 1981 is walid gill 31 f102033
Dieila e i
5. No. _E'l“_.[!'_l!_[.'- -Dit'il:riplmn— i
| Primary Jaw Crusher- af
Secondary Jaw Crusher- gy
I Jaw Crusher Bajrif Dust Plant- sy
2 | Vibeawory Screen o Id.
1| Sourceof waler 'W'ulr.-r —BeffEwell
4 DG set (i any) ? *)(
Ye n r:aq:'.ar:h!. “Kva
| 8.No. j_[lun-ipﬁul of non- compliance I_'jbs:naliun !
| Whether Jaw crusher was found covered ' Covered ="/ Partialy Covered
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| D % Nos of Sides were found covered |
MW Nos of Sides were fourng uncovered

Top was bound uncovered ¢

=
Covered i

Uncovered

A Mos. of Sides were found coversd
| | pll Mos. of Sides were found uncoy

d
| Top was found useoverr EE:;J‘
o m—— i == EEy—— o
== Whether Vibwutory Screen was lound covered? | Gow¥ered
Uncovered

i 4 e - ':n.'r'.:rcd
21 Whether gramulator or secondar

i v juw crusher was Tesarid

Partially Cavered |

Partially Covered | |

' B Nos. of Sides were found covered
| Nos. of Sides were found uncovered

Top was found uncevered  / E:_:l:.,fg_zﬁ'
"1_'3._-_:1'1_____—___'_""'_ S
| Whether Chakki/Must Machine was foung covered? (ty{{cd / Partially Covered |

Uncovered
|
| 24  Nos of Sides were found covered.
| A0 Nos. of Sides were found oncovered
l | Top was found yncovered 4 cgb‘réf
| 3 Whether mechanical chute was provided with (e drop | Yesy - |/ Mo =
point of dust conveyor?
| = — —
ii Whether water storage facility has stovuge facility of | Yes \_- | Mo o
atleast 3000lres?
i 5 Whether hard surface path/muroom road was provided in

Yes o/ N
| | the premises!

Whether there is provision of regular cleaning and weiting
|

! Yesrn— | Mo ;
of the ground within the premises? Flexible pipe for sprinkling provided® ‘r}g’
/ Mo W
\ Tl || Plantation B Approx.

Trees = If_"-lm _mlzl
|Hewl:.r |

Mos. - m"2
Planted ‘ 1‘? Q Do

| Saplings |
| IngEAoie
B Whether wind breaking wall 1= provided? Wes / No
b
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Whether boundary of the umit wos demarcaied ? (M MNes of sides were [ound
demmiwrcated

Whether waler sprinklers were provided at the strategic =
locations
Jaw Crusher

Inlet Wes L M

Cuilel Yeag [+
Secondary jow crusher/Granulmo

Inlet Yes L MNo

et Yesle Neo
(hutlet of vibralory screen Yes o Mo

Whether Sign Beard {including name, address, product and E’:j / No

production capacitv} is proveded?
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! o g
[ Time 06-06-2023 1200
[Note ranghisar
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INSPECTIO ErQRT

aind Dniler Sectinn 10 of BEP act, 1986)

(Under Section 24 of the Air Act, 1951

a. Mame of the Imdosiry

aJx Shree Balaji Sione Supplice
{Unlt T1)- 455)

1 | b Address of the Tnchestey

i
Khawra Ma. 375 Loy ) ) "I’E'_A?'
"-"lll:lj:t- Rondhisar

Tehsil- Sujangarh \bhoo rr}?-

4

istrict- Charu

other

¢, E-mail .
d. Maobile 94| 40R6292
¢. Telephone A ot ﬂﬁj 3
2 | Date of Inspection Aot
3| Type of Industry Stone Crushing unil
4 | Mature of Industry Air Polluting
3 | Size of Industry: Larpe! Medium/ Small Small
Cateeory of Industry; Red? Orange’ Green!
g Qthers L
Status  of Operation  doring  inspection:
T | Operationalf  Non-operationall  Closed/  Any | Operational f Non-Operational

# | Eratus of consent wnder Air Act, 1981

T wa for th Lion it

of 72000 TPA stome grit which is valid il

31/05/2033.

et ant & i ‘a

5. Mo. Machinery

“Deceription

1 Fvw Crusher

Primary Jaw Crusher- &)
Secondary Jaw Crusher-af
Bajrif Dust Flant- oy

2 Vibratory Screen

3 Source of water

> -
wﬂcL‘%nkEw I TBorewell

4 DG set (if any)

Xer | \.w/

JE¥crThen capacity——  RWA

Status of Pallution Centrol Measures found during the inspeciion af the site:

S.No.

Description of non- compliance

Whether Jaw erosher was found covered?

 Ohservation

Covered " | Partially Covered
Uneovered

f



Dell
Textbox
31/05/2033.
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Whether granalator or secondary faw crusher wis [iramil
covers]?

L Mos, of Sides were foand covered.
‘_1:? i Mg, al Siles were Mound uncavered.
T wars frind uneavTTTd— f {.],5,.3

Partlally Covered |

)
Uncoveredl

redl.

0 4 M. of Skles were fovund
ed.

A0 Mo, of Sibes werc fownd un

Tap was found uncrrvered  f 0 cppdred.
22 Whelher \’illrﬂ;‘;.ﬁ{'rﬂ'll wﬂ.{r. foung! covered? .I‘ vertel / PFarilally-Coveeed I
avered
DY Mos of Sides were found covered.
Bl Mos of Sides were found uncoyered.
Top was found uncévered /€ d.
253 Wheiher ChakikiDust Machine was found covered? Cove ! PartiallyCaveres~  /
Unihivered
P Y MNos of Sides were found covered.
0 MNos of Sides were found uncpvered,
Top was found uneovered [ E%:
1
3 Whether mechanical chute was provided with the drop /‘i",!'.»’ / o
point of dust conveyoar? ]
) Whether water storage [acilily has stiorage facility of ?’ ! 0
atleast I00MitresT .
Whether hard surface path/murcom road was provided in )',er i Mo
the premises? i
P
Whether there is provision of regular cleaning and wetting -.1?{ I
of the grownd within the premises? T ]I l-'.wtiI:u]];I pipe for sprinkling provided? Aes
)
Plantation Approx. r
Trees LS Nos |5+  m"2
Mewly €0 Nes |50 m2
Flanted
Saph b
S S T ERT T wa
= | KFS
Whether wind breaking wall is provided? ‘::.-f:_

! No M1ll[|
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production eapacity) is providedT

1675
(5[ Whetber boundary of the il was femmresiedi Nos, of sides were found
elemarcmel
10 | Whether water sprinklers were provided af five strategic
laeatiomn::
Jaw EI‘I,I:I“:[
Inlet Yas ™" /Mo
Outbet Yes b f Mo
Fecandary jaw crishenGranislstor
Inkei Yese Mo
Chistler Tes per Nao
Quabet of vibratory screen Yes L= Mo
I | Whether Sign Board (including name, address, productand | Yes,__ / Mo

W

06 (DE 22

i

TOWUNG Tdpeekim, ynik wey Lound Non—opzaitionad.

(m3



Shree Iﬂaﬁa?i@tone Supplier
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3,
e
18
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IMNSTE T
{(Under Scction 24 of the Air Act, T9R]1 oned U_n_dl:r S_t:,'_ll.nn 11 ed B e, 1ORS)
Aifs Shiree Mom Devi Crushing Industries
10 Mame of the Lsdusiey {Limid 103= 30408
- PARAm < Tone _CRUAHER |
[ L] Tl
I | b. Address af the Indusiry vitlnge- Rananisar - (Lomd. com .~ | mjﬂ?j :
Tehsil- Sujanparh
[¥siriei- Chury
. B=nmil = Pt
d. Mohile Wil ] A% G
c. Telephone .
2 [ Dale of Inspection ":"E‘I ﬂ.ﬂflﬂlﬂ
3 | Type of Indusiry Siome Crushing undl
4 | Manare of Indusiry Air Polhting
5 | Size of Ilustry: Lagged Modism Small Small
Category of Industri: Red! Orangel Greend
& Chhers Cirain ge
Siadus af ﬂpl:ml'u:m duri.ng -i"sp::tl:inn:
7 | Operationall Mon-operationald Clesedd  Any | Opifrational /! Won-Dperational
ather
3 issu or the prosloet
of 200 TPI _sione grii_which is valid 6l
E | Stawme of consent under Adr Act, 19E] 31/03/2033.
Dhet ni i o
| 8. No. “Machinery Description
Primnary Jaw Crusher- o)
Secondary Jaw Crasher- & f
1| Jaw Crusher Bajri/ Dust Plant- =/
2 Vibralory Scroem ) =]
Water Tank ! Wi
3 Source of water 5
o
4 DG set (il any) i P’}“ﬂ
If Yes, thelrEapacity _— VA
__'_'_,_,..-'
CaTT COhservation ]
S.No. | Description of non- compliance Vbservacen ’ ——
] Whether Jaw Erlﬁhl&l_" RS found 'E'ﬂ'lan'mﬂ? Exmf; Pﬂl’llﬁm C’F\'E

%Hns. of Sides were found covered, |



Dell
Textbox
31/03/2033.
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(73 Mos. of Sides were Tound uncovered.
Tap was I'm:ndgrlc_ur::cd ——f  COvEr
vered [
2.1 Whether granulator er secondary juw crusher was found | Covered "1 Partially Co
wovered: Uncovercd
i d.
Y Nos. of Sides were found covers
_b_[)__Mos. of Sides were found wne E.'I'E.‘d
Top wis found unerveTed
2.2 Wheiher ﬁmﬂy Sereen wis found eovered T Covered L7 Partially Co 3
Uncaverci
Mos. of Sides were found covered.
Mos, af Sides were found wrgovered.
Top was found uncevered  / ud,
23

Whether ChakkiMust Machine wxs found coveped?

Covered w7 {

Uncoveredd

Y Nos. of Sides wers found covered.

,af Sides were found uncn d.
Top was found uncovered—/ ::_n/vp‘ér.n

Partially Covered

k| Whether mechanical chute was provided with the drop | Yes y_= MNao
point of dust conveyor?
i Whether waler storape facility has storage facility of | Yes = [ Mo
afleast 3000Lires?
5 Whether hard surface path/mueroom road was provided in | Yes | -7 f MNo
the premizes?
Whelher there is pravision of regular cleaning and wetting | Yes ™" | No b
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
/ Mo
Planiation A prrox.
{ Trees A Nos. |20 w2
Newly €5 MNos. | | G5 m*2
Planted
Saplings

Whethar wind breaking wall is provided?

Whether boundary of the unit was demarcated?

—Bil  Nos of sides were found

demarcated
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I

Whether water sprinklers were provided at the stralepic
Tocations:

Jaw Crusher
Inlet Yeg b f Mo
Ourlet Yar =" Mo
Secondary jaw erushenGranulator
Inlet Yl ¢ Mo
Chitlet Yes—" [ Mo
Onitlet of vibratory screen Yes L—1 Nao
¥es "/ Mo

[

Whether Sign Board (including name, address, product and

production capacity) is provided ?

DWUNG Trpfeetion Umid wod Teund wm-ofe afiened .

DE ehb }.-“3“

ob ok
N
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Elevaton: 347492100 m

Accuracy 48m-
Time: 05062023 1749
Nole: friss deevi param

—
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27 BRTERE

.

Logitude: 74.49531)

Elevaton: 34%.49:100 m

Accuracy 4.2 m

Time 06-06-2023 12 44
PNOLE frass dew) parsm
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[\ s ke 77 BRTO <
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g oiliy rormidis
INSPECTION REFORT

{(Under Section 24 of the Air Act, 1981 amd Under Secion 10 of | EP Act, 1986)

" MLfs Shri Devi Ind.
o Name of the lrdusicy | (Unit T0- ZE060)
' = N © | Khasra No, 373 =
| Village- Randhisar
| | b, Address of the Industry ! Tehsil- Sujangarh
| [Fistrict- Churd
1: F-mail ) I
. _Pgt_q_:l_:i_lg == | Y9H26 | R489 - -
g, Telephons E = —
? | Date of Inspection ﬂﬁ-!ﬂfjrlﬂig?
_1- _TT.|11. of Industry — Stone Crushing unit o |
4 | Naure of Industry Atr Folluting == =
§ | Size of Industry: Lar _g_r.."M:dmmf Small | Small — =
& Catepory of Industry: Red! Orange/ Green/ O
Dthers i —
Status  of Operation  during  mEepection: :
7 | Operationali  Mos-operationalf Closed! Any | Operational ! Nom-Operational
ather . — —
T was I iomn
0 & ich is wali
% | Staws of consent under Air Act, 1981 I zze3l
|
| |
Dictails of Plant & Machinery, -
5, M. Belachinery Deseriplion
| Primary Jaw Crusher. AL
Secondary Jaw Crusher- fdl
| Jaw Crusher Bajrlf Dust Plam- of
2 | Wibratory Sereen I L = B
Water Tankers £ Borewell

3 Sonprce of waler

4 i sen (i any) Yes Pama
I Yes, then capasily KVA ]
Sia Pollution IC A i # e sl
.50, Description of non- compliance _ Ohservation I
et Covered »— [ Partially Covered  /

I Whether Jaw crusher wag found covered?
| Uncovered ]




-

| Whether pranulnior ar suuﬁi!lr}' jaw erusher was Tound _I'J;'-ru-g}l_ L—

covered?

1692

343

Mom ol Sides were J_-pun‘ﬂ f;m'li]
Mo ol Rides were Toomd uncover

Top was found unenvered [ cpve

Partially Covered |

.H"\.

Lncovereil

=y

__L"_E MNos, of Sules were (ound m'..'en:d_.l
i Mo, of Sides were found unul'.tr’{-/:}/
Top was found uncovered  / cw
22 | Whether Vibratory Screen was found covered? Covered L/ Partiafly Covered /|
Lneovered
,_D% Moz, of Sides were found covered.
Moz, of Sides were Toond vncovered.
Taop was found uncovered  f lli_qylfed-
23 | Whether ChakkiMust Machine was found covered? | Covered v / Parually Covered /
Tneovered
E%a Mos. of Sides were found covered.
s uf Sides were found unoo :
: Top was found uncoversd  / Coverpd,
E Whether mechanical chute was provided with ihe drop | Yes e : =
point of dust conveyor?
& Whether water storage facliy has sirage faciiy of | Yer© 1 No
U atleast 3000Lires?
5 IWhether hard surface path/muroom road was provided in | Yes f *'Tf'
the premases?
' s provision of regular cleaning and wetting | Yes ¢ Mo __ _ .
T P e o gning o Vs
! Moy ) !
Com'l he 1%
| = — Approx. LT -
7| Plantation Trees [ Nos. [ Db Lot
FPlanted RS L |
_.__._._._._-——r
2 i
Walt e % D‘L—-'—’-PI : l
_ T [Yez L~ No
Whether wind breaking wall is provided-

nh.



10

1693

9 [\i‘i:lhgr boundiary of (e unil was demarcated ! Y
demarcated
Whether water sprinklers were provided at the sirategic
locations:
Jaw Cruslier
Inlet ¥en ')
Culet Yieg !
Spcondary juw o usher/ Granulator |
Inlet Yes
Dhutlet ey !
Ogilet of vibraiory sureen Vs |
g I

Whether Sign Board (including name, address, product and

344

Mos. of sides wene lm.lnd‘

H[: | j (_ﬁ-ﬁi"l}ﬂ"

| production capacity]) is provided?

:.,..-M. M “ﬁm-@'{i"w—hm@; PP
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il o Aha Deud Tpdwliper
01

- New g
JﬂpHPUH VIDHYYT VITRAN b, o l
4 ?H'EE Assistant E”ﬂmﬂﬂrtn &M i i NIGAM LTD T I
AR 4 am Ll Fl - :
( OISCONNECT 0, ORDER B
v s D 5 " Datry -4 fa
o TEI PmLa'ul‘l?/'ﬁ el Ml TR
s 5. ﬂ‘-’*’iﬂ{.t’:u_ﬁs_%_ """""" .. Eonr, fwnda.‘u' ‘
?Mﬂl B e e i LT
: - Account Ng ﬂf}bﬁr / }@:;,;'_ _____

Advice o :
Change Vieter on premises of the above i ﬁ%dm S

iemoved \J\S]L]»é’ 4. w ’

- YYor2 |ad
| ‘ tE_i &7 |
Yup<H ety 432,58 ko

Yo ivesienenienens P Hatin..l........{?:;u..m,..MutﬁpEyE%a L4 |3 ¢ -

Utosy ety

w2 Lo oo g
BRI . om0 g M

|+.I:I a ,F-F :
e "ﬂﬂﬂlﬂfﬂl Sign
- Fr ,..,-.-r":';‘-f._.'[ﬂ

L

=




$69bevi Ind 346

Lol )
Elevaton: 334495100 m
(Accumcy 9.0m n
[ Time 06-06-2123 11 400
(Nl pridevi




$696evi Ind 347

si'z%rwf—w
Latitude 27 HODS3E
| Longitude: 74:50556
Elevaton: 339.494100 m
Accunacy 45m

Time 06-06-2023 11 40
Notecoidevi -

-l
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 {Unsler Secton 24 of the Awr Act, 1981 amd Unsler Secpmn |00of EFF Act, [958}

T |

o Manee of the Indusiry

I | b Adubress of the Industry

| Al/s Shrd Ganesh Grit Udyog
(1 mid T03- 43000 )
Khikra Mo, 367
Willage- Bandhisar
Tehsil- Supangarh
Disanict= Clurn

( Lol Lo/~ l’ﬁ'lflf;.-w}ﬁ

c Bl =1 x =
. Mobile R ..t LA Y — -
e Telephone ~ - —
| 3| Date of Inspection ﬂélr’ﬂfal.l':.-f}
I i - - - :
| 3 | Twpeof Indusiry — | S'I.{Iu Crushing unii !
4 Mature of Industry | Air Palbuting |
5 | Size of Indusiry: Large/ ]'_n._'ll_:!:_l_mm' Small | Small =
Category of Industry: Red! Oranged Greend
" | Others R il A
Spamus  of  Cperation  duneg inspection <
7 | Operatiopald  Noa-operationald Closed Any | Operational ! Wm
| ethes . -l
- CTD e i
' slone Eril_w valid
B | Seanus of conseot under Adr Act, 1981 LIS
(5. No. Machinery  Descriplion 2
| Pricary Jaw Crusher- e
. Eu.-.:urdm.a]:l.r Crusher- Gl
I | Jaw Crushor Bajril Dust Plant- &
2 | Wibrasory Screen | =, #’H -
q Bo L
W Water y/ | Bomwe
4 | DG setiif any) | Yes |
R R If Yes. then capacily TR
Status of Pellution Control Messures found during the inspeciign i the site:
5.Mo. | Description of nen- compliance | Ohservation |
| ' Whathet Jaw crusher was found covered?! | Caw ! .F:ﬂ'n'll_:' Covered [/
[ Incgyered J




11 | Whether gﬂlﬁtlrFsmmdir} ]_l-1|i|T crusher was found
covered?

349

Nos, of Sides were found covered.
MNos. of Sides were found uncovered,

Top was found uncovered covered.

Emer;: 5 o
Uncovere

Hns_\‘u] Sides were found covered, |
Nos. of'Gides were found uncovered,

Partially Covered  /

25| Whether Vibratory Sereen was found covered?
|

Top was found uncavered  ( covered
Covered / _ Partially Covered /|

| Uncovered
Mos, of 31 were found covered, -
Mog of Sides were found uncoversd. ()

Top was lound uncover f covered

13

| point of dust conveyor?

= e - | i} ~

Whether ChakkiThust Machine was found covered? Covered Partially Covered !
| Uncovered
I _ Mops. of Sijes were found covered. |
] Nos. of Sidég were found uncovered.

Top was found uncove { covered.
[ Wiciher mechanical chule was provided with the drop | Yes /Mo =
=)

Py | — _ = g
4 | Whether water storage facility has siorage facility of
| atleast 300Mire:?

Yes  /  MNo (_ N
_ \Apd

"5 | Whelher hard surface path/muroom road was provided in I' Yes / No
the premises ! | -,III (e
[} Whether there 15 provision of regilar :Iuning'hnﬂ n'tttll'li Yes I No =)
| of the ground within the premises ! Flexible pipe for sprinkling provided? Tes |
/ No
. e - L, = —
7 | Plantation AppTo, — |
[ Trees  [0[ Nox.| 3B _ w?2]|
| | Newly M MNos ”EW m*2 | |
PIﬂ.ﬂIEd I
| Saplngs | s | | &t
| | | -T
— e __::_J_ﬂlﬂ;trl'lﬂ
L Whether wind breaking wall is provided? Yes ! Mo ﬁcliﬂ[ U&h

i

-
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9 | Whether baundary of the unil was demarvated! ' Mos ol itles) were found
dhemnrcated
10 ‘ W’hﬂﬂr waler xprink.hrx WEre |lrﬂHdid il the stestegle | (
| lecations: ' \
Jww Crusher \
| Inlet s ! [ .,_"Sﬂ
Ounled Yes ! M II : 1}1_,
| Segondary jaw ciusherfGranuisior h LA L
Inlet Yis ! bt |
Cutlet Yes r Mo 1 b
Chithet of vilrtlory screco Yes r Mo !

_d

] Whether Ml.rl Bourd l;im]u-lfi'ng e, address, prédwl and | Wes — Mo
Lpnmu;ngn_capam_v tas provided?

— During T Reckim ik Lo founrdd W’Mh\ﬂ-{ ond
P9 novmad Ql.u.’ﬁmub{gmmﬁxmm Loy ot
~unid coun Mﬂaﬁiﬁf«ﬂmﬁhﬁ CondAH m

A S
lj;i‘! R® Nm%qm

n&'ﬂﬁ
2
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= = —_— __"T_-_

-« Gorwsh. Gl Uiduge,
Mew Mo, SOP. Flly

| .'.-.-_;nn;ﬂn.ﬁ-ﬁ :
03 @ Page No, noa" S
JODHPUR VIDHYUT VITRAN NIGAM LTD.

Office - Assistant Engineer (O&M) Jd. VV.Nigam Lid., CHHAPAR
DISCONNECTION ﬂnn_an
- Date ?-'.':"!‘D;ﬂimﬂ-

B o 0. ..o cesssiacscss rarim e s m:::uunlﬂn.....:['I'E-'fllﬂ.u.J”L...-... i ssnbab s
ses of the above mmmardmtuw oo, nd

ﬁ-‘aﬁa Ehangaw on F‘Eé'

\kb&%, %)
"
REPORT B
i Meter Mo, | Make Constar] Amps | Volis Phase| Fuse Size| Reading |
: l e’ od
. 7 (5099 | G 2P
1heter Removed Lp- -
i P
I ;ﬂmnp;yﬂrq FE:r:'lnr
T RAMO.. wesasmermarnasgsareemeree PT.Ralio....- Y
: v 1\ 'lw;_:j'wvw*“q-—-"lﬁ_—'mnc
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Shri dahQ# Grit Udyog
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}L-.Li.l,i\3&(r.5h6[ oMy ,}( iﬁ'l"‘v

INSPECTION REPORT

(Under Section 2-1- of the Adr Acl. |98 1 and Uisder Section 10 of EP Act, [980)

T M/s Shri Jupdamba Stone Crusher (Unit 1D- |
A, Name of the efusiry 12040
s £ . Cyans
— Khusrn No, 536319 (atryd ':_.ﬂ"r-E'_‘_Jrl}
Village- Randhisar
I | b Address of the [ndusiry Teehsil- Sujangarh E by
| ‘ Distriet- Churu vov M) '
Icl'n'ulll . _; _.____- ———'
d Mobile 9829758611 i —

| e Telephone - ]

2 | Date of Inspection ce/06/23 |
(3 Tvp-:!ﬁlmhm"jp _- Stome Crushing unil . - — |
4 Narre of Indusiry T AiPalluwing i

% | Size of Indusiry: Lorpef Mediurn/ Small | Small |

Category of Indusiry. Red! Orange! Green!
% | Others Change = —_I
Slates  of Operadon  during  inspection m—(}f
7 | Operationalf  Non-speraticnal’ Closed!  Any | Operational { M perational
other al
CTO was [ssued for the production capacity
t ich s id i

B | Status of consent under Air Act, 198 | 31/12/2033.

L | J
af & i
5. Mo, ‘Machinery ___ Deseription I
| S.No | == Primary Jaw Crusher- &f
. Secondary Juw Crusher- 02
I [ Jaw Crusher Baijrif Dhast Plant- &)
2 | Vibratery Sereen ol o
Water Tankers { Borewell

3 Source of water |

4 | DG set tif any) Yes | Ne
| If Yes. then capacity Kva |

lb.l!m. [!ﬁﬁ;ipﬁm of non- compliance (bservation o _I
i Whether JTaw crusher was found covered? Covered =/ Partially Covered /|

Uneoversd _



Dell
Textbox
31/12/2033.
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|
m” Moz, of Sides were found covered,

Mwu_ﬂus. of Sides were found uncovered,
Top Was lound uncovered  /  covered.

21 | Whether granulator or secondary jaw crusher was found | Covered _— /  Partially Covered /
covergd? Uncovered
| r I ;
MNos. of Sides were Tound covered.
] | ! [ Mess. ol Sides were found wncovered,
Top wis found uncovered /1 covered.
22 | Whether Vibratory Screen was found coversd? | Covered v~} Partially Covered /|
Uncovered
ﬁl ! MNas, of Sides were fouwnd covered,
%\ | ! E | Mos, of Sides were found uncovered.
op was found uncovered /' covered.
23 | Whether Chakki/Tust Machine was found covered? Covered — /  Partially Covered |
Hnm:rﬂi
U__NI:I-E of Sides were found covered. |
os. of Sides were found uncovered
Tup found uncovered |/ covered
|3 Whether mechunical chute was provided with the drop | Yes { Nov—
point of dust convevor?
4 Whether waler storage facility has sworuge facility of | Yes . /
albeast MO0Mitres?
'S Whether hard surface [I-Il:h.-"n;l.lmnm road was provided in | Yes (- ! Hu
the prémsses’? }[
b Whether there is provision of rr.zl.rl'ﬂr cleaning and wetting | Yos'— No =
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
1 M
=2 Plantation Approx. |
Trees B Nos [5T5 whi]
| Newly Nos. m*2
Planted "H\] 5
Saplings - |
g Poequan. LY HmM 5
b Whether wind breaking wall 1= provided? | Yes ! Mo e ——
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[ Whethes ourdary of the unn was demarcaiod | PJ-‘L_ Mivs of mices were found |
e e

10 Whether water sprinkbers were provided wi the siraiegic '

hocatiom
Tow Crusher
Imlel Yeg e/ i
Dutler | Yes = ! ‘Eu
Gegamdary, an crusherLirnualatas
Inlet Yeg b |
Ouibet Ver = |
{hatiet of vibrsors screen Yes - N
|
Mo

{1 Whethes Sign Board (inchudimg name, address, product and | Yesum |
peoduction capacity) is provided? I

_w rrALLLEL o | Uit wond -gotmd ﬂn‘ﬂrﬂwmg} urud

Cupurdatii dnfpemag] e Blaclrey discermiction

Wit dimi d.%ﬁqu uﬁﬂnmwd
A NA L Ot
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Shree Jag'l:IZﬂ9a Stone Crusher

Lantudo 27893312
‘Lengitude: 74.508790
[Elevation: 3317542277 m
Accuracy:6.72 m
Time:08-06-2023 10: 17 36
iNote: ShriJagdamba

A




Shree Jag'l:er'l\Qa Stone Crusher

Accuracy 388 m
N_@&Sh




Shree Jag'l:lZﬂ\ﬂa Stone Crusher

Latitude: 27.

Longitude: 74.508321

Elevation: 331.09+:991 m
Accuracy: 475 m A7 Ty
Time: 06-06-2023 10:15:02 .~
Ncte: ShriJagdamba P




Scanned with CamScanner



Scanned with CamScanner




Scanned with CamScanner




Shri Krishhd $ne Dust Udhyog 366




Shri Krishhd $@ne Dust Udhyog 367
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Shri Krishhd 9tbne Dust Udhyog




Shri Krishhd $8ne Dust Udhyog 369




Shri Krishhd 98ne Dust Udhyog 370




Shri Krishhd @@ne Dust Udhyog 37 1




Shri Krishhd 2bne Dust Udhyog 372




Scanned with CamScanner




Scanned with CamScanner




Scanned with CamScanner
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Shree Ma Vaksh2®Devi Stone Crusher




Shree Ma Vakh2®Devi Stone Crusher 377




Shree Ma Vakh2d Devi Stone Crusher 378




Shree Ma Vakh28Devi Stone Crusher 379




Shree Ma Vakh2ODevi Stone Crusher 380
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Shree Ma Vakh3®Devi Stone Crusher 381
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382

’r": i
..-""
INEPECTION RE
. e A Lber Sectinn 10 of BF scy, VERG)
{Under Section 24 of e Air Ael, ]Eigﬁ'sﬁ-{iﬁi-kli Sioane Crushing Indostries
. 22039
T T o Ry ATl THY 2 1
" | ¥hasra M. 367
H.I'iﬂlaﬂc. Iamblisnt Q"‘?h}' - Ay 24 15{:'& '-H."L)
|| b Address of Lhe Inddustiy Tehsil- Sujangnrh
| pisricr- Chure |
o m— 1
e, Telephone i ot]o 2233 1
2 | Dmie of Inspeciion . : |
3 | Type of Industry Sione Crushing umnit
4+ | Nature of Industry A F:‘““"“f'
5| Size of Indusiry: Large/ Medium/ Small Jyia]
i Calcpory of Indusity: Red Oranged  Green/ Chrange
Clthers z e ispection: '..-"‘"d..
Siatus of Operation dWfing o ns z ; a
7 | Opeeational Non-operationall Closed/ Any | Operational b Ban-Dptesain
othier e
was issued the uction cag
150 TP stone gri ich valid _till
% | Status of consent under Alr Act, 1981 31/03/2033
14
A
Details of Plant & Machinery: -
5. No. | Machinery Deseription |
Primary Jaw Crusher- )
Secondary Jaw Crusher- ]
2 | Vibratory Screen B, Hey A |
Water Tankers  _J B
Source of water R
4 | DG set (Gf any) YT NgS -
If Wes, theirfapacity VA
Status of Pollution Control Measures found during the inspection at the site:
S.MNo. | Description of non- compliance Ohservation
I Whether Jaw erusher was found covered? pred / Partially Covered
Uricovered



Dell
Textbox
31/03/2033
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3

No:c. of Sides were found

83

:nﬂ-_[lzt"'m- of Sides were found unco d.
Top was TMW' / 5

covered.

Mos. of sides were found

57 | Whether granulntor or secondary jaw erusher was found | Covered f Partially Covered
covered? Uncovered
O fj_ﬂm. of Sides were found covered.
T Nos, of Siles were founid uncovered.
Top was found uncovered  J/ covered,
35 | Whether Vibratory Screen was found covered! Covered f Partlally Covered /
Uneovered
O os. of Sides were found covered.
:P_Q_an- af Sides were found uncovered.
o was found uncovered ¢ covered.
2.3 Wirether Chakki/Dust Machine was found covercd! Covered f Partially Covered  /
Uncovered
© Nos, of Sides were foand covered.
Mos. of Sides were found urscovered.
Top was found uncovercd /  covered.
3 Whether mechanical chute was provided with the drop Yes / a
peint of dust conveyor? 'S
2
4 Whether water storage facility hes storage faciliy of |¥es ! N
atheast 3000itres? e
“i"
5 Whether hard surface path/murcom read was provided injYes ! N
the premises? /
[ Whether there is provision of regular cleaning and welting Yes ] )
of the ground within the premiscs? Flexible pipe for shrinkling provided? Yes
) Mo
Trees |5 MNos. AT m™2
MNewly ELHM moa
Planted C? (r 2
Saplings
Poeawma s 9 g’
g Whether wind breaking wall is provided? Yes =/ Mo

2118

Whether boundary of the unit was demareated?



1733

384

production capacity) is provided?

= derrancaled
0 Whether water sprinklers wore provided at the stra cgle
locmiimos:
Jaw Crusher
Inlel Yes —""} Mo
Clutleg Yes " [ [
Secomlary Jow crushesfCronulator
Inlet Yes e [ Mo
Chudlel Yea v Ko
Cutlen of vibratory seresn Ves L f Mo
il Whether Sign Bonrd (including name, address, product and | Yes "/ e

~ Ding TaRotkl m By G Uik L0 found Nen-cRarativral .

]nh [tf?’

e



Shri Shakti Stdr¥Erushing Industries 385




Shri Shakti Stdr¥rushing Industries 386




Shri Shakti Std@6crushing Industries 387

fLawitude 27 U508
[Longitude. 74.508 741
Elevaton: 334.49: 100 #
Accurnacy 3.8m T &
Time 06-06-2023 11408
Note ehakli, i




Shri Shakti Stdr®lCrushing Industries 388

|Loitude: 7450952
[Elevaton: 332.49:100 m
Accumcy 3.2m

Time: 06-06-2023 1109

ehakll




Shri Shakti Stdr¥8crushing Industries 389
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iUnder Section 24 of the Air Acr, [UR] and Under Section 1068 EP Act, 986

l i M o the lisdusie

I | b Address of the Indusiry

M5 Uma Geril Udyeg
fUmil (D= 115315

Elasra MNee 376
Willige- Randhisar
Tehsil- Sujangurh

(LME ol . — 1r:mc::.-..f)‘,

Dsarict- Churu
: B I-:-mu.ll__ - ___ = == =
| [ Mobale OA5IM) 26
¢. Telephone 3
Daie ol Inspecuon ﬂﬁ’rﬁ. il e A

-
(3T 3 | Type of Industry Stene Crushing mnil |
4 | Nature of Indusiry | A Palluting
5 Size of Industrv: Larpe/ Medium/ Small | Srnall -
6 ‘EE:I'\' of Industry: Red! Oranged Creend Deange - :
Status of  Operation  during  inspection:
7 | Operationald Non-cperativnald Closed!  Any | Operational / Non-Optrational
wither A
CTO was issued for the production capacity
of 100 TPD sione grit which is valid tll
B | Swatus of consent under Adr Act, 1981 e L

Dietails of Plant & Machinery: -

S. No, Machinery - Deseription
= Primary Jaw Crusher- 2/
Secondary Jaw Crigher- Gand
| | Jaw Crusher Bajri! Dust Plant- A
2| Vibratory Screen T I —
. Water T I ) Borewell
3 Source of waler 3
| .
4 LG set (if any) Wes ..
| | I 1";_3, ihadTapacily Ky A
onlrel Measures fonnd i ol the site:
' = ]
§.No. | Description of non- compliance | Observation
1 | Whether Jaw crusher was found covered? | Covered f Purtially Covered  J

Uneovered
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— Mos [ Skbes wene Hnﬁl—f;mr&j’
o Mos dol Sides were found UM Yered
Top was Ffownd uncovered 4 covered = |
| 2.3 |"-‘-’I'|r.-1l||:r

I

dl.ﬂ.l"-llﬂllqr ot secondary faw erusher was fouml Coverpd

/
| Uncavered }
i llnf Sides were found covered,

I
Nfs| of Sides were found uneove
red.
| Top was foulid wncovered ¢ Envedey

| Covercd / Partiall 7
T Mj ¥ {-'.I]w )

of Sudes were found covered |
. Nod. of Sides were found uncovered
- —— | Top was found uncovered ! covered |
3 Whether Chakid/Dust Machine was found covered? = lll

Partlally Covered 7

Whether Vibratory Sereen was Tound coversd?

Covered | 7 Partiall L
= ¥ Covered /| II

— —Nox. of Sides were found coverad. |
Mos. of Sides were found wncovered.

Top was found uncovered | covered, | ‘;-.
3| Whether mechanical chite was provided with The drom Ve —— ' ;
point ol dust eonveyo® e .n' e ]

b

| A
4 ‘Whelher water storage facility has wtocage lucility of | Yes T ‘S'rd

atbedsy I00Mitres? : \Nﬂ B ; Ek' ‘
9
(5| Whether hard surface pathimuroom road was revided & | Yoo —— —he——
elher s ¢ path/rwroom road was provided | | Yes i 1N - - S
the premises? e )
| |
k Whether ihere i provision of replar cleaning and wetting | Yes | :hlli S
of the ground within the premiscs? | Flewible pipe for Aprinkling provided? Yes
i Ho T
'7 | Plantation Appron,
Trees | 3.0 N, | 500 w2
Mewly Mns+ 0z |
| Pluted | Dd- foa
Tt%f‘ﬂjﬂﬁ eratr o b plandidl on
I~ . =T |"'n|--
|8 | Whether wind breaking wall is provided” p ﬂl

| Ve W muﬁl[i’,x_

o | [ —
;. | Whether boundary of the unit was demarcated ! l Mos. ol sides were fousd |
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tlermmrc afed

Whether water sprinklors were provided ot the sirmtegie |

=~ |
locaiions: {
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397

LIST OF 06 STONE CRUSHERS WHOSE ELECTRICTY WAS FOUND DISCONNECTED BY ELECTRICTY

BOARD
NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)
S.No. Name of the unit Unit ID Site Address Tehsil District | Disconnection
order dated
Khasra No.- 901/894
1 Hari Om Stone Crusher 36709 | Village- Randhisar, Tehsil- Sujangarh Churu 21-12-2022
Sujangarh, District- Churu
Khasra No.- 376
2 Uma Grit Udyog 11531 | Village- Randhisar, Tehsil- Sujangarh Churu 26-12-2022
Sujangarh, District- Churu
Khasra No.- 367
3 Shri Ganesh Grit Udyog 43901 | Village- Randhisar, Tehsil- Sujangarh Churu 27-09-2022
Sujangarh, District- Churu
. Khasra No.- 536/319
4 Shri Jagdamba Stone | 4, | Vijjage- Randhisar, Tehsil- | Sujangarh | Churu | 28-11-2022
Crusher . o
Sujangarh, District- Churu
Khasra No.- 321
5 Jai Shree Ram Industry 30282 | Village- Randhisar, Tehsil- Sujangarh Churu 23-09-2022
Sujangarh, District- Churu
Khasra No.- 373
6 Shri Devi Ind. 28060 | Village- Randhisar, Tehsil- Sujangarh Churu 07-12-2022
Sujangarh, District- Churu
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ANNEXURE 03

404

LIST OF 05 STONE CRUSHERS THAT HAVE SUBMITTED THEIR REPLY FOR THE SCN DATED 09/06/2023 FOR
INADEQUATE POLLUTION CONTROL MEASURES LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT-

CHURU NGT
0.A.209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)
Reply
S.No. Name of the unit Unit ID Site Address Tehsil District | ST if;ed " submitted on
date
Khasra No.- 79
1 Ashopa Ind 29864 | Village- Randhisar, Tehsil- Sujangarh Churu 09-06-2023 16-06-2023
Sujangarh, District- Churu
. . Khasra No.- 319
o | RondhisarStone Crushing | 55065 | village- Randhisar, Tehsil- | Sujangarh | Chura | 09-06-2023 | 16-06-2023
Industries . .
Sujangarh, District- Churu
Khasra No.- 922/919
3 Hari Om Grit Udyog 44113 | Village- Randhisar, Tehsil- Sujangarh Churu 09-06-2023 14-06-2023
Sujangarh, District- Churu
Khasra No.- 699/373
4 Partap Singh 8074 Village- Randhisar, Tehsil- Sujangarh Churu 09-06-2023 14-06-2023
Sujangarh, District- Churu
Khasra No.- 591/348
5 G.S. Stone Crusher 28044 | Village- Randhisar, Tehsil- Sujangarh Churu 09-06-2023 | 23-06-2023

Sujangarh, District- Churu
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REGIONAL OFFICE N
o RAJASTHAN STATE POLLUTION CONTROL BOARD
1* Floor, Sahkarl Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Magaur 341001
ernal - porpoh.nagaur @amail gom
REGISTERED POST/E-MAIL

RORPCBNGRIOTA- 162/ 1y Date: 09™ June 2023
Mis Harl Om Crusher Udyog
{Od-Anjani Stone Crusher)
Villnge- Randhisar, Tehzil- Sujangarh
District- Churo

Subject:- Show Cause Notice for intended revocation of consent to operate under
the Air (Prevention & Contrel of Pollution) Act, 1981 of vour Stone
crushing unit

Ref: Inspection of Randhisar arca dated 06082023

|. Whereas, the Air (Prevention & Control of Pellution) Act, 1981 (hereinafter called as the

“Air Act™) came in to force in the whole of the Statc of Rajasthan with effect from
16.06.1981.

7. And whereas, the Air Act has been enacted 1o provide for the prevention, control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air.

And whereas, keeping this in view the Board has been conferred power to take such steps

as are deemed necessary [or the prevention, control and abatement of Alr pollution.

4, And whereas, unit iz operating in the name and style of M/ Hari Om Crusher Udyog
{(Old-Anjani Stone Crusher) located at Village- Randhisar, Tehsil- Sujangarh, District-
Chure (herein after referred 10 as the “Indusiry™) is engaged in manufacturing of stone grit
and dusl.

5 And whereas, Consent to operate was [ssued 1o unit vide office letter dated 09/06/2021 for
the production capacity of 250 TPD which is valid up to 3071 12032,

6. And wherens, during joint inspection of Randhisar Area dated 060672023 by Board
oilicials, following non-compliance wers chierved in your unit:

a) Adequatc plantation was not observed at the site,

el

7. And whereas, the unit has failed to comply with the consent conditions & the provisiens of
the Adr Acl.

& And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore. in the interest of prevention of perpetual offence being committed by you
and in the interest of control of pollution, Board intends to issue following directions/actions
under the provisions of the Air (Prevention & Control of Pallution) Act, 1981 against the unil:-

(a) Revoeation of the CTO issued to the unit on date 09062021,
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o 2
—_— REGIONAL OFFICE LR
=" RAJASTHAN STATE POLLUTION CONTROL BOAR
N 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Palice Line, District- Nagaur 341601
email : rorpek nagaurEemal Com
REGISTERED POST/E-MAIL :
In view of above, this show cause notice ls issucd, as to why dimeetions mc:ntm_ned above
be not issued. In case you wish to submit any objection/clarifications to above motice, please
arrange 10 submit vour clarification slong with the supporting documents, within 07 days of

Issuance of this letter L.e. 16/06/2023, 1o this office, falling to which direction under Air Act
shall be confirmed without any further notice.

Y ours sincerely

Regional Officer
Copy 1o — Master file. L

( §9. o Qﬂr
RegTonal Oficer

bj('p
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p— REGIONAL OFFICE
*-%:’*—""'"-"";,' RAJASTHAN STATE POLLUTION CONTROL BOARD
1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
police Line, District- Nagaur 341001

amall + rorprh.nagauc gl gom
AEGISTERED POST/E-MAIL
ROMPCBNGRIOTA- 348/ 1116 Date; 09" June 2023

M/s Partap Singh
Village- Randhisar, Tehsil- Sujangarh
District- Churn

Subject- Show Cause Notice for infended revoeation of comsent (o operate under
the Air (Prevenmion & Contral of Pollution) Act, 1981 of your Stone
crushing unit

Ref: Inspection of Randhisar area dated D6/A06/2023

1. Wheress, the Alr (Prevention & Cantrol of Pallution) Acl, 1981 (hereinafier called as the
“air Acl”) came in to force in the whole of the State of Rajasthan with effect from
16061981,

2. And whereas, the Ar Act has been enacted o provide for the prevention, control and
ahatement of air pollution and for maintaining and restoring the wholesomicness of the air.

3. And whereas, keeping thism view the Board has been conferred power 1o take such steps
as are deemed necessary for the prevention, controt and abaterment of Air pollution.

4. And whereas, unit 18 operating in the name and siyle of Mis Partap Singh located at
Village- Randhisar, Tehsil- Sujengarh, Distret- Chury (herein after referred to as the

“ndistry™) is engeged in manufacturing of stone gril and dust.
5 And whereas, Consenl 10 operate Was jesued to unit vide office letter dated 09/11/2022 for

the production capacity of §50 TPD which is valid up to JVO09/A03T.
6. And whercas, during joint inspection of Randhisar Area dated 06/06/2023 by Boerd

officials, following non-complianee werk ohserved in your unil:
a) Adequate plantation was not observed at the site.
7. And whereas, the unit has failed to comply with the consent conditions & the provisions of

e Adr Act.

g And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed scriously by the Board.

Therefore, in the interest of prevention of perpetual offence being commited by you
and 30 the intersst of control of pelluticn, Board intends 1o issue following directions/actions
under the provisions af the Air {meniim & Control of Pollution) Act, |9E1 apainst the unit:-

()  Revocation of the CTO issued to the unit on date 09/11/2022.

In view ol above, this show cause notice [s issued, as to why directions micntioned above
be not issued. In case You wish to submit any ohjection/elarifications 10 ahove notice, please
arrange o submit your clarification along with the supporting documents, within 07 days of
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REGIONAL OFFICE ——

% RAJASTHAN STATE POLLUTION CONTROL BOAR
/4 1* Flaor, Sahkari Bhumi Vikas Bank, College Road, Opposite
police Line, District- Nagaur 341001
email ; rorpch napaur@amaikoom
REGISTERED POST/E-MAIL
issuance of this letter i.e. 16/06/2023, to this office, [atling to which direction under Air Aci
shall be confirmed without any further notice.

Yours sincerely

@E {ﬂavT[.i;]

Regional Officer

Copy 1o — Master file. e

- -ﬂ-.-r
Regional Officer

o ,"E_
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ﬁ?" RAJASTHAN STATE POLLUTION CONTROL BOARD

. | ; 1* Floor, Sshkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001

email : rorprky napaueEEmail. com
_ REGISTERED POST/E-MAIL
RORPCB/NGR/IOTA-358/ 70 Date: 09" June 2023

M/s Bandhisar Stone Crushing Industries
Village- Randhisar, Tehsil- Sujongarh
District- Churn

Subject:- Show Ciuse Notice for intended revoention of consent to operate under

the Air (Prevention & Control of Pollution) Act, 1981 of your Stone
crushing unit

Ref: I. Inspection of Randhisar area dated 06/06/2023
2. CTE and CTO application dated 05/06/2023

I. Whereas, the Alr {Prevention & Control of Pollution) Act, 1981 (hercinalter called as the
wAQr Act™) came in to force in the whole of the State of Rajasthan with zffect [rom
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, comrol and
abatement of air pollution and for maintaining and restoring the wholesemeness of the air.

3. And whercas, keeping this in view (he Board has been confarred power 1o take such sleps
as ore deemed necessary for the prevention, centrol and abatement of Ak pollution.

4. And whereas, unit is eperating in the name and style of M/s Randhisar Stone Crushing
Industries) located at Village- Randhisar, Tebsil- Sujangarh, District- Churn (herein after
roferred to as the “Industry™) is engaged in manufacturing of stone prit and duast.

5 And wherens, Consent o operale was issued 1o unit vide office letter dated | 10212019 for
the production capacity of 160 TP which is valld up to 31/1¥I023,

6 And whereas, during joint inspection of Randhisar Area dated 068672023 by Board
officlals, following non-compliance were observed in your unit:

a1 Adcguate plantation was not observed af the site.

7. Unil has applied for CTE (Expansion) and CTO vide applications dated 05/06/2023 and
following deficiencies were observed:

a) Decuments related to volid source of raw material not submitted.

b Ambient air quality mopitorieg report by Regional Laboratory Sikar not
submitied.

¢} MNoise monitoring report not submithed.

dy As per CA cerfificate submitted during last CTO application, figures of
building, plant machinery are not matching with Projecied report subimitied
with present CTE application.

¢} CA cerlificate not cahmiited with CTO application as per prescribed format.
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SRALs RAJASTHAN STATE POLLUTION CONTROL BOARD

|/ 1% Floar, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Magaur 341001
emall - rorpebnapa TN pEail ot
REGISTERED POST/E-MAIL
8. And whereas, the unit has failed to comply with the consent conditions & the pravisions of
the Air Acl.

9. And wherens, sbove stated non-compliances and violations of the provisions of the Adr Act
has been viewed seriously by the Board,

Therclare, in the interest of prevention of perpetual offence being committed by you
and in the interest af control of pollution, Board intends to tesue following directionsfactions
under the provisions of the Air (Preve ntion & Control of Pollution} Act, 1981 against the unil:-

ia) Revooation of the CTO issued to the unit on date 11/02/2019.

(by  Refusal of CTE and CTO applications.

In view of above, this show cause notice is issucd, asto why directions mentioned above
be not issued. In case you wish to submit any chjcction/clarifications Lo above notice, please
arrange to submit your clarification along with the supparting dacuments, within 07 days of
jssuance of this letter f.e. 16/06/2023, 10 this office. failing to which direction under Adr Act
chall be confirmed without any further notice,

Yours sincerely

\'ir:uT
Repional Officer
Capy to — Master file. ofi,

YoL

e

Regional Officer

n‘f”



Shas RAJASTHAN STATE POLLUTION CONTROL BOARD
-y 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001
emall : porpchenapaee £ pmll com
REGISTERED POST/E-MAIL
ROMPCBMNGRIOTA- 235/ 7] Date: 04™M Junc 2023

— ot ok
REGIONAL OFFICE > .

A G5, Stone Crusher
Village- Randhisar, Tehsil- Sujungarh
District- Churu

Subject- Show Modice for intended revocation of consent (o

the Air (Prevention & Control of Pollution) Act, 1981 of your Stone
crushing unit

Ref: inspection of Randhisar area dated 06/06/2023

9. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 hersinafier called as the
“Air Act”) came in to force in the whole of the Sute of Rejasthan with effect [rom
16061381,

10. And whereas, the Ajr Act has been enacted to provide for the prevention, control and
shatement of air pollution ond for maintaining and restoring the wholesomenass of the air.

11. And whereas, keeping this in view the Board has becn conferred power to take such sleps
a5 are deemed necessary for the prevention, control and abatement of Air pollution.

12, And whereas, unit i operating in the name and style of Mfs G.S, Stone Crusher located
at Village- Randhisar. Tehsil- Sujangarh, District Churu {henein after referved to as the
“Industry”) is engaged in manufzecturing of stone grit and dust.

13, And whereas, Cansent 10 Operile was issued to unit vide affice letter dated 09032019 for
the production capacity of 440 TPD which is valid up to 300172024,

14. And whereps, during joint inspection of Randhisar Arca doted 06/06/2023 by Boasd
officials, following non-complianes were ohserved in your unit:

a) Unil has insialled one no. of vibratory screen without prior permission of the
State Board.

b) Vibratory screen and Dost machine were found partialiy covered.
¢) Nowind breaking wall was found nttached with the dust conveyor,

15. And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Acl.

16. And whereas, above stated non-complianees and violatlons of the provisions of the Air Act
has been viewed sericusly by the Board,

Therefore, in the interest of prevention of perpelual offence being commined by you
and in the interest of control of pollution, Board intends 1o issue following dircctions/actions
under the provisions of the Alr (Prevention & Control of Pollution) Act. ] 281 apainst the unit-



1761 412

— oy 0%
—d REGIONAL OFFICE ams =
% RAJASTHAN E'i_'ATE POLLUTION CONTROL EUJ_“LRD
1% Floer, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Magaur 341001

email : porpch nagaur@gmail.corm
REGISTERED POST/E-MAIL

{c) Revocation of the CTO isswed to the unit on date 09/03/2019.

In view of above, this show cause notice is issued, as towhy directions mentioned above
ke not issued, In case you wish to submit any ohjectionclarifications to above notice, please
arrange 10 submit your clarification along with the supporting documents, within 07 days of
issuance of this letter Le. 16/06/2023, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Y ours sincerely

-

(Sdvita)
Regional Officer
Copy 1o — Masier file. Oz

onal Oficer
ﬂfg_,
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REGIONAL OFFICE

%# RAJASTHAN STATE POLLUTION CONTROL BOARD

1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

emall : porpeb napaar@gmail.com
REGISTERED POST/E-MAIL

RORPCBMNOR/OTA- 172/ Y77 2 Date: 09" June 2023

Ms Ashopa Industries
Village- Randhisar, Tehsil- Sujangarh
District- Churu

Subject- Show Cause Notice for intended revoeation of consent to pperate under
the Air (Prevention & Control of Pollution) Act, 1981 of your Stonc
erishing unit

Ref: Inspection of Randhisar area dated 06062023

f—

. Whereas, the Ajr {Prevention & Control of Pollution) Act, 1951 (hereinafter called as the
“Ajr Acl™) came in o force in the whole of the State of Rajasthan with effect from
16061981,

3. And wheteas, the Alr Act has been enacted 1o provide for the prevention, control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air,

3. And whercas, keeping this in view the Board has been conferred power to take such steps
ag are deemed necessary for the provention, contral and abatement of Alr pollution.

4. And whereas, unit is operating in the name and style of Mfs Ashopa Industries located at
Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred 1o as the
“Industry™ is engaged in manufeturing of stane grit and dust.

5 And whereas, Consent to operale was issued 1o unit vide ofTice letter dated 1540572018 for
the production capacity of 20 TPD which was valid up 10 28272023,

6. And wheress, during joint inspection of Randhisar Arca dated 060672023 by Board
officials, following nen-compliance were observed in your unit:

a) Adequate plantation was not observed at the sife,

7 And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Act,

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the intercst of prevention of perpetual offence being commitied by you
and in the intcrest of control of pollution, Board intends to issue following directionsfactions
under the provisions of the Air (Prevention & Control of Pollution) Act, 1981 agninst the unit-

(a)  Revocation of the CTO issned to the unit on date 1505/2018,

1n view of above, this show couse notice is isseed, as to why directions mentioned abave
be not issucd. In case you wish to submit any objection/clarifications 10 sbove notice, please
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REGIONAL OFFICE Abm ER
% RAJASTHAN STATE POLLUTION CONTROL BOARD
'\H’f 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpoh ngggur@ prngil.com

REGISTERED POST/E-MAIL
the supporting documents, within 07 days of

amrange to submit your clarifization along with
wo which direction under Alr Act

jssuance of this letter ie. 16/06/2023, 1o this office, fatling
shall be confirmed without any further notice.

Yours sincercly

Savita)

Regional Officer

Copy to — Master file. b}/ ¢
Regional EIITH

af&
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M Gmall RORPCB NAGAUR <rorpch.nagaur@gmail.com>
Notice 09-06-2023

1 message

abhishek kaushik <radheysingh4@gmail.com> 14 June 2023 at 17:10

To: rorpcb.nagaur@gmail.com

Hari om crusher udhyog
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Randhisar Pahari, Rajasthan, India
VGQE+Q4C, Randhisar Pahari, Rajasthan 33150685, India

Lat 27.889801°
Long 74.507434°
13/06/23 06:55 PM
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Randcdhisary Pahari, Rajasthan, India
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Randhisar Pahari, Rajasthan, India
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Randhisar Pahari, Rajasthan, India
VGPRA+XJIX, Randhisar Pahari, Rajasthan 331505, India
Lat 27.8882°

Long 74.506893°
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M Gmail RORPCB NAGAUR <rorpcb.nagaur@gmail.com>

DocScanner 16-Jun-2023 10-16 am.pdf

1 message

Arun Yadav <arunyadav.ay282@gmail.com> 16 June 2023 at 10:25
To: rorpcb.nagaur@gmail.com

E DocScanner 16-Jun-2023 10-16 am.pdf
4405K
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M Gmail RORPCB NAGAUR <rorpcb.nagaur@gmail.com>

(no subject)
1 message

Arun Yadav <arunyadav.ay282@gmail.com> 16 June 2023 at 13:24
To: rorpcb.nagaur@gmail.com
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GST No. 0BAABYP1BBTA1ZP Mob. 9828876005
arunyadav.ay282@gmail.com

Randhisar Stone Crushing Industries

Randhisar Hill, Tehsil Sujangarh District Churu (Raj)

S

Ref. RO/ POL L/ NGR/ ﬂ-ﬂ_ Jao0e3 Date |5:3UN-3 ’-55-3

To,
Regonal Officer
. Rajasthan State Pollution Control Board
Magour (Rajasthan)

Sub: - Reply of Show cause notice issued by your office Date 09 June 2023 against

my stone Crusher (Unit 1D 29862)
Ref: - In Reference of CTE &CTO application Dated 05 June 2023

Sirf Madam

Our Stone crusher with unit 1D 29862 Situated at Randhisar Hill Tehsil

Sujangarh. Inspection of my unit has been dene on 06 June 2023 and issue show cause notice.
In Reference of this subject we want o Clanly that :-
Foint

6 (a) We Make Plantation at the site in every rainy season regularly. My unit situated at
Rocky surface so survival rate of plants in not more than 65-70%.

We also make new plantation at site Dated 07 June 2023,
Point
7(a) Document related to valid source of raw malerial. is Presenling loday.

(b) 1 Recently receive Ambient air quality monitering Report by Regional Laboratory so
now Presenting today.

(c) Noise Monitoring Report also Presenting today.
{d) (i) Plant is established with single Machine roller Crusher in 1977
(i1} We establish primary & secondary Jaw Crusher in 1992,
(iii) We apply for CTE with Project Report of Rs. 15,41 Lac in 2018 and obtain CTE.

Contd..... 2
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ST No. 0BAABYP1867A1ZP

456

Mob. 9828876095
arunyadav.ay282@gmail.com

Randhisar Stone Crushing Industries

Randhisar Hill, Tehsil Sujangarh District Churu (Raj)

= ]

Ref.

.

(iv) Weight Bridge is not installed due to some Circumstance so. CTO applied on 16

Nov 2018 with CA cenificate of Rupees 12.06 Lac and R.0. Sikar issue CTO on 1 1-

Feb-2019.

Now we apply for Renewa

Report 18.60 Lac.

(e) CA certificate is presenting for CTO Today.

2019 Refuse of CTE and CTO application) Taken

Aside this show cause notice Dated 09-June-2023. And grant applicat

So [ request 10 you

Dated 20-May-2023 & CTE Dated 05-June-2023.

Thanking You

Encl.

PUENAN. 6T

Copy of Purchase Slip of Plants.

Raw Material Source Agreement.

Copy of Ambient air Quality Monitoring Report.
Copy of Noise Monitoting Repott.

Project Report 11- Aug-2018

New Project Report For expantion for CTE 2023
Copy of CA Certificate

| of CTO and also for CTE With a fresh project

that no further action (Revocation of CTO issved 11-Feb-
against my stone crusher unit and Sect

ion for renewal of CTO

lfictﬂr
GESs
(Arun Kumar Yadav)
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AGREE LETTER

. | RAJPAL SAINI SIO NAGAR MAL SAININ Residet of VILLAGE MODI
POST MEHEDA JATUAWAS TEHSIL KHETRI DISTT. JHUNJHUNU RAJASTHAN,

1. | am sole proprietor o a mining lease situated near village GORIR, MODI
PHAHARI TEHSIL KHETRI DISTT. JHUNJHUNU RAJASTHAN.

2. This mining lease is allotted by Mining Engineer JHUN JHUNU for Masonary
Stone has M.J.L. No. 24/04.

3. This mining lease C.T.O. is valid for permitted minir}g t:ag::aﬁily 225000 Ton Per
Year. '

4. | am agree to supply Masonary Stone to M/s RANDHISAR STONE CRUSHING
INDUSTRIES (Prop. ARUN YADAV) RANDHISAR HILL IN 48000 TON PER
YEAR FROM THIS MINING LEASE, - ;

Date : 20-05-2023 ; , = : |
. Sincerely
| - ANEAT D )

(RAJ PAL SAINI)

Pagsenhis by.a g YADAY
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330 BABLI PLAZA, IN 5IDE KOTE GATE,

BIKAMHER RAJASTHAMN 334001
" Ph. DB2R158233, 151-22056233
g-mail : aggaralichhimpa@gmail.com

A NAMAND ASSOCIATES

CERTIRCATE FOR CAPITAL INVESTMENT

This is to certify that total capital investment (without depreciation) made by the
project proponent M/S RANDHISAR STONE CRUSHING INDUSTRIES far the project situated at V.P.O,
Renchisar Hill Tehsil Sujangarh as on the 31-03-2023 is Rs.1206111.00( Rupees Twelve lacs six
thousand one hundrad eleven only). The details of various sub heads are as follows:-

5.NO, ITEM INVESTMENT
1. LAND 100.00

Z. BLILDING 260500.00

3. PLANT AND MACHIENRY 845511.00
TOTAL 1206111.00

For AN A M AND ASSOCIATES
Chartered Accountants
(Firm R MNo.: 00543E65)

Place :BIKAMER
Date @ 13-05-2023

UDIN 230783778GXFOE4345
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N FOUM - X
RAJAS FUHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE §TATE BOARD ANALYST
| (See Kol - 10) :
| peport Mo. @ 2612 et ' . '
R‘-’F““"ﬂn : 30/05/2023

| |_1|.:|1|','I.'I:|' 'i:'-."l-'ﬁr:*l" “!ﬂl { h"s Fl:".'ﬂ'l.:um ““.l“!].l'l._ ittt 2 ; : ui:nh:([ "t“h:.r guly 5{'#"”“‘2]‘ ol
section 2% ol the Air (Prevention & Cnn?::dij.ll!ﬂi::ﬁjlﬁ?:::rx:t:EFTI';'I;I: reecived on 1he EWHEJ‘I{!‘IE
from Shri Duyaram, SO, Sikar RSPCB Sikar o sample of Ambicnt Air-Quality of M/S Randhisar
Stone Crushing Industrics , Plant - Randhisar Stone Crushing Industries [29862] [Randhisar . City-
Randhisar Hill Tehsil- Sujangarh , District- Churn Collected from Fugitive emission approx. § meters

awiy [rom process cquipment (Jaw crusher) Colleeied on 26/05/2023. The Sample was in a condition Ii
for analysis as reporied below :- !

| turther certify that 1 have analyzed the aforementioned sample on 30/05/2023 and deelare the result ol the
analvsis o be as below -

TS N [Parameters Result
I |Suspended Panticulale Mavier pg/my - 532
T condition of 1he seals, Fastening and container on receipt was as lollows : Intact y

signed This On 30/05/2023
BOARD ANALYST
Rajasthan State Pollution Control Board
" Regional OfTice Sikar
Shiv-Singhpura Housing Board Colony.
Nawalgarh Road, Sikar-332 001
" Phane: 01572-248009

P . O T TR N g Eﬂ;"?‘-\.:‘;. L i

A TE i R . ERedes

s M. N B BT
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NOIDA TESTING LABORATORIES

(A Governmant of India Approved T

(An LS50 B001 : 2005, 150 45001 < 2018 (OU&S) Certificd & NABL A it
sl i e dvneg | TOEF & CC (Mindsiry af En-irii'inmu!; Forest & Climate iyt

B +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031 146, 9999794369

psting Laboratory)

< e

Change), UPPCB Recognied Laboratory

TEST CERTIFICATL

Feport Conle

__Date of Issue

.

_Test Repart of
Ambicnt Noise

AN-110623-0

Issied Tog
Praject Details:
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M/S RANDHISAR STONE CRUSHING [INDUSTHR]

V0 RANDHISAR PAHART, TEHSIL SUIANGARH

i S A ¥ADAV

PREOJ HIGHLIGHTS

NAME M/S RANDHISAR STONE CRUSHING INDUSTRIES
PROPRIETOR . SH, ARUN YADAY 5/0 OM PRAKASH YADAV
UNIT LOCATION ADDRESS . V.P.0. RANDHISAR TEHSIL SUJANGARH, CHURU
BUILDING
TOTAL PROJECT COST . 1862 LACS
PRODUCT STONE BLAST, STONE GRIT AND DUST
THE RAW MATERIAL IS TO BE OBTAINED FROM
RAW MATERIAL . PAHARIS IN 450 MM SIZE BOLDERS
LARGE BOLDER OF 450 MM AVERAGE SIZE ARE
OBTAINED FROM STONE MINES AND THEN
CRUSHED TN JAW CRUSHER AND THEN SCREENING
PROCESS [N VIBARATOR SCREEN
SKILLED LABOUR AND UN SKILLED LABOUR IS
EASILY AVAILABLE LOCALLY, TOTAL 6 LABOUR
WILL BE REQUIRED IN THE MANUFACTURING
LABOUR PROCESS.

PRE PARID BY
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S RANDHISAR STONE CRUSHING IND USTRIES

AP RA [IS:AR PAIARL TENST
EROP SH ARUN YADAV

SANGARL

PROJECT REPORT [STONE CRUSHER]

OF PROIE

LAND
BUILDING

PLANT & MACHINERY

WORKING CAPITAL MARGINE

MEANS OF FINANCE
OWN CAFITAL

TERM LOAN ETC.

464

AMOUNT AMOUNT TOTAL
s, Rs,
EXISTING PROFSED
[ D000 0,00 100,00
26050000 BIS00.00  342400.00
D43511.00  472800.00 1418311.00
100000.00 [ DO0D0.00
TOTAL [Z06111.00 &634700.00 1BGOBI1.00

120611000 G54700.00

0.00

0.00

1860811.00

0

TOTAL 120611100 65470000 186081100
_
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154 NE CRUSHING INDUSTRIES
1 B0 RANDHISAR PAHARI, TEHSIL SUIANGARH
PROP. SH, ARUN ¥ADAV

PROJECT HIGHLIG

M/S RANDHISAR STONE CRUSHING INDUSTRIES

NAME

PROPRIETOR SH. ARUN YADAY 5/0 OM PRAKASH YADAV

UMIT LOCATION ADDRESS v P.0. RANDHISAR TEHSIL SUJANGARH, CHURU
BUILDING

TOTAL PROJECT COST 1542 LACS

PRODUCT STONE BLAST, STONE GRIT AND DUST
THE RAW MATERIAL IS TO BE OBTAINED FROM

RAW MATERIAL PAHARIS IN 430 MM SIZE BOLDERS

LARGE BOLDER OF 450 MM AVERAGE SIZE ARE
OBTAINED FROM STONE MINES AND THEN
CRUSHED IN JAW CRUSHER AND THEM

PROCESS SCREENING IN VIBARATOR SCREEN-

SKILLED LABOUR AND UN SKILLED LABOUR, 15
EASILY AVAILABLE LOCALLY. TOTAL 6 LABOUR

WILL BE REQUIRED IN THE MANUFACTURING

LABOLUR PROCESS.
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M8 RANDHISAR 8 E CRUSHING IN TR
kRO DIISAR PAHARL TEHSIL SUSANGARI
PROP. SH. IN ¥ADAV

PROJECT REPORT [STONE CRUSHE

466

AMOUNT  AMOUNT TOTAL

COST OF PROJECT

s, Rz,

EXISTING PROPSED
LAND 100.00 0.0 100.00
BUILDING G3100.00  240000.00 30310000
PLANT & MACHINERY 42449400  524000.00  948494.00
WEIGHT BRIDGE 0.00 19000000 |90000.00
WORKING CAPITAL MARGINE 10000000 10000000
TOTAL A87694.00 1054000.00 154169400

MEAMS OF FINAMNCE

OWH CAPITAL 487494.00 1054000.00 [541694.00
TERM LOAN ETC. .00 0.00 0
TOTAL 48760400 1054000.00 154169400
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To

The Regional Officer,

Rajasthan State Pollution Control Board,
Nagaur (Rajasthan)

Sub :- Refer your letter No RO/RPCB/NGR/OTA 235/477 dated 09 June 2023.

Respected Sir,

| Mr. Inder Sain Sahu authorized signatory of M/s GS Stone Crusher which is
situated at Khasra No 591/348, Village Randhisar, Tehsil Sujangarh, District Churu reply regarding
the show cause notice for intended revocation of CTO is forwarded herewith. The reply regarding the
observations raised vide your letter referred above is as following:-

Ser Deficiencies Raised Reply
No
1 Unit has installed one no. of vibratory screen without prior We have applied for CTE
permission of the State Board. expansion for the said
increased machines.
2 Vibratory screen and Dust machine were found partially Both the machines have been
covered. now fully covered.
Photographs Attached.
3 No wind breaking wall was found attached with the dust Wind breaking walls have
conveyor. been made. Photographs
Attached.

In view of the above we humbly request you to consider our submission. We will
be grateful to you for this act of kindness.

Yours Faithfully

G.S.STONE@\%H@/_-_
< .‘-—»..(\ fa.. l,/, ! | S

e 5% J —

Encloser: As above " Proprietor
Dated : 23/06/2023
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MACHINES COVERED

Latitude: 27.894124
Longitude: 74.512935
levation: 526.084103m &
Accuracy: 23.3 m

Time: 06-23-2023 14:44




Latitude: 27.894881
Longitude: 74.512561
|Elevation: 336.08£19 m
|Accuracy: 148 m
Time: 06-23-2023 14:41

Latitude: 27.894375
Longitude: 74.512946
Elevation: 342.98:32 m
Accuracy: 28.1m

Time: 06-23-2023 14:45
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WIND BREAKING WALL

Fw

Elevation: 336,08£18 m
Accuracy: 58.3 m
Time: 06-23-2023 14:40
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ANNEXURE -4

Regarding Environmental Compensation

NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)
INDEX OF STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU

480

S.No. Name of the unit | Unit ID Site Address Tehsil | Distriet | StafusofEC | Amount 1 Recovery
Deposition Recovered Left
Khasra No.- 343 Deposited on
1 Amar Grit Udyog 28049 | Village- Randhisar, Tehsil- Sujangarh Churu P 145000.00
. S 10/01/2023
Sujangarh, District- Churu
Khasra No.- 920/643 and
1098/644 Village- Randhisar, . Deposited on
2 Choudhary Infra 102282 Tehsil- Sujangarh, District- Sujangarh Churu 21/02/2023 80000.00
Churu
Harsawal Stone Crushin Khasra No.- 324
3 . & | 28059 Village- Randhisar, Tehsil- Sujangarh Churu Not Deposited 145000.00
Industries . s
Sujangarh, District- Churu
Khasra No.- 321 Deposited on
4 Jai Shree Ram Industry | 30282 | Village- Randhisar, Tehsil- Sujangarh Churu p 177650.00
. S 19/06/2023
Sujangarh, District- Churu
Khasra No.- 347 Desposited on
5 Maruti Mangal Stone Ind. | 456 Village- Randhisar, Tehsil- Sujangarh Churu P 188100.00
. . 14/06/2023
Sujangarh, District- Churu
Khasra No.- 653/404 (New
. Khasra No. 695/404) . Desposited on
6 R.K. Crushing Udyog 30281 Village- Randhisar, Tehsil- Sujangarh Churu 15/06/2023 438900.00
Sujangarh, District- Churu
Khasra No.- 375 Denosited on
7 Shree Balaji Stone Supplier | 458 Village- Randhisar, Tehsil- Sujangarh Churu P 160000.00
. L 27/04/2023
Sujangarh, District- Churu
. . Khasra No.- 834/833 .
8 Shri Maa Veshno Devi | o033 | vinaoe. Randhisar, Tehsil- | Sujangarh | Churu Deposited on 155000.00
Stone Crusher . . 02/02/2023
Sujangarh, District- Churu
1344650.00 | 145000.00
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—— REGIONAL OFFICE Hi P

W77 RAJASTHAN STATE POLLUTION CONTROL BOARD
1* Floor, Sahkari Bhum| Vikas Bank, College Road, Opposite
Police Line, District- MNagaur 341001

ernail ; rorpc b nagau Egmml com

REGISTERED FOST/E-M,
RPCB/RONGRICUR Legal 209-2022/ ¢ AE Date; 19" June 2021

Group=In-Charge {Environmental Compeneation Celly
Head Office Rajasthan State Pollution Control Board
Jhalanax Doongri, Jaipur

o

aly.  Regarding deposition of Enviranmental Compensation

-

ef: 1. NGT Order dated 22/08/2022 in matier of OA 209/2022
2, EC wmposed on 0f Stone Crushers locmed in Village Randhisar, Tehsil
Sujangarh, Churu vide HO letter dated 23/01/2023

Sir,

In reference 10 above, it is submitied that in compliance ta NGT Order dated 22/082022 in
matter of OA 20972022, Environmental Compensation was imposed on 08 Stone Crushers located
in Village Randhisar, Tehsil Sujengarh, Chure vide HO letter dmed 23/01/2023. Ou of the 08, 03
Mos, of stone crushers have submited Demand Drafl for EC in Regional Office and the same has
been directly deposited in the aceoumt of Member Secrctary RSPCB  (Accosml Mo,
QR1S0100000521). Same has been communicated to you vide letter dated 17/03/2023 along with

copy of DD, Details ere as following:

Name of Unit EC Imposed vide letter D No.  Deposited in BoB vide
dated 23/01/2023 RO letter dated
| Amar Gril Udyog (Unit L4500 - TIE1GS 27M02,2023
113 28049) '
2 Shri Maa Veshno Devi 1 55000/ 430554 15/03/2023
Stone Crusher {Unit 10-
£2831)
i Choudhary Infra (Unit s5000~ 07212 15/03/2023
ID- 102282)

[0 of 04 more stone crushers were received in this office and were forwarded 10 Head
Oftice for deposition as directed by Office order dmed 16/03/2013,

S.No. MName of Uinit EC Imposed vide letter DD No. Forwarded to
dated 23012025 HO vide RO
letter dated

16001 - : 141141

Mis Shree Balaji Stone

Supplier (Unit 1D- 124618) 280472023

rr

Mis Marui Mangal Stone 188100/~ OmE2gl | ]
Industries (Unit 1D- 456) | (150000*1.045=183100) | OG2023
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= offy 1
REGIONAL OFFICE --"-ED
W RAJASTHAN STATE POLLUTION GDNTHDI{; Enﬂsﬁte
e 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opp
Police Line, District- Nagaur 341001

emall ; rorpch napaur@pmail com

and
3| MBRK Crushing Udyog 438900/ 00261 {:I*;n T
(Unit 1D- 30281) (420000 1.045=438900) (02
062023
4. | M Jai Shi Ram Industry -~ 177650/- 616929 1910
(Unit 1D- 30282) {170000+1.045=177650)

D1 nos, of stene crushers heve not deposited the enviranmental compensation till date, wppres
Name of Unil EC Imposcd vide letter dated 23/01/2023

Mfs Harsawal Stonge Crushing Indusi ries 145000/
(Unit [D- 28050)

The deadline of 60 days for deposition of EC was on 24* Mareh 202

3. You are requested tn take
ARCCssary action against the uniy including directions of closure,

Subrtiitted for informatian and necessary action,

Encl: As Above
Yours Sinl:r:relj-'.
Eﬂa'ﬁﬁ}
Cogw for informat; and NECessary actipn: et Offcer
| Member Secrer ¥, RSPCH Hpag Office Jaipur
< CAO, Acco Seclion RSPCR He i
1 : ad Offjee Jaipur
i E-i|L E'.SCMG] RSPCR Head Office Jaipuyr ¥
e Mo, B GR/CY
. Master File .

Regighal Officer
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AAQM LAB REPORT LIST OF 37 STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU
WHOSE FUGITIVE EMISSION PARAMETER ARE WITHIN PRESCRIBED LIMIT OF SPM

S.No.

Name of the unit

Unit ID

Site Address

Tehsil

District

Reported
SPM

(ng/m3)

Lab Report Dated

Amar Grit Udyog

28049

Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

561

16-09-2022

Angira Stone

37977

Khasra No.- 924/31, 926/641
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

587

16-09-2022

Anjani Crusher Udyog

42808

Khasra No.- 653/404 (New
1022/724) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

409

29-07-2022

Ashirwad Stone Crusher

48724

Khasra No.- 406 (New
1022/724) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

580

29-07-2022

Ashopa Ind

29864

Khasra No.- 79
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

430

03-08-2022

Bagri Bajari Udyog

36002

Khasra No.- 841
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

580

16-09-2022

Bhagwati Stone Crushing Ind

52208

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

578

16-09-2022

Choudhary Stone Crusher

81848

Khasra No.- 837/830
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

592

16-09-2022

G.S. Stone Crusher

28044

Khasra No.- 591/348
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

564

30-05-2022

10

Ganpati Stone Crushing Industries

450

Khasra No.- 653/404
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

427

29-07-2022

11

Hari Om Grit Udyog

44113

Khasra No.- 922/919
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

569

16-09-2022

12

J.S.C. Works

28050

Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

580

16-09-2022

13

Jai Jagdamba Stone Crushing
Industries

48277

Khasra No.- 344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

597

16-09-2022

14

Jai Shree Ram Industry

30282

Khasra No.- 321
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

594

16-09-2022

15

Jain Stone Crushing Works

47215

Khasra No.- 364
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

527

16-09-2022

16

Keshav Grit Udyog

29865

Khasra No.- 376 (New Kh No
706/376) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

578

16-09-2022

17

Maa Durga Stone Crushing Industries

29906

Khasra No.- 648/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

573

16-09-2022

18

Mateshwari Stone Crusher

28055

Khasra No.- 801/700
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

528

16-09-2022
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19

Partap Singh

8074

Khasra No.- 699/373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

458

29-07-2022

20

Pashupati Nath Stone Crusher

28057

Khasra No.- 648/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

581

16-09-2022

21

R.K. Crushing Udyog

30281

Khasra No.- 653/404 (New
Khasra No. 695/404)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

495

29-07-2022

22

Shree Maa Devi Crushing Industries

30968

Khasra No.- 671/79
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

575

16-09-2022

23

Shri Devi Ind.

28060

Khasra No.- 373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

529

16-09-2022

24

Shri Ganesh Grit Udyog

43901

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

590

16-09-2022

25

Annapurna Stone Crusher

48310

Khasra No.- 640/344,
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

582

28-02-2023

26

Bhairav Grit Udyog

38123

Khasra No.- 639/344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

589

13-06-2023

27

Bhawani Grit Udyog

41370

Khasra No.- 376 (New Khasra

No. 736/376) Village/

Randhisar, Tehsil- Sujangarh,
District- Churu

Sujangarh

Churu

581

13-06-2023

28

Godara Stone Crusher

20609

Khasra No.- 751/615
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

552

13-06-2022

29

Gurukripa Stone Crusher

80963

Khasra No.- 29
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

575

13-06-2023

30

Hari Om Crusher Udyog (Old-Anjani
Stone Crusher)

29858

Khasra No.- 320 (New
Khasara no. 1011/602)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

583

13-06-2023

31

Om Grit Udyog

37321

Khasra No.- 867/28
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

567

13-06-2023

32

Randhisar Stone Crushing Industries

29862

Khasra No.- 319
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

532

30-05-2023

33

Shree Balaji Stone Supplier

458

Khasra No.- 375
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

545

30-05-2023

34

Shri Shakti Stone Crushing Industries

22039

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

576

28-02-2023

35

Mahalaxmi Crusher Udyog

48445

Khasra No.- 577/315
(750/577) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

450

27-06-2023

36

R.K. Industry

29860

Khasra No.- 738/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

585

27-06-2023

37

Shri Maa Veshno Devi Stone Crusher

82833

Khasra No.- 834/833
Village- Randhisar, Tehsil-

Sujangarh, District- Churu

Sujangarh

Churu

564

27-06-2023
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NO FRESH AAQM LAB REPORT IS AVAILABLE OF 08 STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT-

CHURU DUE TO VARIOUS REASONS

Results as per

Reasons for non-

S.No. Name of the unit Unit ID Site Address Tehsil District Latest Lab previous Lab conductiong of
Report Dated AAQM by State
Reports
Board
Khasra No.- 536/319 Not available due Electricity
1 | Shri Jagdamba Stone Crusher | 22041 | Village- Randhisar, Tehsil- | Sujangarh Churu 16-09-2022 Mgt Disconnection since
Sujangarh, District- Churu 28/11/2022
Due to continous dust
storms in the area
e ST x| i e et
2 Choudhary Infra 102282 Randhisar, Tehsil- Sujangarh Churu 16-09-2022 over ﬁ);;sirt:nbed decided by State
Sujangarh, District- Churu Laboratory to conduct
AAQM during normal
weather conditions.
Khasra No.- 901/894 SPM exceeded Electricity
3 Hari Om Stone Crusher 36709 | Village- Randhisar, Tehsil- [ Sujangarh Churu 16-09-2022 over prescribed | Disconnection since
Sujangarh, District- Churu limit 21/12/2022
During inspection on
. Khasra No.- SPM exceeded .
4 Harsawal Stone Crushing | 0159 | vjjjagc- Randhisar, Tehsil- | Sujangarh | Churu 16-09-2022 | over prescribed | 00/06/2023, unit was
Industries . . .. found in temporarily
Sujangarh, District- Churu limit
closed.
Due to continous dust
storms in the area
Krishna Naresh Kanhiya Khasra N o= 800/790.’ SPM exceeded during the n}onths of
. 827/791 Village- Randhisar, . R Apr to June, it has been
5 Industries 12324 . . s Sujangarh Churu 16-09-2022 over prescribed .
Tehsil- Sujangarh, District- .. decided by State
limit
Churu Laboratory to conduct
AAQM during normal
weather conditions.
Due to continous dust
storms in the area
Khasra No.- 347 SPM exceeded Adl:rtlggj ﬂ:l: niltokrllz:}slsbzin
6 Maruti Mangal Stone Ind. 456 | Village- Randhisar, Tehsil- [ Sujangarh Churu 16-09-2022 over prescribed pr fo June,
Sujangarh, District- Churu limit decided by State
Jangarn, Laboratory to conduct
AAQM during normal
weather conditions.
Due to continous dust
storms in the area
Shri Krishna Stone Dust Khasra No.- 938/918 SPM exceeded Adl:r;([)1 gJ ﬂrllz niltokrll:slsbzin
7 1R " 47173 | Village- Randhisar, Tehsil- | Sujangarh | Churu 16-09-2022 | over prescribed |*P* © 140
Udhyog . . .. decided by State
Sujangarh, District- Churu limit
Laboratory to conduct
AAQM during normal
weather conditions.
Khasra No.- 376 SPM exceeded Electricity
8 Uma Grit Udyog 11531 | Village- Randhisar, Tehsil- | Sujangarh Churu 16-09-2022 over prescribed | Disconnection since
Sujangarh, District- Churu limit 26/12/2022




1835 486

Regional Laboratory

— Rajasthan State Pollution Control Board

E Shiv Singhpura Housing Board, Nawalgarh Read, Sikar-332001
e-matl: rorpebsikari@gmail com

RIPCB/RO-Sikar/Lab./Gen- 3(A)/ 644 Date:-16.9. 2022

Regional Officer,
Regional Office,
RSPCH, Nagaur.

Sub:- Analysis reports of Air samples No, 2086, 2091-2106, 2110-2]132,
Ref:- Y our mad dated 00.09. 2022,

Ma am,
Please find enclosed herewith the analysis reports of the Air samples No,

20s6, 2091-2106, 21 10-2132 (40 reports) for further needful.

I'urther, it is submitted that fugitive air monitoring of one crusher i.e. Shri
Jugdamba Stone Crusher (out of the list of 38 crushers provided by vou vide
mail dated 06.09.2022) could not be conducted as the same was under
muintenance thus found non-operational.

Fncl- As above,

Yours sincerely,

( Poonam Kumari ;

Lab. In-charge
Regional Laboratory,
RSPCB, Sikar,



1836 487

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 10)

Final Report
Repon No. @ 2092

Report On : 16/09/2022
I hercby certify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section{2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 12/09/1021

from DARASINGH SHYORAN, J50, Sikar ,RSPCE Sikar a sample of Ambient Air Quality of M/S
M/s Angira Stones , Plant - M/s Angira Stones [37977] .Khasra No. 924/31, 926/41 , City- Randhisar

Tehsil- Sujangarh , District- Churu Collected from Fugitive Emission at approx. 9 m. from process
equipment Collected on 08/09/2022. The Sample was in a condition fit for analysis as reported helow :-

1 further certify that 1 have analyzed the aforementioned sample on 16/09/2022 and declare the result of the
analysis to be as below :-
5. No. |Parameters Hesult
I Suspended Particulate Matter pg/ma 587
The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 16/09/2022 Jé.:ﬂ—n—m@/ﬂ/
BOARD ANALYST

Hajasthan State Pollution Control Board
Regional Office Sikar
Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 00|
Phone: 01572-248000




1837 488

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REFPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2093
Report On @ 16/09/2022
I hereby certify that T Ms Poonam Kumari, State Board Analyst duly appeinted under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 12/09/2022
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a2 sample of Ambient Air Quality of M/5
Hari Om Grit Udyoeg. , Plant - Stone Crusher [44113] Khasra No. 922/019, Village- Randhisar, .
Tehsil- Sujangarh , District- Churn  Collected from Fugitive Emission at approx. 9 m. from process
equip.ent Collected on OBF0%/2022. The Sample was in a condition fit for analysis as reporied below -

I further certify that T have analyzed the aforementioned sample on 16/09/2022 and declare the result of the
analysis to be as below -

5. No. |Parameters Result
| Suspended Particulale Matter pg/m3 569
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 16/09/2022 Rronaand—
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Mawalgarh Road, Sikar-332 001

Phone: 01572-248009



1838 489

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{Sce Rule - 10)

Final Report
Report No. . 2098

Beport OUn @ 1670972022

| hereby certify that | Ms Poonam Kumari, State Board Analyst duly appointed ander sub Section(2) of
Section 29 of the Air (Prevention & Contrel of Pollution) Act, 1981 received on the 12/09/2022
from DARASINGH SHYORAN, JS0, Sikar RSPCB Sikar a sample of Ambient Air Quality of M/S
M/s Bhagwati Stone Crusher , Plant - , , Tehsil- Sujangarh , District- Churu  Collected from Fugitive
emissions approx. 9 mtrs away from process equipment Collected on 09/09/2022. The Sample was in a
condition fit for analysis as reported below :-

[ further certify that I heve analyzed the aforementioned sample on  16/09/2022 and declare the result of the
analysis (o be as below ;-

5. No. |Parameters Result

1 Suspended Particulate Matter pg/ms a7

"The condition of the seals, fastening and container on receipl was as follows : Intact
Signed This On 16/09/2022

BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1839 490

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REFORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2000
Report On : 16/09/2022
1 hereby certify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevemtion & Control of Pollution) Act, 1981 received on the 127092022
from DARASINGH SHYORAN, JS0O, Sikar RSPCB Sikar a sample of Ambient Air Quality of M/S
Shri Ganesh Grit Udyvog. , Plant - Shri Ganesh Grit Udyog [43901] ,Randhisar Hill , Tehsil- Sujangarh
» istriet- Churu Collected from Fugitive Emission at approx. 9 m. from process equipment Collecied
on 09/09/2012. The Sample was in a condition fit for analysis as reported below :-

I further certify that [ have analyzed the aforementioned sample on 16/09/2022 and declare the resalt of the
analysis to be as below :-

5. Mo, |Parameters Kesult

i Suspended Particulate Matter pg/ma 590
The eondition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 16/09/ 2022 :][)
BOARD ANALYS

Rajasthan State Pollution Control Board
Regional OfTice Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road. Sikar-332 001

Phome: 01572-248009




1840 491

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 10)

Final Report
Report No. @ 2100
Repont On © 16/09/2022
| hereby certify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Sectioni(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 1200/2022
from DARASINGH SHYORAN, JSO, Sikar ,RSPCR Sikar g sample of Ambient Air Quality of M/S
MATESHWARI STONE CRUSHER , Plant - Stone Crusher [28055] ,KHASRA NO 801/700 , City-
Randhisar Hill Tehsil- Sujangarh , District- Chura Collected from Fugitive Emission at approx. 9 m.
from process equipment Collected on 09092022, The Sample was in a condition fit for analysis as

reported below :-

I further centify that I have analyzed the atorementioned sample on 16/09/2022 and declare the result of the
analysis o be as below -

8. No. |Parameters Result

1 Suspended Particulate Matter jug/ma 528

The condition of the seals, fastening and container on receipt was as lollows ; Intact
Signed This On 16/00/2022

— ]

BOARD ANALYST
Rajasthan State Pollution Control Board
Regionial Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1841 492

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REFORT OF THE STATE BOARD ANALYST
(Sec Rule - 10)

Final Report
Report No. @ 2102
Report On : 16/09/2022
| hereby cerify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 19 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 12/09/2022
from DARASINGH SHYORAN, JS0, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Shri Devi Industries , Plant - Shri Devi Industries [28060] ,Village-Randhisar Hill , Tehsil- Sujangarh |
District- Choru Collected from Fugitive Emission at approx. 9 m. from process equipment Collected
on 09/09/2021. The Sample was in a condition fit for analysis as reported below :-

I further certify that | have analyzed the aforementioned sample on  16/09/2022 and declare the result of the
analysis to be as below -

5. No. |Parameters Result
1 Suspended Particulate Matter pg'ms 529
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 16/09/2022 Proviass

BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1842 493

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2104
Report On : 16/09/2022
| hereby cerufy that | Ms Poonam Kumari, State Board Analyst duly appomnted under sub Section(2) of
Section 29 of the Air (Prevention & Control of Poliution) Act, 1981 received on the 1200072022
from Shri Dayaram, JSO, Sikar ,RSPCB Sikar g sample of Ambient Air Quality of M/S Amar Grit
Udvog , Plant - Amar Grit Udyog [28049] .Kh 343, Vill Randhisar Hill, Teh sujangarh, distt churu ,
City- Randhisar Hill Tehsil- Sujangarh , District- Chury  Collected from Fugitive Emission approx. 9
meters away from the process equipment Collected on 09/09/2022. The Sample was in a condition fit for
analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 16/09/2022 and declare the result of the
analysis to be as below -

S.No.  |Parameters Result
1 Suspended Particulate Matter pg/ma 561
The condition of the seals, fastening and container on receipt was as follows ; Intact
Signed This On 16/09/2022 Prrrann
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1843 494

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report

Report No. : 2105
Report On : 16/09/2022
I hereby certify that 1 Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 12/09/2022
from Shri Dayaram, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S J.5.C. Works ,
Plant - J § C works [28050] ,Village Randhisar, Teh Sujangarh, churu , City- Randhisar Hill Tehsil-
Sujangarh , District- Churn Collected from Fugitive Emission approx. 9 meters away from the process
equipment Collected on 09/09/2022. The Samplec was in a condition fit for analysis as reported below :-

| further certify that I have analyzed the aforementioned sample on 16/09/2022 and declare the result of the
analysis 1o be as below -
5. No. |Parameters Result

I Suspended Particulate Matter jg/ma 580
The condition of the seals, fastening and container on recerpt was as follows : Intact

Signed This On 16/09/2022 -Pﬁ'ﬂm%—
BOARD ANALYS

Rajasthan State Pollution Contrel Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009




1844 495

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. © 2110
Report On © 16/09/2022
I hereby certify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2011
from DARASINGH SHYORAN, 180, Sikar RSPCB Sikar a sample of Ambient Air Quality of M/S
Juin Stone Crushing Works , Plant - Stone Crusher [47215] Village- Randhisar Hill , Tehsil-
Sujangarh , District- Churu Collected from Fugitive Emission approx. 9 m. from process equipment
Collecied on  12/09/2022. The Sample was in a condition fit for analysis as reported below :-

1 further certify that 1 have analyzed the aforementioned sample on 16/09/2022 and declare the result of the
analysis to be as below ;-

S.No. |Parameters Result
| Suspended Particulate Maiter pg/ma 527
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 16/09/2022 Prvwvian]
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Coloay,
Nawalgarh Road, Sikar-332 001
Phone: 01572-248009



1845 496

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPTORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report Mo, @ 2111
Report On ;. 16/09/2022
I hereby cerify that | Ms Poonam Kumari, State Hoard Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, JSO, Sikar .RSPCB Sikar a sample of Ambient Air Quality of M/S
Jai Jagdamba Stone Crusher , Plant - Stone Crusher [48277] Khasra no 344 , City- Randhisar Hill
Tehsil- Sujangarh , District- Churn  Collected from Fugitive emission approx. 9 m. away from process
equipment Collected on 12/09/2022. The Sample was in a condition fit for analysis as reported below -

I further certify that I have analyzed the aforementioned sample on  16/09/2022 and declare the result of the
analysis 1o be as below -

S. No. |Parameters Result
1 Suspended Particulate Matter pg/ma 507
I'he condition of the seals, fastening and container on receipt was as follows - Intact =
Signed This On 16/09/2022 _‘PW
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional OMice Sikar

Shiv-Singhpurs Housing Board Colaony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1846 497

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2114
Report On . 16/09/2022
| hereby certify that | Ms Poonam Kumari, State Board Analysi duly appointed under sub Section(2) of
section 19 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Pashupati Nath Stones Crusher (Old Name- Ram Stone Ballast Supplier) , Plant - Stone Crusher
[28057] Khasra no 648374 | City- Randhisar Tehsil- Sujangarh , District- Chura Collected
from Fugitive emission approx. 9 m, away from process equipment Collected on  12/09/2022. The
Sample was in a condition fit for analysis as reported below -

| further certify thai [ have analyzed the aforementioned sample on 16092022 and declare the result of the
aralysis to be as below :-

S. No. |Parameters Result ]
1 Suspended Particulate Matter pg/ma 581

The condition of the seals, fastening and container on receipt was as follows - Intact
Signed This On 16/09/2022

Bnﬁn ANALYST
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Read, Sikar-332 001

Phone: 01572-248009



1847 - 498

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 10)

Final Report
Report No. : 2118
Report On : 16/09/2022
I hereby certify that 1 Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 2% of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Maa Durga Stone Crushing Industries , Plant - Maa Durga Stone Crushing Industries [29906] , , City-
Randhisar Hill Tehsil- Sujangarh , District- Churu Collected from Fugitive emission approx. 9 m.
away from process equipment Collected on 12/09/2022. The Sample was in a condition fit for analysis as
repored below -

I further certify that | have analyzed the aforementioned sample on 16/09/2022 =nd declare the result of the
analysis to be as below :-

5. Ma. Parameters Result

! 1 Suspended Particulate Matter ug/ms 573
The condition of the scals, fastening and container on receipt was as follows - Intact

Signed Thiz On 16/09,/2022 ;E
BOARD ANALYST

Rajasthan State Pollution Contral Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 00)

Phone: 01572-248009




1848 499

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report Mo, @ 2119
Report On : 16/09/2022
I hereby certify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Contrel of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Chondhary Stone Crusher , Plunt - Choudhary Stone Crusher [81848] ,Khasra No E37/R30,Randisar
Pahadi , City- Randisar Pahadi Tehsil- Sujangarh , District- Churu  Collected from Fugitive emisslons
approx. 8 mirs away from process equipment Collecied on 13092022, The Sample was in a condition

fit for analysis as reported below :-

| further centify that | have analyzed the aforementionsd sample on  16/09/2022 and declare the result of the
analvsis (o be as below :-
5. No. |Parameters Hesult

| Suspended Particulate Matter pg/ms 592
The condition of the seals, fastening and contamer on receipt was as follows | Intact
Signed This On 16/09/2022

BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001
Phone: 0L 572-2458009



1849 500

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report
Repor WNo, ;21322
Heport On 16/09/ 2023
| Bercby cortefy that | Ms Poonam Komard, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2027
lrom DARASINGH SHYORAN, 150, Sikar ,RSPCB Sikar o sample of Ambient Air Quality of M/S
Bugari Bajari Udyoeg . Plant - Stene Crusher [36002] , | City- Randhisar Tehsil- Sujangarh , District-
Chury Coliceted from Fugitive emissions approx. 9 mirs away from process equipment Collected on
132022, The Sample was in 2 comndition fit for anulysis as reported below ;-

turther certify that 1 have annlyzed the aforementioned sample on 16092022 and declare the result of the
LR IwsEEs fo e s below -
5. Nu. I}':lﬂllllﬂt'l'!i | Resuli

|1 | Suspended Particulate Muatter pug/me S80
e condition of the seals, fastening and container on receipt was as Tollows ; Intact

slgned This Un 16/09/2022 ,Pmﬂ ﬂﬁﬂ%
BOARD ANAL

Rajasthan State Pollution Control Board
Regional Office Sikar
Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001
Phome: 01572-248009




1850 501

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 10)

Final Report
Report No. : 2124
Beport On ; 16/09/2022
I hereby certify that [ Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section I9 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, JS0, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
SHRI MAA DEV1 STONE CRUSHING INDUSTRIES , Plant - SHRI MAA DEVI STONE
CRUSHING INDUSTRIES [30968] ,Village Randhisar , Tehsil- Sujangarh , District- Churu Collected
from Fugitive emissions approx. 9 mtrs away from process equipment Collected on  13/09/2022. The
Sample was in a condition fit for analysis as reported below -

I further centify that I have analyzed the aforementioned sample on 16/09/2022 and declare the result of the
analysis to be as below -

5. No, |Parameters Result
| Suspended Particulate Matter pg/ms 573
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 16/09/2022 I

BOARD ANALYS
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1851 502

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 10)

Final Report
Report No, : 2125
Report On : 16/09/2022
| hereby certify that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 19 of the Air (Preveation & Control of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, J50, Sikar .RSPCB Sikar a sample of Ambient Air Quality of M/S
Jai Shri Ram Industry , Plant - Jai Shri Ram Industry [30282] ,Randhisar Hill , City- Randhisar Hill
Tehsil- Sujangarh , District- Churn  Collected from Fugitive emissions approx, 9 mirs away from
process equipment Collected on  13/09/2022. The Sample was in a condition fit for analysis as reported

below :-

I further centify that | have analyzed the aforementioned sample on 16/09/2022 and declare the resull of the
analysis to be as below :-
5. No. |Parameters Result

1 Suspended Particulate Matter pg/ms 594

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 16/09,/2022 i

BOARD ANALYST
Rajasthan State Pollution Control Board
Hegional Office Sikar

Shiv-Singhpura Housing Board Coleny,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009



1852 503

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 10)

Final Report
Report No. : 2130
Report On © 16/09/2022
I hereby certily that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section I9 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/09/2022
from DARASINGH SHYORAN, JS0, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Keshav Grit Udyog . Plant - Stone Crusher [29865] , , City- Randhisar Hill Tehsil- Sujangarh |
District- Churu Collected from Fugitive Emission at approx. 9 m. from process equipment Collected
on 14/09/2021. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on  16/09/2022 and declare the result of the
analysis to be as below .-

5. No, |Parameters Result
1 Suspended Particulate Matter pg/ms 578
The condition of the seals, fastening and container on receipt was as follows - ct
Signed This On 16/08/2022
ov
BOARD ANALYS
Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 00]

Phone; 01572-248009



1853 504

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
i See Rule - 10)

Fimal Report
Hepor No, @ 1978
Heport Un @ 30/05/2022
| hereby certify that | Dr Surendra Verma, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Coatrol of Pollution) Act, 1981 received on the 27052022
from Shri Davaram, J50), Sikar JRSPOR Sikar 2 sample of Ambient Air Quality of M/S G.S.STONE
CRUSHER . Plant - G.S.STONE CRUSHER [28044] Randhisar . City- Randhisar Hill Tehsil-
sujungarh , District- Churu Collected from Fugitive emission approx.8 meters away from process
equipment{Jaw Crusher) Collected on  24/05/2022, The Sample was in a condition fit for analysis as
repiried below -

| further certify thit 1 have analyzed the aforementioned sample on 30052022 and declare the result of the
analysis 10 be &y below :-
| S. Mo, | Parameters Resull
|_ . | Suspended Particulate Matter pg/m3 |304
The condition af the seals; fastening and conlainer on receipl Was as follows : Intact

Signcd This On 30/05/2022 — i~

BOARD ANALYST
Rajusthan State Pollution Control Board
Regional OiTice Sikar
Shiv-Singhpura Housing Board Colony.
Mawalgzarh Road, Sikar-332 Ut
Phone: 01572-248009




1854 505

FUYRM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 110)

Final Repart
Repor No. | 2031
Report On - 29f07/3023
| hereby certify that | Mz Poonam Kemar, Stale Board Anabyst duly appointed under sub Section(I} of
Section 29 of the Air (Prevention & Centrol of Pollution) Act, 1981 received on the 2807°2012
i om DARASINGH SHYORAN, JSO, Sikar RSPCE Sikar  a sumple of Ambieat Alr Quality of M/S
Partap Singh S/c Shankar Singh , Plant - Stone Crusher [8074] Village-Randhisar Hill , Ciry-
Sujangarh Tehsil- Sujangarh , Distriet- Chary Collested from Fugitive Emission at approx. % mir.
away from the process equipment  Collected on 1272022 The Sample was in a condition fit for

analvsis as reported below o

I further certify that | have analyzed the aforementioned sample on 20/07/2022 and declare the result of the

anabvgis 1o be ag below -

. 5.Ne. |Paramecters Resull |
| 1 Suspenced Particulate Matter pg/ms |45£ '
The condition of the seals, fastcning and container on receipt was a5 follows : Intact
Signed This On 29707/2022 Perumng

BOARD ANALYST

Rajasthan State Pollution Control Board
Regionzl Crffice Sikar
Shiv-Singhpura Housing Board Coloay.
Wawalgarh Road, Sikar-332 001
Phone: 01572-248009



1855 506

FORM - X
RAJASTHAN STATE MOLLUTION CONTROL BOARD
REPORT OF THE STATE BOARID ANALYST
(See Rule - 10)

Final Report
Repor Mg 2030
Repaort 19/07;2022
| herebw cerily that | Ms Pounam Kumarl, Siate Board Analyst duly appointed wnder sul Section(2) of
Section 19 of the Air (Prevention & Coatrol of Pollution) Act, 1981  received on the 28407/2012
from DARASINGH SHYORA M, JSON, Sikar HEICE Sihar o annple of Amblent Air Chuality of %S
Ashirwad Stone Crusher , Plant - Ashirwad Stone Crosher [48724] Jandbisar Hill , City- Randhisar
Hill Tehsil- Sujangarh , District- Chura Collected from Fugitive Emission al approx. 7 mir. away from
the process equipment Collected on 220772022 The Sample was i condition fit for analvsis as reported

below ;-

| further cenify that | have analyzed the aforementioned sample on 290772022 and declare the result of the
anaivsis 10 be s below -

| S.No. |Parameters Result '
audae |
| | Suspended Particulate Matter pp/ma 580 |
The condition of the seals, fastening and container on receipl was i [ollows - Intact
- Signed This On 29707 /2022 |' s T

BIARD ANALYST
Hajasthan State Pollution Contro! Boasd
Regional Office Sikar
shiv-Singhpura Housing Board Colony,
Mawalgarh Road. Sikar-3132 001
Phone: 01572-248009



1856 507

FORM - X
BAJASTHAN STATE POLLUTION CONTROL BOARD
REFORT OF THE STATE BOARD ANALYST
{See Rule - 10
Final Raport

Report No = 2029
Report On - 29/07/2023 _ _
I bereby certify that | Ms Poonam Kumari, State Beard Analyst duly appointed under sub Section(2) of
Section 29 of the Air {Prevention & Control of Pollution) Act, 1981 received oa the 25W7/2022

from DARASINGH SHYORAN, JS0, Sikar RSPCE Sikar a2 sample n!'.ﬁ.mtli:.nl Adr Quuality of MUS
R.K. Crushing Udvog . Plant - Stone Crusher [30281] , . City- Rondhisar Hill Tehsil- Sujangarh

District- Chury Coflected from Fugitive Emission af approx. 9 mir, away from the process equipment
Collected on 22/07/2022. The Sample was in a condition Mt for analysis as reported below :-

| further certify that | have analyeed the aforementioned sample on 2000772022 and declare the result of the
|Huull

analysis I'u_h-sf as below -
[ 5. No, | Parameters |
l 1 ||5usp-:nd:d Particulate Matter jugmo [495
The coadition of the szals, fastening and contamer or receipt was as follows : Intact
Rigned This On 29,07 /2023 I |
BOARD ANALYS
Fajasthan State Polluton Contrsl Board
Regional Ofice Sikar
Shiv-Singhpura Housing Board Colony,
Nrwalgarh Rosd, Sikar-232 00|
Phome: 01572-248000




1857 508

FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARD
RETORT OF THE STATE BOARD ANALYST
i5ee Hule - 10

Final Report
Eeport Mo, 2028

Report On : 2970772022

| herebs certify that | Ms Posnam Kumarl, Stute
Section 29 of the Air

from DARASINGH SH

Board Analyst duly appomted ander sub Section(2) of
(Frevention & Control of Pollution) Act, 1981 received on the 2807/2022
YORAN, J50, Sikar [RSPCH Sikar a2 sample of Amblent Air Drmality of M/S
Anjami Stone Crusher , Plant - Anjani Stone Crusher [29858] Khasara no 320 Citv- Hundhisar
Tehsil- Sujangarh . District- Chury Collected from Fugitive Emission at approx. 9 mir. away from the

E:"‘m equipment Collected on 220772022 The Sample was in a condition fit for analysis as reporied
koo -

| fusther certify that T have analyzed the aforementioned sample on 2W07/2022 and declare the result of the
analhsis 1o be as below -

5 Mo, Parameters

| Result |
[ 409
g and container on receipt was os follows © Intact

i Suipended Particulate Mater pg/ma
The condition of the seals, fastenin
Signed This On 29/07/2022

|"'I|'“- LA .l
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Oifice Sikar
Shiv-Singhpura Housing Board Colony,
Mawalgarh Road, Sikar-332 001
Phone: 0} 572-248000



1858 509
FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{Sec Rulc - 10)

Rl:pur! N S Final Report
Report On - 29/07/2022
| hereby certify that | Ms Poonam Kumari, Stare Board Analyst duly appointed under sub Section(2) of
Section 219 of the Air (Prevention & Control of Pallution) Act, 1981 received on the 250772022
from DARASINGH SHYORAN, JSO, Sikar RSPCB Sikar 2 sample of Ambient Air Quality of M/S
Ganpati Stone Crushing Industries , Plant - Ganpati Sfone Crushing Industries [450] ,Village-
Randhisar Hill , Tehsil- Sujangarh | District- Charu  Collecied from Fugltive Emission at approx. ¥

mir. away from the process equipment Collected on 22M07/2022. The Sample was in a condition fit for
analysis 3 reported helow -

| further certify that | have analyzed the aforementioned sample on 29/07/2022 and declare the result of the
analvsis 1o be as below -

5 Mo, [Parameters Result
I i § Suspended Particulate Matter pgfms 437
Tlhe cnndns_im aof the seals, fastening and container on receipt was as follows - Intact
Signed This On 29,/07,/2022 P Vvida]
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-5inghpura Housing Board Colany,
Mawalgarh Road, Sikar-332 001

Phone; 01572-24 8000









r0ih86d 512

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report
Repoit No. . 2383
Report On L 28/02/2023 :
| hereby certify that [ Ms Poonam Kumari, State Board Analyst duly appointed under sub Section{2) ol
Seetion 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the “muz{mﬂ.
Fom DARASINGH SHYORAN, SO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality o .'\'1"-‘“
Shiri Shakti Stone Crushing Industries , Plant - ., City- Randhisar Hill Tehsil- Sujangarh . ‘lhsll'lt‘t-
Churu  Collecied (rom Fugitive emission approx. 9m. away from process equipment (Jaw Crusher)
Collected on 02/02/2023. The Sample was in-a condition fit for analysis as reported below :-

| turther certify that 1 have analyzed the aforementioned sample on 28/02/2023 and declare the result of the
analysis {0 be as below -

S No. Parameters |I{c§ull

. —= T
Suspended Particutate Matter pg/ms | 270

i
2 _E

! - e
I'he condition of the seals. fastening and container on receipt was as follows © Intact

Stgned This On 28/02/2023 _'Ebﬂ»nw___l
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Sikar
Shiv-Singhpura Housing Board Colony.
Nawalgarh Road, Sikar-332:001
Phone: 01572-248009



1862 513

FORM-X

RAJASTILAN STAVE POLEUTION CONTROL BOARD
REIFORT OF THE STATE BOARD AMALYST
{Sev Rule - 109
Final Report

Ropead P, 0 1648
Report On : 13/06/2023
I hereby certify that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 09/06/2023
from Shri Dayaram, JS0O, Sikar RSPCB Sikar a sample of Ambient Air Quality of M/S Godara Stone
Crusher . Plant - Godara Stene Crusher [20609] ,Village Randhisar , Tehsil- Sujangarh , District-
Churu  Collected from Fugitive Emission approx. 9 m. away from process equipment (Vibratory
Sereen) Collected on 08/06/2023. The Sample was in a condition fit for analysis as reported below -

I iicrther certily Than § e amaky o the s [orementiohed sample an I 3/06/2023 and declare the result of the
analysis W be s Lelow =

| M, Jiri".u‘:mwh:rs !Ih'sl.lh —|
| Susperded Particulare Muties pgimty S j

e eomd i of 100 5cais, iele0lingg 8id SURtiber oo roegipt was as follows © Intact
Se el s Lin 137006 2023 ?W
BOARD ANALYS
Rajasthan Slate Pollutior. Control Board
Repional Office Sikar
Shiv-Smghpura Housng Boand Coloay.
Nawalgarh Road, Sikar-332 001
Phone: G157 2248004



1863 514

FORM -X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
Sec Rule - 10}
Final Report

Foport e, @ 1846
Fagunl O ; 13/06/2023
I hevehy certily that 1 Ms Pognam Kumari, Liate Board Analyst duly appointed under sub Seetfon(2) of
Section 79 of the Air (Frevention & Conirol of Follution) Actl, 1981 received on the 09/06/2013
from Shri Payaram, 350, Sikar ,RSPCH Sikar 2 sampie of Ambient Air Quality of M/S Om Grit
Ddyoe , Plant - Om Grir Udyog 137321] ,Ramdhisar Pahadi, Tehsil Sujangarh, , Tehsil- Sujangarh .
District- Chwre  Collected from Fugitive Emlssion approX. 9 m. away from process equipment [Jaw
Crusher] Ciiloed on G8AGE023. The Sample was in o condition fit for analysis as reported below -

| furihier certify that L hive analyzed the aforementicmed sarnple on 13406/2023 and declare the result of the
aualysis Lo be s below - ,
S.No. |Parametets | ltesule

| Suspu:;ded Particulate Matier pg/ing L 0

eyt Tl 2 1350642023 ajﬂmﬂ/g‘_‘]__
BOA

e comilition af the senls, lastenmy snd contamner on receipl was as [ollows - Intack
RD ANALYST

Rajasthan State Polluion Control Board
Regional Olfice Sikar

Shiv-Singhpura Housing Board Colony,
Mawalgath Road, Sikar-312 001

Phone: 01572245009



a 1864 515

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATF BOARD ANALYST

(Soe Rule - 1)

Flnel Rapord
Repurt M. @ 2oad
Report On : 13/06/2023
[ herchy certily that | Ms Poonam Kumari. State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 09/06/2023
from Shri Davaram, JSO, Sikar RSPCB Sikar a sample of Ambient Air Quality of M/S Bhawani Grit
Udyoy . Plant - Bhawani Grit Udyog |41370] ,Randhisar Hill. Post- Dhatri , Tehsil- Sujangarh .
District- Churu Collected [rom Fugitive Emission approx. 9 m. away from process equipment (Jaw
Crusher) Collected on 08/06/2023. The Sample was i a condition fit for analysis as reported below -

[ futher verlfe thet | hiove analyzed the aforementivned sumple on L3/06/2021 and declave the cesult ol L
analyse 1o e as below -

i___+ ]"1 i I| Faramelers Haesuli

i } ', Suspended Partigulate Matter pg/ms SKh J
Tw combitol oF the scals, Fastening and ~ontainer on receipt was as follows | Intact
i) This On 13/06 2023

BOARD ANALYST
Rajasthan Smte Pollution Conatral Buard
Regional Office Sikar

Shrv-Singhgura Housing Boned Colony,
Nawalgarh Road, Sikar-332 001
Phone: ©135732-24800°



, 1865 516

FORM - X
~ RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANA LYST
{Sce Rule - 10)
Finel Report

Rl . 0 647
lepor THi li/06/ 2023
| hereby cortity ths [ Ms Poonam Kumari, State Board Analyst duly appomnted under sub Section{2) of
Spection 29 of the Air (Prevention & Control of Poilution) Act, 1981 received on the 09/06/202]
fom DARASINGH SHYURAXN, S0, Slkar JASPCH Sikar  « sunple ol Ambient Air Quality of M/
Gurukripa Stone Crusher , Plant - Gurukripa Stone Crusher |80963] JKhasra No- 29, Post Dhatri .
City- leandhisar Tehsil- Sujangarh , District- Charn Collected from Fugitive Emission upprox. 9 m.
gway feam process egquipment (Jaw Crusher) Collected on O8/06/2023. The Sample was 10 & condition
EIL fear soveryars s roporned b low -

1 laniher comify thal | have amalysed the sforewentioned sample on 13062023 and declag e resul of the
arethysis Ly bee s bElow -

L. Mo Fuarwiieters

I Cygpended Paricnlate Matter pe'ms [575 |

|H1m1|l |

W I wondilion of U svaks, f:.'nﬂl-.‘l‘lll'l-g and ConlineT ol [.:;tl:'lpl-'-'-l-fﬂﬁ a5 1ellowa - Intact
Sipred [es On 13406/ 2023
BOARD ANALY S
Rajasthan State Pellution Contrd Roard
Regional Cifice Sikar

Shiv-Singhgura Housing Bourd Colony,
Nawalgarh Road, Sikar-332 01

Phone: 01572-245009



1866 517

FORM - X

RAFASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYSY
{See Rule - 1

Flnal Report
Bupun Mo, @ 2651
Fopn (0 13006/ 2023
| herelyy certily Ui L Ms Poonam Kumard, State Board Aoalyst duly appomicd umder 2ub Section(2) of
Secrion, 1 of e Alr (Prevemtion & Contrn) of Polludon) A, 1951 rageivedl on the 09042003
from ARASINGH SITTORAN. 50, Sikar RSPCR Sikar 3 sample of Ambient Ale Quality of M/S
Bhajeny Grit Udyop . Plast - Stene Crusher (3812} ,Vilkage- Randhlsar Hill , Tebsil- Sujangarh |
Distvict. Chaee Collected Grom Fogitive Emission opprox. 9 m. away from process cquipment [Jaw
Crusher) Collecied on 0806: 123, The Sample was i a condition fi1 for analysis as repoted below -

| lunher corify hal | bave analvzed the aforementioned sample on L3/06/3823 and declare the result of the
sy o e os below -

S0y Faramelers Llesylt |

Sugpeniled Particulake bManer |1g-‘i'ﬂ'1 o

LT e peor 0] 10 seals, CISening and container vn rueeipt was 45 [olhows | Tnkect

ienad Flis i 13/067 2023 W
BOARD ANALYST

Rajasthan Staic Pollwion Control Boaid
Fegional Otlice Sikar

Shiv.-Singhputa Housing Foard Colowy,
MNawalgarh Read, Sikeow-332 D01

Phone: 015722455



* 1867 518

FURM - X
RAJASTHAN STATE MOLLUTLION CONTROL BOARD
REPOET OF THE STATE BOARD ANALYST
{See Rule - 100
Einal Rapork
|'-|'.|,,_"||-.'|:|'| Para, - ZBSG0

Fuprl i | 139672023
I hervhy certily thea | Ms Pognam Kumari, Stat; Doard Analyst duly appointed under sub Section(2) of

Seetivn 20 of e Air (Freveotion & Contrel of Pollution) Act, 1951 received on the 09062623
from Shirk Davacam, J50O, Sikar RSPCB Sikar sumple of Ambient Alr Quality of MJS Anjani Stone
Censhier . M = Anjani Stone Crasher [2985%) JKhasara no 320, City- Randhisar Tehsil- Sujangarh .
District- Churn  Collected (rom Fugitive Emission approx. ¥ m. away from process equipment (Jaw
Crusher] Uwllecicd on 080652023 The Sample was i a condition fit for analysis as reported below ;-

=

1 Turther eoify hat L have apalysed the sforementioned sample on 130612023 ard declare the rsult of the
:II‘I:.1|?:.-':-ii‘i- 1ik |'r|;_.'£~_|.'|g'|q.-,-,-,- - - 4
He M, T eldes '| Resall
543

I [Sapomled Paciiculae Gyt P (e QR E L S
T romdaton 5. ke seals, faslening and comaines on reevipt wes o8 follows © Intact

\iuned This On 1370672023 }:W
BOARD ANALYST

Pojasthan Sate Polhuion Conlrul Board
Regional Cilice Sikar

Shiv.Singhpura Housing Board Colony,
Mawalgarh Road, Sikar-332 (04

Fhone: 01572-248000%




1868 519

FORN - X

k HAJANTHAN STATE MH.LUTION CONTROL BOARD
EFEIMYETOFTIE STATE BOARD ANALYST
(et Male = 10}

Final Report
% [T DS TR 13 §.
Hopadl V0 1 30/0572023
Flwevcly cortly the 1M Poonany loumack. St Doord Analyst duly appoimted ander suly Sectipni 2y of
scction. 2wt the Al (Prevention & Cenirol of Pollution) Act, 1961 moecived on the 2W0S/Z023
Fonn i Dt IS0, Sikar JBSPCH Sikae o sample of Ambient Air {Qmality ot M!S Randhisar
Stae Crwshing edustcies . Pland - Randhisor Slooe Crushing Indwstries 29862 Raodhisar , Cley-
Hamdsay Hill Toehsl- Safangarts o isteiet- Charn Collecied from Fugitive emissivn approx. 9 meters
Ay Trem process wipwipmend (daw crnsher} Collectad on 26/052023 The Zample was i a conditham 111
Lok g vae e 1eprbed Bl -

b hurthr wgnmily that | hove analy zed the aforeneutiouel sample on 30052023 and declare the resull of the
it lvsis o bag s be low
- 1

=, T, P lers [Hesuli !

I Lusparalod Particulate Matier pgime :EE-!_ e |

i — S |

g it 20 The soils. Tastermg and conEines . cecipl was ag lollows ; Intact
""':h:_’n.qi g4y 20082023 M

BOARD ANALYST
Rapasihan State Polluuon Control Beand
Pepivmal CHTace Sabar

Shiv-3inghpura Howsing Boand Caleny,
famralgarh Foad, Sika-332 (031

Phone: 01372-245009




1869 520

FORM-X
RAPASTHAN STATE FOLLUTION CONTROL BOARD
REMORT OF TNE STATE BOARD ANALYST
{See Rule - 10}

Final Report
Fopamt e o 2611
Fogmert K0y . M08 72023
| hwervby ceily e | Ms Poonsme Komard, Sunc Board Analyst duly appointed under sub Sechioni2) of
Section 29 of the Alr (Prevention & Control of Follntion) Act, 1981 reecived vn the Z905S/ZU2Z3
Frann Shel Thavaram, J80, Sikar ,RSPCB Sikar  a sample of Ambient Air Quality of M/3 M/S Shree
Balaji Sone Supplier , Plans - Ms Shiee Balaji Stone Supplier |124618] Randhisar Hill, Tehsil-
Sujnagurh. Distric-Chury , Ciry- Randbisar Hill Tehsil Sujangarh . Distriet- Chuwew  Collecied
lrom Fugilive cimlsslon approx. 9 meters away fromn process equipment (Jaw crusherk Collecicd on
T US202E e Sacple was o vendition il lor amadyzis as reported below -

I further certify than | have wnalyeed the aforementoned samphe on 30/05/2023 and declars the resul of the
il o b as etlow - & B B o
ALY I Barambers esull

i ssperidgs] Particulate barier pgoms 434

Ul onbhtien e seabs, Sstenine and containg on reepipn wias as lollows : Intact
kil s 00 3070572023

BOARD ANALYST
Rajusihan State Pollution Control Board
Bcgronal Qfice Sikat

Shiv-Singhpura Houwsing Board Colony.
Mawalgarh Road, Sikar-352 (01

Phone: (V572 245000



1870., 521

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(Sec Rule - 10)

]t-'l-nul et 1660 i

et the 0 2710672023

| ik cestaly that | Ms Poonam Kumari, State Board Analyst duly appointed under sub Section{2) of
m:::-r’:hiﬂ I;J:Jh_u Air (Prevention & Control of I‘l}iluliun};s&th lﬂ‘grr received on the 26/06/2023
i I..i-'”:"h J5U, Sikar \RSPCB Sikar 5 sample of Ambient Air Quality of M/S R. K.
L i :I[LH,Ind:mlrle:i [29860] .Randhisar Hill , Tehsil- Sujangarh , District- Chury
llect leom Fugitive emission approx. 9 meters away from process equipment i¥Wibratory Screen)
Callected on 23406/2023, The Sample was in a condition fit for analysis as repored below -

| turiher ceriify that | have analyezed the aforementioned sample on 27/06/2013 and declare the result of the
dttalysis Lo be s below -

Result

M N Paramcicrs
385

I sspended Particulaie Matter p/om

I'hwe comditun of the seals, J'.'ui-lq:mﬁg.-: and container on h.-u:.pﬁ was as follows : Intact
Signed This On 27706/ 2023 M
BOARD ANALYS

Fujasthan State Pollution Conirol Board
Regional OMice Sikar
Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001
Phone: 01572-24R800%9




W87 522

RAJASTHAN STATE MOLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Hule - 10)
Rt S, 2661 T iapan
Rt 4 M 27/06/2023
anider sub Section(2) of

I
et werhits that 1 Vs Poonam Kumard, State Board Analyst duly appointed
wpvtivg 29 ived on the 26/06/2023
Quality of M5 Mahalaxmi

af the Air (Prevention & Control of Pollution) Act, 1981  rece
o s Dhivaram, JSO, Sikar JRSPCB Sikar o sample of Amblent Alr
Crushier Udvog . PLint = Mabialaxmi Crusher Udyog [48445] VILLAGE - RANDHISAR HILL . City-

Randhisur Wil Tehsil- Snjangarh . District- Churn Colleeted from Fugitive emission approx. 9 meters
Aniy [rom process equipment (Jaw Crusher) Collected on IOEF2023 The Sumple was in a conditaon

0 o anadvsis s peported below (-

wrihier ety that | have analyeed the aforementioned sample on 27/06/2023 and declare the resalt of the

rralyvsis W be g below - _
S No. | Parameters Result
I Suspended Particulate Matter pg/ms ) 450

Fle condiion of the seals, Tastening and contamer on receipl was as follows : Intact

wiraed Tus Ohn 37 7067 2023
EOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony.
Mawalgarh Road, Sikar-332 il
Phone; (1572-24800%



rABTR 523

RAJASTHAN STATE POLLUTION CONTROL BUARD
REPORT OF THE STATE BOARD ANALY 8T
(Sec Rulv - 10)
Final Report
Repan Mal, T 26632
Repurt U < 27/06/2023
| herely cedily thar | Ms Poonan Kumarl, Statc Board Analyst duly appointed under sub Section(Z) of
section 29 of the Air {(Prevention & Control of Pollution) Act, 1981 received on the 26/06/2023
froan Shri Bravaram. J50, Sikur JRSPCB Sikar a sample of Ambient Air Quality of D/S SHRI MAA
L ESTINGD llli'.‘n'l STONE CRUSHER. ; Plant - SHRT MAA VESHNO DEVI STONE CRUSHLR.
|82833 .RANDHISAR City- RANDHISAR Tehsile Sujangarh , District- Chury ) Collected
from Fugltive emission approx. 9 meters away from process equipment (Jaw Crusher) Collested on
23,06/ 2023, The Sample was in a condition it for annlysis os reported below :-

| {arsher certify that | have analyzed the aforementioned sample on 27/06/2023 and declare the resuli of the

v 1o beas below - -
. %a. Papametors [Result |
Susprended Parenlae Matler pg s 304

. fastening ond container 94 receipt was as follows ; Intact

The condition of the suals
Signed s 0n 27/06/2023 ?’Wq_.
BOARD ANALYS

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony.
Nawalgarh Read, Sikar-332 001

Phone: 01572-24800%



	Index
	Action Taken Report in compliance of Hon’ble Tribunal order dated 03.04.2023 on behalf of the Rajasthan State Pollution Control Board, Jaipur----------2-3
	Annex.I The copy of the individual inspection cum CTOcompliance report---------4-396
	Annex. 2 The list of 06 Stone Crushers having electricity disconnection--------397-403
	Annex. 3 The photo copy of the show cause notice and reply submitted by the stone crusher operators----------404-479
	Annex-4 The details of environmental compensation---------480-482
	Annex-5 The copy of the ambient air monitoring reports---------483-523

